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INTRODUCI10N 
I, the Chairman, Railway Convention Committee, 1977 having been 

authorised by the Committee to present the Second Report on their behalf, 
present this Report on action taken by Government on the recommendations 
contained in the Eighth Report of the Railway Convention Committee, 1973 
on "Railways' Fourth and Fifth Five Year Plans and other Ancillary Matters." 

. 2. The Eighth Report of the Railway Convention Committee, 1973 was 
presented to both the Houses of Parliament on the 7th January, 1976. 
Government furnished their replies indicating the action taken on all the 
recommendations contained in the Report on 14th September, 1976. Fur-
ther information on 29 point'> arising out of Government's replies was called 
for by the Committee on 2] st September, 1976. This was furnished by the 
Ministry of Railways on 5th, 12th and 20th November, 1976. The Fifth 
Lok Sabha was dissolved before the action taken report could be finalised 
by the previous Committee. 

3. The Railway Convention Committee, 1977 called for latest information 
in respect of Government's replies to three of the recommendations on 14th 
October, ]977. This was received on 25th October, 1977. 

4. The Committee considered the replies of Government at their sittings 
held on the 4th and 5th November, 1977 and finalised their comments 
thereon. The Committee also considered and approved draft Chapters I 
and IV of the Report. 

5. The Report. has been divided into the following Chapters : 
1. Report. 

H. Recommendations which have been accepted by Government. 
I II. Recommendations which the Committee do not desire to pursue 

in view of Government's replies. 
IV. Recommendations in respect of which Government's replies have 

not been accepted by the Committee. 
V. Recommendation in respect of which final reply of Government 

is still awaited. 
6. An analysis of the action taken by Government on the recommenda-

tions contained in the Eighth Report of the Railway Convention Committee, 
] 973 is given in Appendix. It would be observed therefrom that out of 
163 recommendations made in tbe Report, 94 recommendations (i.e.) 
57.7 per cent have been accepted by the Government and the Committee 
do 110t desire to pursue 15' recommendations (i.e.) 9.2 per cent, in view 
of Government's replies. The replies in respect of 53 recommendations 
(i.e.) 32.5 per cent have not been accepted by the Committee. Final 
reply of Government in respect of one recommendation (i.e.) 0.6 per cent 
is still awaited. 

NEW DELHI; 
Dec. 29, 1977 
Paljs(di~']898' -(sf 

KRISHAN KANT, 
Chairman. 

RaiiW{JY Com,'ention Committtt!. 



CHAPTER I 
REPORT 

Railway Planning (Sf. Nos. 1-10, 14-16, 18, 106, 110-112, 115, 125, 
149 & 150) 

In paragraphs 1.9 and 1.10 of the Eighth Report, the Railway Conven-
tion Committee, 1973 had taken note of. the fact that in the absence of suffi-
cient and reliable basic data it hud not been found feasible to fix Railway-
wise (Zonal) traffic targets for the Fourth Plan period as a whole as the 
machinery available on the Zonal Railways and on the Divisions was not 
adequate for the purpose of assessment of traffic needs of the users. How-
ever, the Railway Board had since taken steps to strengthen the planning 
machinery on the Zonal Railways by setting up Central Planning Organisa-
tions. Detailed transport planning studies for major commodities were 
stated to have been undertaken to make planning more realistic. 

While conceding that Railway Planning was largely derivative planning 
based on the development programmes 01, and assessment of traffic given by. 
various Ministries, the Railway Convention Committee, had pointed out that 
past experience showed that the forecasts of traffic given in this munner had 
often gone oU the mark. The Committee had, tberefore, emphasised in para-
graph 1.11 of the Eighth Report the need for subjecting the estimates of 
traffic given by different Ministries to detailed scrutiny by the Planning Com-
mission in consultation with the Railway Board who should get feed-back 
from the Zonal Railways based on their detailed knowledge of the conditions 
obtaining on the ground. 

The Railway Convention Committee, 1973 had also drawn attention to 
the observations of the Public Accounts Committee as well as the Indian 
Institute of Management, Ahmedabad to the effect that the Railways tended 
to over-estimate their goods traffic and earnings without due regard to the 
competitive wnditions in the transport field. The Committee had empha-
sised that the Railways should make a systematic assessment of the total 
freight business by major product categories and set targets at the field 
level with full involvement of all those concerned with the task of achieving 
Ihem. To this end. the Committee had emphasised that detailed trans-
port planning studies should be completed expcnditiously and up-dated from 
time to time with the help of field agencies at the Divi!iional/Zolll1l kvels. 

The Railway Convention Committee had also drawn attention in para-
graph 1.24 of their Eighth Report to the observations of the Railway Con-
vention committee. 1971 stressing the need for evolving suitable criteria in 
Ihe matter of laying down the targets either in terms of orit!inating tonnage 
or not tonne kms. or both in consultation with the Mimstry of Finance 
nnd the Planning Commission so as to leave no room for ambiguity in this 
behalf in the Fifth Plan. The Committee had reiterated in purugmph 1.26 
of the Eighth Report that for drawing up a realistic plan. it wa~ essential to 
specify the total dimensions of the transportation job which was pOllsible 
only when both the originating tonnage and the distance over which each 
major commodity would be required to be carried, were ascertained scienti-
fically in advance as a result of detailed studies. 
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The Railway Convention Committee. had recommended in paragraph 
2.42 of the Report that henceforth specific commodity-wise targets both in 
terms of originating traftlc and net-tonne kms. should be laid down in [he 
Fifth Plan so that the investments could be related to carefully assessed needs 
and the Railways' performance properly evaluated. To this end, the Com-
mittee had called upon the Planning Commission/Railways to obtain the 
requisite data regarding direction/destination-wise break-up of traffic for 
major commodities from the Ministries/Public Undertakings concerned. 
(paragraph 6.29). The Committee had stressed that Railways should 
examine critic.tlly the estimate of additional traffic likely to be generated and 
the earnings therefrom so as to ascertain in precise terms the financial 
n;(urns that would accrue to them before they committed themselves to any 
largc ~cale investments. 

The Ministry of Railways have informed the Committee that detailed 
transport planning studies in respect of coal and steel have been completed 
and similar studies in respect of other major commodities arc in progress. 
EHorts arc being made to expedite the completion of these studies as early 
as possible. 

In regard to the methodology of planning, the Ministry of Railways 
have stated that the estimates of originating traflic for the plan period as a 
whole. as furnished by the concerned Ministries are first scrutinised by a 
Working Group set up under the aegis of the Ministry of Railways at the 
instance of the Planning Commission. This Group naturally takes into 
account the experience of the Railways in the past. These estimates mad\: 
hy the Working Group arc again scrutinised by the Planning Commission 
in consultation with the Railway Board. The traffic estimates includoo in 
the plan are once again subjected to a detailed review at the time of mid-
term appraiilal. 

Similarly. while formulating the annual plan. the estimates of tranie as 
furnished by the concerned Ministries are scrutinised by the Planning 
Commission in consultation with the Railway Board keeping in view. 
inter-alia the actllal materialisation of traffic in the preceding period, likely 
build-up of capacity and actual ficld conditions as reported hy the Zonal 
RailwaYIi. 

In reg-drd to the observations of the Committee for ascertaining the 
total dimensions of the transportation job. the Ministry have informed the 
Committee that neither the Planning Commission nor the user Ministries have 
been able to give to the Railways origin-<iestination pattern of tn'lffie and 
hence the Railways are left with no alternative except to plan on the basis 
of past trends and known developments. Consequently, it has not been 
possible to fix targets in lenns of net tonne kms. for each commodity and 
for each year of the Fifth Plan. 

The Committee note thnt while the FiYe Year Plans as also the ADnuaJ 
Plans are finalised by the Planning Ol'Jl'lllli'>8tion at the RaiJwa" Board lenl 
in coordination with the Planning Commission and the user Ministries, at 
all stages .,f planning process, the planni~ organisations of the 7..onal 
Railways are fully invol"ed in assessing the traffic growth as well as the 
requirements to cater to the traffic. The Committee a11iO note that de&ailed 
survey!! are undertaken hv the Zonal Railways before an innstment 
deci'lion is made. The Planning proceys. aceordillK to the Ministry of 
hUways, inyolve.~ a continuous dialogue between tile Railway Board and 
the Zonal RaHway Administrations and the latter in t-.. "han siatlar 
dialogues with the DiYisions. 



De Railway Convention Committee, 1973 had in t"elr Eighth and 
Nintb Reports drawn attention to the persistent and beavy shortfalls in 
materialisation of tnsflic d~ the last two plan periods. In fad, even 
yesr to year t.'!ttimates of traftic growth have been found to' be highly in-
flated, not to speak of the five yearly projections shown in the plan docu-
ments as is evidenced by the table given in para 2.S of the Eighth Report. 

The Committee would like to recall that the Chairman, Railwa" Board 
is the Convener of the Working Group which is constituted by tlie .tlan-
ning Commission to work out in detail the Plan requirement!! t'or rail 
traffic. The underlying idea in constituting the Working Group obviousl,' 
.is that the traffic requirl'l11ents as !,riven by thl' lJs('r Departments/Minis., 
tries should be criticallv eXllmined by all concemed, morc particularly by 
the Railwa,Ys who have' independent source ()~ information through thdr 
field organisations and roo'ilotic targets are hammered out t'or approval by 
the Planning Commission/(;ovemment. The Committee need hardly point 
out that if on the ba.~is of excessive targets avoidable Investments are made, 
the resultant consequences would have to be borne primaril~' by the Rail-
ways. 

The Committee note that so far liS the Fifth Five Yesr Plan is concerned. 
the PI:mlling Commission have scaled down the tentat:ve target of 300 
million tonnes to 250-260 million tonnes of originating traffic by the end of 
rhe Plan. The Ministry of Railwa~'s have, howl'ver, heen repeatedly plead-
ing In'fore this Committee as well as the Public Accounts Committee that 
the real traffic load is to be ad,'ud~ed not so much In terms of the (lriginatin~ 
traffic as in term~ of the net tonne kilometres. For determining the latter 
target it is e!t.'<;ential not only to have break-up of traffic in terms of major 
ctlmmoditie~ but also to know the direction/destination-wise breakrup. The 
Cummittee n'gret to have to point out that despite the "'Pecific recom-
mendations in the earlier reports that thl' concerned Ministries/I>epart· 

III I'll Is should furnish traffic requirements for various commodities 
with direct:on/destination-wi~e break-up, thl' exercise has heen 
completed only in respect of coal a.nd onl~' ,'er~' rC('ently compfeted 
for the steel plants. The Committee would s1rongly stress that without 
detailed studie" showin~ the direction/de~nation-wise break-up of traffic 
of major cmnmodlties, it "ould not be possible to draw up realistic pro-
jecti(IDs for rail traffic. 

The Committee need hardly remind the Railways, who now claim to 
have a well-equipped JIlnd trained planning organisation at the field and 
zonal levels, to take extra care to see that the traffic estimates given hy 
the user departments/Ministries lire subjected to a critical scrutiny in the 
light of realities obtaining ill the field and the anticipated trend~ 'iO a<; to 
~ee tmt planninl!; is done till realistic hasis. 

The Committee would fe-emphasise that since in the last analysis it 
is th" RaiJwa)'s who will have to bear the consequences of any inadvertent 
investlllents made for an anticipated traffic which does not materialise, a .. 
happened in the Third and Fourth Plans, they should be mord cautioa" 
a.nd careful in assessinl!; the traffic requirements. The Committee need 
hardly relilind t!!,at the difficult financial por;ition of the Railways particular-
ly since 1966-67 when they went into the red, is in no small measure due '0 inadvertent investments made by them. 



Now that [0 ... YC8l'S of the Fifth PIau are almost over, die Comntittee: 
stress the need for concerted actioa without delay to work out in depth the-
traffic projections for the next Piau. The tndIic targets IItouId he worked 
out inter-alia on tbe basis ol a detailed analy.s of trdic projections, desti-
lIation/ direction-wile, In respect of major commodities. The Committee 
stress that this exercise should be completed at least one year before the 
commencement of the next Plan so that it may be of real _staace 
in determining the targets aud rational allocation of re!lOurces therefor in-
the oYeraU interest of national economy. 

Transport Capacity (SI. No.1'. 17, 19, 86, 88,113 and 138-140) 

In paragraph 2.46 of their Eighth Report, the Railway Convention 
Committee, 1973 had urged the Ministry of Railways to initiate without 
delay, detailed study of the freight carrying capacity including line capacity 
built-up by them, Section-wise, and the extent to which the same was 
utilised so that the arcas where such capacity exists or falls short of the 
requirements could be clearly 'identified and future investments regulated 
accordingly. The Committee had desired that this study may be completed 
within 6 months' time and the findings thereof reported to the Committee 
immediately thereafter. 

The Railway Convention Committee had in paragraph 6.30 of the Report 
taken note of, the somewhat divergent views of the Ministry of Railways 
and the Planning Commission both with regard to the anticipations of the 
(lriginating tonnage and the average lead thereof during the Fifth Five Year 
Plan. The Committee observed that it was imperative that the anticipa-
tions in regard to the increase in lead in the Fifth Plan were subjected 
to close scrutiny in the light of data furnished by major users before any 
further heavy investments, particularly on line capacity works, were 
made. 

TIle Railwav Convention Committee hoad in this n:gard drawn attention 
to the observations of the Public Accounts Committee in paragraph 2.16 
of the 22nd Report (Fourth Lok Sabha) and paragraph 1.72 of the 120th 
Report (Fifth Lok Sabha) wherein they had deprecated the tendcncy of 
thc Railways to go in for works including douhling of tracks without critically 
examining their economics. The Committce had desired that all lines where 
the utilisation of linc capacity was below the optimum kvd should be 
expeJitiously identified and all-out efforts made to attract more trallie. 

The Railway Convention Committee h~ld laid particular emphasis in pa ra-
graph 0.121 of the Eig.hth Rcport. on the imperative need to examine criti-
cally the financial implications of the line capacity works proposed to be' 
undertaken in the Fifth Plan so as to ensure that inw<tments on these fixnl 
as~l'ts yielded at least the minimum financial return. To this end. it was 
essential that detailed studies were made and meticulous planning done before 
such works were taken up. 

111e Committee have been informed by the Ministry of Railways that 
the study regarding the freight capacity of the Railw:.IYs which has been 
completed recently in pursuance of the observations of the Committee, has 
indicated that the actual capacity of the Railways in terms of rolling stock 
at the end of the Fourth Plan was around 215 million tonnes. This C'apa-
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city has been assessed both on the basis of turn-round as also net tonne 
kms. per wagon day. The capacity in terms of locom~tives is stated to be 
ba.~cd on net tonne kms. per loco day. 

So far as the awiJabiJity and utilisation of section~l capacity, in terms 
of number of trains is concerned, the Ministry have stated that a Section 
by Section analysis of the capacity including trunk routes is prepared by the 
Railways every year. This analysis is not done for specific commodities as 
the total capacity vis-a-vis the total traffic moving on a Section has to be 
taken into account. However, transport planning studies for coal have 
been completed in the context of the Fifth Plan. A transport planning study 
for steel traffic has also been completed recently. 

In regard to the observations of the Public Accounts Committee, the 
Ministry of Railways have pointed out that as per the extent orders, fin'ancial 
implications of all line capacity works arc worked out and critically examined 
before any work is approved and executed. For all new works costing 
Rs. 50 lakhs and more, detailed traffic surveys are carried out before the 
works arc included by the Zonal Railways in their annual works programme. 
These proposals arc also discussed at the Railway Board level before 
tinalisation. The progress of the works is watched through the system of 
monthly /qU'llrterly progress reports and their execution is accelerated or 
slowed down taking into account the actual build-up of traffic as also the 
latest developments in different sectors of the economy. 

The Committee obsene from the Study 01 Wagon Udlisatioa on Indilln 
Railways carried out recently by the Eftidency Bureau in pursuance of the 
recommendations contained in Plll'llWllphs 6.15, 6.31, 6.33 and 6.34 of 
the F1fth Report 0" the Railway Convention Committee, 1971 tut while 
there does not eDst any mathemaiaal IIOI"m to calculate the tnnlpOrt 
capacity, tile capacitv in terms of wagon boldingN, as made known .., the 
Railways to the Public AccoUllts Committee was 225 million tORnes at the 
end of the 'Third Plan period (1965.66). Later. the Railway!! took the 
s'an~ that It was the peak capacity and that the loading actually achieved 
was lust commensurate with tbe holcll12 of wagons with a nominal !illrPlus 
of 4368 wal!ons on BG and sh()rta~e of 1612 wagons on the MG. The 
I<:lficieney Bureau have observed: 

"Not 20ing into the merits, as be,dnninl! has to be made 
somewhere it has now I!ot to be accepted that the peak mpaclty 
at the ('nd of Third Plan was 225 million tonnes." 

TRking thi~ all the base, the Efficiency Bureau have pointed out that 
the Railways had a surplus wagon capacity Vlilryfil12 from 9.12 to 20.8 
miDion tormes during the vcars 1966-67 to 1972·73. The smtt'ual taper-
Ine off of the surplus capadtv sinee 1968·69 is stated to be due to Increa"e 
in the lead of traffic. . 

The Efticiency Bureau have !!One em to point out that the nominal stabl· 
inl! of ~ons in relation to the surplul'l 88lIefs was a pointer to deterioration 
in efficienc,.. Another indicator of the fall in efficiencv. aa-ordiq to the 
linrllnj:!~ of the Elliclencv Burea... is the deterioration hi the tum-round of 
wagons despite improvement in net tonne kms. 

11ae Committee Rote that the ac.... capacity in tenns of rolllnc stock 
ot the end of the Fourth PI .... (ylz. 1973·74) is stated by the Mlnlltry of 
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Railways to be around 215 m'UIiOntOnneB. Aslhe averace IPei of traftic 
during that year was 662 kms., the Railways total freigbt carryinc capacity 
may be taken as 215 mi160n tonnes x 662 kms=142111lion Ni'KMs. 

The Coollnittee, however, note tbltt in one of the written replies fur-
nished by the Ministry of Railways on points arising out of evidence of 
their official representatives, the Committee were informed in March, 
J975 that: 

"No specific assessment of the capacity of the RaUways for 
currling freight traffic as at tbe end of the Th:rd Plan appears 
to have been made. However, so far as Fourth Plan is concern.-
ed, an assessment of the rolling stock capacity of the Railways 
for lifting freight traffic as at the end of the Plan has been made 
which 'ndicates that with the number of wagons and locomotives 
available with the lbIilways at the ""d of the Fourth Five Year 
Plan, RaUways had a capacity oj. liftine about 215 million tone' 
nes of freight traffic at' an average lead of 678 kms. whicb was 
the actual lead in 1972-73." 

On the basis of this infomlation, the tota] freight carrying capacity of 
the Railways would work out to 215 million tonnes x 678 kms.:::-:l46 
billion NTKMs. ' 

Since 1973·74 (end of the Fourth Piau) is stated by the Railways to be 
an abnormal year due to the ...... eatened nation-wide strike, IIlpan from 
sporadic stoppages of work and generally disturbed relations, the fre~ht 
~arry:ng capacity on the Railways may be taken to be 146 billion NTKMs 
on the basis of figures for 1972-73. 

The Committee are not quite convinced tlltlt the lead of traffic an 
account for reduction In traffic carrying capacity from 225 million tonnes 
at the end of tbe Tllinl Plan to 215 million tonnes at the end of the Fourth 
Pilin considerine the very heavy investments made riot only on rolling stock 
but also 011 improving the permanent way, "ignalling, dieselisation, electri-
fication etc. which are bound to have considerablv improved the efficiency 
of transport. It is also pertinent to pobtt out that in tbe year 1976-,77. 
the RailwayS have loaded a record level of 238 million tonnes of traffic 
snd during the current year they expect to improve it further by loadin~ as 
much as 245 miUion tonnes. 

In tbe light of the foreg~, the Committee consider thntt the question 
of layillg down finn criteria for determini~ the total frelRht carrying 
capacity of the Railways on an acceptable basis may he gone into criticaUy 
by the Efficiency Bureau. lIavi~ done this initial exercise, the freight 
carry~ ClIpacity should be assessed. from year to year on the basis .1 
these criteria and mentioned along-with the actual freight traffic C8ITied. 
In the Annual Report of tbe Ministry of Railways to facilitate a proper 
~uation of their performance vis-a-vis the capacity created at heavy 
(')lpen"e to the public exchequer. 

11ll'e/jJo,.i(',~ (SI. Nos. 20, 22 & 23) 

The Railway:C.onvcntion Committee, t 973 in paragraph 2.63 of the 
Eighth Report had pointed out that the expenditure during the Fourth Plan 
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under several Plan heads had exceeded the revised plan outlay. One of the 
major . areas of increase related to 'Inventories' where the actual expenditure 
was five times the plan allocation (Rs. 74.()9 crores against the plan provi-
sion of Rs. 15 crores). The Committee had, also drawn attention to the 
adverse balance of Rs. 8.21 crores in the Diesel Locomotive Works, Vam-
nasi as a result of production targetll not being achieved. There was also 
an adverse balance of Rs. t 1.97 crores in the Chittaranjan Locomotive 
Works due to build up of development suspense of Rs. 10 crores which 
did not represent materials actuaUy in shops under processing. 

The Railway Convention Oommittee. 1973 took a serious view of the 
abnormal excess of expenditure over the plan provision and had desircd 
that the Ministry of Railways should take expeditious follow-up action in 
the light of the Report of the High Powered Committee on Inventory Man-
agement on the Railways so as to ensure that the stores procedures are stream-
lined in consonance with modem concepts of materials management. 

Thc Ministry of Railways have informed the Committce that the position 
of inventories on Railways has significantly improved by the introduction 
of modern techniques and adoption of ,other important economy measures. 
As against the price increase of abollt 60% during the last 3 years, the 
inventories have been brought down from Rs. 204 cror~s as on. 3 t .3 . 1973 
to R!I. 184 crores as on 31.3.1975. The Ministry have added that the 
recommendations of the High Powered Committee which have since been 
implemented are also expected to stimulate economy in expenditure result-
ing in reduction in inventories. 

So far as the Production Units arc concerned. the Ministry have 
informed the Committee that the High Powered Committee deputed one of 
its Members (Shri M. V. Kamath) to examine the systems and procedures 
in vogue in these units. to ascertain the reasons for holding high inventories 
and to suggest suitable remedies and improvements necessary in the systems 
and procedures followed there to reduce the investments. The recommen, 
dations made by Shri Kamath in his Report submitted in October. 1975 
have been accepted by Government and the three Production units have 
been advised to implement them forthwith. It is expected that with the 
implementation of the recommendations of Shri Kamath. the position of 
inventories in the Production Units will considerably improve in the coming 
years. Already, as a result of implementation of the recommendations of 
the High Powered Committee. the percentage of the inventOries/working 
capital to total production value which is an index of the efficiency of main-
taining inventories, has been brought down in the ChiUaranjan Locomotive 
Works from 186% in 1973-74 to 84% in 1975-76; in the Diesel Loco-
motive Works from 166% to R7% and in the Integral Coach Factory from 
42% to 35%. 

ne CommlHee note that there hall been substantial improvement in 
the maHer of innntory mlllUlgement In aD the three Produdlon Units of 
the Railways as a result of strnm1in1ng the "Y!ltems and procedures re-
commended by tbe CommlHee on Inventory Mall8ll:emeat. The turnover or 
the inventories/working capital to total production value In the CW ..... an· 
jan Loc:omotln Works .... come down from 186% in 1973·74 to 84% 
in 1975-76 •. In the Diesel Locomotive Works this ., come down from 
166% to 87% and la the I ...... Coeda Factory from 42% to 35%. 



The COlBJIJiUee find from the Report (October, 1975) of the study te .... 
headed by Shri M. V. Kamath appointed to IBSCertain the reasons for bold-
~ng hiah illl'entories by the Production Units, that the norms in relation to 
()utput in both the ChiUaranjan Locomotive Works and the Diesel Loco-
motive Works should not be fixed in excess 01 75'/0 of the output to begin 
with. l:ven this target is stated to be "gene1;Ous" and applicable to the 
first year only. Thereafter it should be steadily brought down so that it 
does not exceed 50% and thllt a phased time bound prograoune, say of 
three year!!, may be drawn up for the purpose of achiel'ing this objedil'e. 
The Committee further obser\'e that even if the target 01 75% is achieved, 
the two Production Units stould be able to release a sum of Rs. 38 crores 
of investment and save Rs. 5.7 cron'S by way of annual interest. 

The Committee note that the study team headed by Shri Kamllth had 
made several useful recommendations in the interest of better inventory 
management in the ProducK(m Units particularty the Diesel Locomotive 
WorlL~ and the Chittaranjan Locomotive Works. They would like the 
Ministry of Railways to initiate action without delay on these recommen...: 
dations so that the target of 50% is achieved within the nnt three years. 
The Committee would like to be informed within three months or the 
concrete action taken/proposed to be taken by the Ministry 01 Railways 
to acllieve tllis objective. 



CHAPTER II 

RECOMMENDATIONS WHICH HAVE BEEN ACCEPTED BY THE 
GOVERNMENT 

Recommendation (S. No. 11, Para 1.37) 
The Committee observe that during the Third Five Year Plan, the 

outlay originally approved for the Railways by the Planning Commis-
sion was Rs. 1325 crores for an estimated originating traffic of the order 
of 248.9 million tonnes-an increase of 92.7 million tonnes over the 
originating traffic of 156.2 million tonnes carried in 1960-61 i.e. about 
59 per cent. The outlay was stepped up to Rs. 1581.5 crores at the 
time of mid term appraisal while the target of originating traffic was 
lowered to 245 million lonnes. The actual expenditure during the Third 
Plan was Rs. J 685.8 crores i.e. an excess outlay while the originating 
traffic carried by the Railways in 1965-66 i.e. the last year of the Third 
Plan was only 203.1 million tonnes-a shortfall of about 46 million 
tonnes over the original anticipations. 

Reply of Government 
The observations of the Committee are noted. It may however be 

clarified that for appreciating the increase in the traffic at the end of tilt 
Third Plan, it would be more appropriate to compare the position on the 
basis of net tonne kilometres whIch is a better index of the quantum of 
traffic lifted by the Railways. J n 1960-61, the last year of the Second 
Plan, the average lead of traffic was 561 kms. The Third Plan target of 
245 originating tonnes would thus be equivalent to 137.4 billion NTKMs. 
,However, in the last year of the Third Plan, the average lead of trallic was 
576 KMs. Therefore, the actual originating tonnage of 203 million tonnes 
was equivalent to 116.9 biIlion NTKMs., reflecting a shortfall of 15 per 
cent vis-a-vis the target, as against a shortfall of 17 per cent on the basis 
of originating tonnage. 

2. The traffic did not materialize to the anticipated level because of 
overall slower development of the economy and consequent shortfalls in the 
production targets of major industries. For example, in the last year of 
the Third Plan, coal production (excluding Iigmte) was 67.73 million 
tonnes as against the target of 95 million tonnes, iron ore production was 
24.5 million tonnes against the target of 30 million tonnes; cement 10.8 
million tonnes against the target of 13.2 million tonnes and finished steel 
4.51 million tonnes against the target of 6.8 million tonnes. The overall in-
dustrial growth rate for the Third Plan turned out to be only 8.2% per 
annum as against the target of 11 % per annwn. 

3. As regards the excess in expenditure over the anticipated outlay, this 
is largely attributable to the overall escalation in prices during the Plan 
period. This is evident from the fact that general index of whole-sale price5 
which was 100 in 1960-61 rose to 131.6 in 1965-66. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCE)-4227 
dated 22-9-76] 

9 
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Recommendation (S. No. 12, Para Not. 2.38 " 1.39) 

The Committee also note that during the three inter-Plan years i.e. tho 
years preceding the Fourth Plan, a further investment of Rs. 763 crore. was 
made by the RailwaYI while the originating traffic went down to 201.6 
million tonnes in 1966-67 and still further to 196.6 million tonnes in 1967-
68. It however rose to 204 million tonnes in 1968-69. 

The Committee further observe that according to original anticipations 
with an outlay of IU. 1575 crores, tho Railways were expected to carry 
originating traffic of the order of 264.7 million tonnes by the end of the 
Fourth Plan i.e. an increase of 60.7 (per cent) million tonnes 'over 1968-
69. At the time of mid tenn apprai5al the target of originating traffic was 
lowered to 240.5 million tonnes and the outlay wa!l also reduced to 
Rs. lolOn crores. The actual expenditure, as stated earlier, was RI. 1419.5 
crores while the traffic carried was 207.9, 196.5, 197.8,201.3 and 184.9 
million tonnCli during the years 1968-70, 1970-71, 1971-72, 1972-73 and 
1973-74 respectively. 

Reply of Government 

Ohscrvations of the Committee are noted. 

IMinistry of Railways (Rly. Board) O.M. No. 75-B (RCE)-4227 
datcd 22-9-7(,/ 

Recommendation (S. No. 13. Para No. 2.40) 

Thc Committee further note that the average leotd of traffic which stood 
at 561 kms. in 1960-61 rose to 678 kma. in 1972-73 but came down to 
tl62 kms. in 1973-74 which was the last year of the Fourth Plan. In terms 
o( net tonne kms. the originating traffic carried by the Railways has gone 
up from 87.68 billions in 1960-61 to 116.9 billions in 1965-66, 125.1 
billions in 1968-69 and ) 36.3 billions in ) 972-73 but came down to 122.3 
billions in 1973-74. 

Reply of Government 

The observation has been noted. 

Incidentally it may be mentioned that the figures of 136.3 and 122.3 
hillions for 1972-73 and 1973-74 should be 135.5 and 122.4 billions res-
pecrtvely. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
. dated 22-9-1976 J 

Recommendation (S. No. 21, Para 2.64) 

The Committee observe that an increase of Rs. 35.34 crores occurred 
during the X Plan period under the Workshop Manufacture Suspense 
Accounts and that preliminary investigations have revealed that on the 
Eastern Railway an increase of Rs. 8.72 crores in the closing balance as 
on 31-3-1974 occurred because the presoribed procedures regarding ac-
couotal of WQrkshop Manufacture Suspense holdings and disposal of X sur-
pluses/scrap have not been followed and that the matter is being investi-
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glileu by a Committee of Administrative Officers. The Committee would 
like to be informed about the findings of this Committee and the action 
taken by Railways in pursuance thereof. 

Reply of Governmcnt 
A copy of the report of the Committee of Administrative Officers COD-

stituted to go into the question of high balances under Workshop Manu-
facture Suspense Account on Eastern Railway has already been furnished 
to the Railway Convention Committee. The important findings of the 
Committee, their recommendations as al'io the stage of implementation are 
given in the statement attached. 

[Ministry of Railways (Rly. Board) O.M. No. 7S-B (RCE)-4227 
dated 22-9-76J 

Recommendation (S. No. 24, Para No. 3.11) 
The Committee observe that the shortfall in Steel Plants' traffic uW'ing 

the Fourth Plan was 15.7 million tonnes with reference to the original target 
and 7 million tonnes with reference to the revised target. The maximum 
traffic carried in the penultimate year of the Plan was 23.7 million tonnes 
which i~ the same as carried in the last year of the Third Plan. The short-
falls are stated to be due partly to Railways' own difficulties and partly due 
to less intake of materials and less production in the Steel Plants which 
apart from power shortage had their own problems. 

Reply of Governmcnt 
This is an observation. 

[Ministry of Railways (Rly. Board) O.M. No. 75-13 (RCE)-4227 
dated 22-9-761 

Recommendation (S. No. 26, Para No. 3.12) 
The Committee observe that the daily average loading of coal, both in 

Bengal-Bihar coalfields and the outlying fields has fallen short of targets by 
599 wagons (in terms of 4-wheelecs) in 1969-70. 1294 wagons in 1970-71. 
1020 wagons in 1971-72, 817 wagons in 1972-73 and 1160 wagon!' in 
1973-74. While the targets for the outlying coalfields were surpassed in 
the last two years of the Plan, there have been heavy and persistent short-
falls in loading in Bengal-Bihar coalfields throughout the Plan period rang-
ing from 358 wagon~ per day in 1969-70 to 1188 wagons in 1973-74. 
This is in spite of tho fact that the target for the last year of the Plan was 
itself reduced by 300 wagons per day but for which the shortfall would 
have been as high as 1460 wagons per day. 

Reply of Government 
The observation is noted. 'The dOta.iled reasons for shortfall have al-

ready been furnished to the Committee. It is, however, pointed out that 
during the current year, substantial improvement in loading from Bengal-
Bihar coalfields (including SingrauJi) has been achieved a.~ will he seen 
from the following figure!! :-

April 1975 6300 Sept. 1975 . 6797 
May 1975 6087 Oct. 1975 6044 
June 1975 5891 Nov. 1975 (>433 
July 1975 6263 Dec. 1975 6S4J 
AUlUst 1975 6475 Jan. 1976 6453 

2-1I0ILSS/77 
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From about October!7S, when the level of loading reached 6044 
wagons in Bengal/Bihar fields there was a large scale cancellation of prog-
rammes on the part of Power Houses, Cement factories and some indus-
tries. Due to total stock reaching a figure of 30 to 40 days, the tempo of 
loading could not be pushed up further. With the level of loading at about 
6300 wagons daily, there is resistance on the part of consumers to a sub-
stantial extent including from Steel Plants. It is, therefore, clear th~t the 
reduction of the target of 6300 from 6600 was based on a correct Judge-
ment. At present the transport capacity for coal in all fields is weIl ahead 
of demands. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCE)-4227 
dated 22-9-761 

Recommendation (S. No. 27. Para No. 3.20) 
Vvhile conceding that 1973-74 was an abnormal year for the Railways. 

the Committee would like to point out that there have been persistent short-
falls in the earlier years of the Plan as well including the year 1969-70, 
which was the best year so far as the Railways' perfonnance during the 
Fourth Plan is concerned. 

Reply of Government 
All demands of coal were met in 1969-70 as already stated in reply to: 

Item 12 of the list of points of the Railways' Fourth and Fifth Five Year 
Plans for which written replies were submitted. The reasons for shortfalls 
in subsequent years have also been advised. The current trends in l08ding 
indicate that the cqal demands of power houses, industries are being met 
with fully and due to building up of stocks extending over froOl 15 to 85 
days, all the consumers are substantially curtailing their programmes. It 
may, therefore, be concluded that the current year i.e. 1975-76 has been a 
year of remarkable recovery for the Railways and is easily the best year in 
comparison with the previous performance. 

lMinistry of Railways (Rly. Board) O.M. No. 75-B (RCE)-4227 
dated 22-9-761 

Recommendation (S. No. 28, Para No. 3.21) 
The Committee observe that the Railways had lifted 66.7 million 

tonnes of coal at the cnd of the Third Plan vis-a-vis the original target of 
91.4 million tonnes and the revised target of 89 million tonnes. The origi-
nal target of 84.4 million tonnes for the Fourth Plan which itself was 4.6 
million tonnes less than the revised target for the Third Plan, was scaled 
down to 77.5 million tonnes and could. therefore, not be considered at alI 
ambitious. In fact, the Railways had spent Rs. 360 crores morc than the 
outlay provided for them in the Third Plan which is sufficient reason to 
believe that the capacity available with them was in execs, of requirements. 
With the additional investments made by the RaHways on rolling stock and 
line capacity works in the Fourth Five Year Plan and in the three inter-Plan 
years preceding it, the total capacity and cUBhion that the Raitways already 
had at the end of the Third Plan has surely increased. 

Reply of Gonmmellt 
The reasons for shortfall in the loading of coal during the Fourth Plan 

period have been already furnished to the Committee in reply to Item 12 
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of the list of points on the Railway~ 4th and 5th Five. Year ~Ian!l for w~ich 
written replies were called for. Bnefly, the shortfall m loadmg was mamly 
due to drop in loading in Bengal-Bihar fields which in turn was due to a 
number of factors beyond the Railways control. Amongst these fac~ors 
were--serious deterioration in law and order situation in the eastern regIon, 
severe power cut and frequent int~n:uption in po~er supply from t~e 
;o.V.c. and Bihar State ElectrIcIty Boord, which affecte? the team 
running on electrified route&, heavy emergency movement dunng 1971-7~ 
on account of Bangladesh crisis and Indo-Pak hostilities, heavy movement 
of foodgrains during 1972-73 on account of drought conditions and fre-
quent staff agitations on the Railways during 1973-74, culminating in the 
Railwaymen's striJce of 1974. 

As regards the investment during the Fourth Plan period and its effect 
on the line capacity, it may be clarified that the entire plan outlay is not 
related to the development of capacity for handling freight traffic only. For 
example, investment on replacement of assets and expenditure on itemo; 
like users' amenities, staff quarters and staff welfare schemes do not con-
tribute to any addition to the transport capacity. Even out of the capiutl 
investment on transport capacity, a significant portion is spent on develop-
ment of passenger transport capacity. 

In regard to availability of transport capacity at the end of the Fourth 
Plan. the Committee is requested to refer to the reply furnished to recom-
mendation Nos. 86, 87 and 88. It may, however, be stated here that as 
against 116.9 billion net tonne kms. of total freight traffic carried in 1965-
66 at the end of the Third Plan, the Railways were able to carry a tralIic 
level of 136.5 billion net tonne lcms. in 1972-73, the penultimate year of 
the 4th Plan and 122.3 billion net tonne kms. in the last year of the 4th 
Plan. The reasons for the shortfall in 1973-74 have already been fur-
nished to the Committee. It is, however, evident that there was a signifi-
cant increase in transport capacity as reflected by the traffic actually carried 
between the last year of the 3rd Plan and the penultimate year of the 4th 
Plan. 

rMinistry of Railways (Rly. Board) O.M. No. 75-B (RCE)-422'/ 
dated 22-9-70j 

Further information called for by the Committee 

(a) Please clarify if definite and firm linkage« for supply of coal to 
major consumers, have been established with reference to the 
production targets for each year of the Fifth Plan. 

(b) Please indicate the additional investments already made/pro-
posed to be made during the Fifth Plan p:riod for augrrienting 
the capacity for coal traffic and the justification therefor. 

(c) Please also indicate precisely how the investments made in tho 
Fourth Plan to meet the anticipated increase in coal traffic 
which did not materialise have been fully taken into account 
for each year of the Fifth Plan. . 

Reply of Govemmenf 
(a) Linkages for supply of coal to major consumers (except steel 

plants and Railways) are decided by the Standing Linkage Committee 
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under the Department of Coal. Linkages for Thermal Power Stations and 
Cement Factories have been established by this Committee which reviews 
these linkages periodically. This is a continuous process. 

As regards supply of coal to Steel Plants, a Committee which was cons-
tituted in December 1974 under the Chairmanship of the Secretary, Depart-
ment of Coat, to establish inter-alia firm linkages for the supply of prime 
and medium raw/washed coking coal and blend able coal to the Steel Plants 
during the Fifth and Sixth Plans, had submitted its report in September 
1975. The Coal Controller accordingly makes monthfy allocation to each 
Steel Plant, Washery, etc. 

In so far as supply of coal to Railways is concerned, the programmes 
sponsored by the Ministry of Railways in accordance with he annual lOCI> 
contract and allotments are made on the basis of the same. 

(b) & (c) As has already been intimated to the Committee earlier in 
reply to point No. 26 arising out of the evidence of the official representa-
tives of the Ministry of Railways before the Railway Convention Com-
mittee in November, 1974, augmentation of line capacity for handling traffic 
has to be undertaken keeping in view the movement of all commodities that 
requiro rail transport and not on the basis of any single commodity. In 
addition, likely growth in passenger traffic is also to be taken into considera-
thm while undertaking works for augmenting line capacity. While it is 
feasible to indicate the total amount spent during the Fourth Five Year Plan 
for augmentation of line capacity (which amounted to Rs. 225 crores) and 
the amount likely u> be spent during the Fifth Plan (which is Rs. 315.9 
croccs as per the final version of the Fifth Five Year Plan), a break-up of 
the sam(~ ~o indicate the component for each individual commodity is not 
feasible. 

The methodology followed by the Railways while planning for new line 
capacity works is that the line capacity available as at the end of thc Plan 
period/previous year is always ta1:en into consideration while formulating 
schemes for the next plan/next year, and the same methodology has been 
followed in the case of the Fifth Plan also. This methodology automati-
('ally takes into account the investments already made and the resultant 
capacity, while taking decision on further investments in line capacity 
works. 

[Ministry of Railways (Rly. Board) O.M. No. 7S-B (RCE)-4227 
Vol. II dated 23-11-197(,J. 

Recommendation (S. No. 19, Para No. 3.12) 
While the Committee do recognise that the power shortfall, lndo-Pak 

c()nfiiot, staff agitations and the difficult law and order situation in the 
Ea<;tem Region and a variety of other factors have adversely affected the 
Railway operations, particularly in the matter of loading Coal, they are 
I.'onsttamed to point out that the shortfall in the availability of Coal with 
I he respective consumers has had a crippling effect on the industrial deve-
lopment of the country. The Committee, however, understand that tbe 
enlire gambit of Coal transport by rail in the country has been recently 
studied in depth by two Coal Trans~rt Study Teams appointed by the 
Ministry of Railways. The Committee emphasise that the recommenda-
tions made by these Study Teams should be expeditiously examined and 
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implemented by the concerned Ministries so tbat there are no more bottle-
necks in the rail transport of Coal in the remaining years of the Fifth Five 
Year Plan. 

Reply of Government 

As has been intimated to the Committee in regard to Recommendation 
Nus. 117 anti 118, recommendations of the Coal Transport Planning Study 
Teams are being implemented in a phased manner in consultation with the 
concerned agencies keeping in view the actual growth of traffic and the 
.constraint of resources. 

[Ministry of Railways (Rly. Board) O.M. No. 7S-B (RCE)-4227 
dated 22-9-1976]. 

Rewmmendation (S. No. 30, Para No. 3.31) 
The Committee are concerned to note that there were shortfalls of 1.5 

million tonnes and 2 million tonnes in the movement of coal to steel plants 
and washeries vis-a-vis the revised targets of 13 million and 7.5 million 
tonnes respectively to be achieved by the end of the Fourth Plan. The 
Total short fall was as much as 11 million tonnes compared to the originul 
target of 28 million tonnes of coal for both steel plants and washeries. 

Reply of Government 

Noted. Reasons for shortfall in movement of coal to Steel Plants/ 
Washeries have already been explained to the Committee in reply to Item 
11 of the List of Points on Railways' fourth and fifth Five Year Plans for 
which written replies were called for. During the current year, agaiDst a 
target of 2600 wagons daily for coal to Steel Ptants/Washcries, the average 
daily loading during the months April '75 to January '76 has been of the 
order of 2350 wagons which by and large caters to the requirements fully. 
Even with this less level of loading as compared to the target, the stock with 
Steel Plants has reached over 6 lakh tannes, a stage where some steel plants 
have expressed their inability to take more coal. 

I Ministry of Railways (Rly. Board) O.M. No. 75-B (RCE)-4227 
dated 22-9- t 9761. 

Reco ..... endation (S. No, 31, Para No. 3.33) 
The Committee observe that the supply of coking coal to the steet plants 

fell short of their requirements by 2.18 million tonnes in 1969-70. 2.35 
million tonnes in 1970·71. 2,36 million tonnes in 1971-72. 0.61 million 
tonnes in 1972-73 and 2.14 million tonnes in 1973-74. The Committee 
note that the shortfalls were due partly to less intake of coking coal by the 
Durgapur and Bhilai Steel Plants due to difficulties with the coke oven 
batteries and partly due to less production in the mines and washerics duc 
to inadequate power availability. The strained industrial relations on the 
Railways are also stated to have slowed down the movement of coal to the 
steel plants temporarily in the latter part of 1973-74. 

Reply of Gqvenuneat 
[Ministry of Railways (Rty. Board) O.M. No. 7S-B (RCE)-4227 

dated 22-9-19761. 
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Recommendation (S. No. 32, Para No. 3.34) 

In para 4.30 of their 68th Report (Fifth Lok Sabba) on Availability 
and Distribution of Coal, the Estimates Committee have observed : 

''The Committee also note that the total daily requirement of coal 
by the steel plants is of the order of 36,000 tonnes which requires 2700 
rail wagons to be loaded per day. The regr'et that from August 1973, 
coal movement did not keep pace with the requirements and on several 
occasions, coal stocks were depleted at the steel plants on account ot 
dialocation of the railway services. In January, 1974 the daily average 
loading was only 1,933 wagons, against the actual requirement of 2700 
wagons per day and consequently the stocks of coal went down from 
1,47,000 tonnes (as on 1-1-1974) to 1,15,000 tonnes as on 1-2-1974". 

Reply of Govermnent 

The reply given to the Estimates Committee is reproduced below for 
information of Railway Convention Committee. 

"Movement of coking coal to Steel Plants has not suffered for want 
of rail transport but for availability of coking coal. The Railways give 
top priority to this movement all the time. The stock of coking coal 
in Steel Plants on 1-5-1975 is 2,47,030 tonnes". 
In this connection attention is also invited to reply to Item No. 30 which 

tUnls up the current position re.garding movement of coal to Steel Plants. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCE) -4227 
dated 22-9-1976]. 

R~mendatlGn (S. No. 33. Pan No. 3.3!) 
The Committe.e cannot too strongly urge the need for streamlining the 

movement of coking and blendabIe coals to the Steel Plants so as to meet 
their requirements in full in the interest of sustaining production at the 
optimum level. In this connection, they would like to reproduce the follow-
jng observations made by the Estimates Committee in paras 2.85 and 2.86 
of their 78th Report (Fifth Lot Sabha) on the Ministry of Steel and 
Mines :-

"The Committee are distressed to note that irregular supply of coal, 
particularly, the medium coking coal, has been onc of the reasons for 
shortfall in production of steel. The inadequate supplies were due both 
on account of Jack of availability of coal as also its movement to the 
steel plants. 

The Committee would like to stress that assured and uninterrupted 
supply of coal is basic for steel production and it is therefore. necessary 
that linkages for supply of coal to the steel plants should be definite, 
firm and effective in the interest of smooth and efficient functioning of 
the steel plants. In this connection, the Committee would like to 
emphasise that in fixing the linkages, it should be ensured that the steel 
plants are linked to the nearest coal-field so as to reduce the lead time 
and transportation cost involved. The Committee would further like 
Government to review the linkages from time to timc with a view to 
Temove bottlenecks that may crop up with the passage of time", 
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Reply of Government 
Noted. It is, however, clarified that Railways treat the movement 01 

coal to Steel Plants as a matter of great ~riority and in the recent past the 
movement has been so satisfactory that wIth a loading slightly less than the 
target, the steel plants have reached a stage where they are curtailing their 
intake of coal. Th~ movement to steel plants is ready goyerned by well-
defined pattern based on the principle of supplies being arranged from the 
neare~t coal-fields to the maximum extent possible. Consistent with the 
requirement of the steel plants for getting the optimum blend of different 
varieties of coal, the linkage is reviewed practically on a monthly basis and 
movement arranged on a top priority baslS. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
dated 22-9-1976J. 

Recommendation (S. No. 34, Pan No. 3.46) 
The Committee observe that there was a shortfall of 11.7 million 

tonnes in the supply of coal to Others' vis-a-vis the target of 42 million 
tonnes (revised) during the last year 0111 the Fourth Plan and that the supply 
did not exceed 34.3 million tonnes during any of the preceding five years. 

Reply of Government 
Noted. 

lMinistry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
dated 22-9-197h J. 

Recommendation (S. No. 37, Para No. 3.49) 
As Government would undoubtedly take appropriate action on the 

recommendations of the Estimates Committee, the Committee do not wish 
to dilate on the subject except to add that in view of thc considerable 
increase in coal production envisaged in the fifth plan, the Railways should 
ensure that the requirements of the industry, the thermal power stations, 
domestic consumers and other small users are met fully and in time. 

Reply of Government 
Noted. The current trends prove that the Railways arc already ful-

filling this objective. 
[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 

datcd 22-~-19761. 

Recommendation (S. No. 38, Para No. 3.67) 
The Committee note that the Railways started experiencing difficulties 

in obtaining adequate supplies of steam coal from early 1973 and inspite of 
several communications to the concerned authorities and high level dis~ 
cussions, the position continued to deteriorate. In order to meet the mini-
mum essential requirements of the industry, the Railways were finally com-' 
pelled to curtail their own services w.e.f. 1st November, 1973. The 
worsening labour situation on the Railways which culminated in an an~ 
India strike in May, 1974 led to further curtailment of the services in April, 
1974. The total number of trains which stood cancelled as on 1-5~1974 
was as many as 1078 pairs out of a tl,>tal of 1738 pairs of non-suburban 
passenger trains run Claily by the Railways. In spite of rapid restoratron 
of normalcy on the Railways, the supply position of coal did not improve 
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till November, 1974 and as many as 284 pairs of trains which repres~nt 
about 16 per cent of the normal non-suburban services still remained to be 
restored till about the end of that month. The Committee further note that 
the loss of passenger earnings to the Railways due to cancellation of trains. 
has been assessed to be about Rs. 16.57 crores in 1973-74 . .. 

Reply of Government 
The observations of the Committee are noted. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC) -42;! I 
dated 22-9-1976]. 

Recommendation (S. No. 39, Para No. 3.68) 
The Committee observe that the loco coal requirements of the Railways 

during the Fourth Plan period were anticipated to come down gradually. 
from 16.2 million tonnes in 1969-70 to 14.04 million tonnes in 1973-74. 
However, due to the oil crisis, it became necessary to reduce the condemna-
tion of steam locomotives and hence the requirements of loco coal were 
estimated at 14.9 million tonnes for the last year of the Plan. While the 
requirements were met in full in the earlier years of the Plan (except ill 
1970-71 when there was a smaIl shortfall of 0.7 million tonnes), the sup-
plies made in 1973-74 fell short of the revised requirements by 1.2 million 
tonnes. Against an average daily requirement of 1800 wagons (BG-4-
wheelers), the Railways were supplied 1639 wagons during that year i.e. 
161 wagons short of their daily requirements. According to the RaiJways~ 
despite a marginal reduction in their requirements, a large number of trams 
continued to remain cancelled so as to meet the minimum essential demands 
of the industries whose requirements arc stated to be apparently going up at 
a much faster pace. 

Reply of Government 
The observations of the Committee arc noted. The following correc-

tions in the figures arc necessary :-
1. Railway's requirements at the end of 1973-74 were estimated 

as 14.6 million tormes and not 14.04 million tonnes. 
2. According 10 the earlier estimates befure the oil crisis the requil c-

ments during the year 1974-75 were assessed at 14.04 million 
tonnes, but as a result of (t'phasing l}l' wi1hdrawal of overaged 
steam locos, the rcquirement~ for the year 1974-75 were a~~esscd 
at 14.4 million tannes. 

3. There were no shortfall ill the supplies in 1970-71. The sup-
plies were regulated to the actual requirements. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 21-9-1976J. 

Recommendation (S. No. 48, Para No. 3.80) 
The Committee observe that on the Eastern Railway which is the malor 

coal loading Railway, the percentage of coal wagons not weighed varks 
from depot to depot and month to month. The percentage is the highe~t 
in the Katras Depot where it ranged from 45.2 to 60.1 per cent during thl' 
months July to October, 1974. The committee understand that a direclive 
has beeR issued to the Eastern Railway to ensure that coal is loaded UPll}' 
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the loading lines onJy marked on wagons, taking into consideration the 
i.lensity and grade of coal. 

Reply of Government 

The matter of weighment of loaded coal wagons has been engaging the 
attention of this Ministry from time to time. Instructions were issued in 
1962 that care should be taken to ensure that BOX wagons are loaded upto 
the loading lines marked, and If it is found that coal has not been loaded 
lIpto the marked lines, the extent of underloading should be no led and a 
remark passed accordingly on the Railway Receipt. The freight was, how-
I!ver, to be charged according to ruJes. Again, in the year 1974, the impor-
tance of 100% weighment of loaded coal wagons was emphasised, instruct-
ing the Railways, inter-alia, that wherever it is not possible to weigh coal 
wagons for various reasons, instructions given in the year 1962 may be 
followed, for issue of loading certificates upto loading lines marked on the 
basis of density of coal and passing necessary remarks in Railway Receipts 
ior unweighed wagons. 

2. The extent instructions are that 100% weighment of coal wagons 
must be ensured at all coal loading points. In as much as 100';; weigh-
ment of coal wagons is insisted upon, the question of loading upto loading 
line!! only marked on the wagons taking into consideration the density and 
the grade of coal, is only of academic importance. There have, however, 
heen some operational dIfficulties in ensuring 100% weighment on the 
Eastern Railway and at Katrasgarh Depot in particular. The high percen-
tage of coal wagons not weighed during the period J uly-Octohcr 1974 
was due to the shifting of the base of the Kattri Pilot from Katrasgllrh ~o 
·Gomoh from 26-1-1974 in connection with the remodelling of large number 
of sidings in Katras area. Loaded wagons from collieries served by Khatri 
Section were consequently being taken direct to Gomoh for onward des-
patch. With the completion of all remodelling works, the base has been 
shifted back to Katraligarh from July 1975 and since then, there has been 
.a substantial reduction in the percentage of wagons not weighed. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-1976]. 

Recommendation (S. No. 45, Para No. 3.81) 

According to the Adviser (Transport), C.oal Mines Authority, "Since 
over-loading of wago!)s has always been a normal feature and two tonnes 
overload for 4-wheelers is officially permitted by Railway rules. the l(l~s to 
the Nation in coal price and freight can be easily imagined. 

Reply of Government 

With effect from 15-10-1975 the minimum weight for charge for :.:oal 
loaded in Broad gauge 4-wheeled wagons hIlS been revised to C-C+ 2 
tonnes. With effect from 15-11-1975. the minimum weight for charge for 
coal and other commodities loaded in BOX wagons for which the notified 
minimum weight condition is carrying capacity, has also been enhanced to 
,-urrying capacity plus two tonnes. With the revision of the minimum 
weight condition as indicated above. freight is being charged on coal wagons 
for the quantity permitted to be loaded in a wagon. Irrespective of whether 
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the wagon was loaded upto the permitted carrying capacit~ of wagon or 
not, freight charges are at present being realized on carrylDg capacity plus 
two tounes. 

[Ministry of Railways (Rly. Board) O.M. No. 75·B(RCC)-4227 
dated 22-9-1976]. 

Recommendation (S. No. 48, Para No. 3.84) 

The Committee would also urge the Ministry of Railwu)s to see that their 
-directive to Railways to ensure loading of cool upto the loading lines keeping 
in view the density and grade of coal, is followed by the field authorities in 
letter and spirit and that any complaints in this regard are taken serious note 
of, in the national interest. 

Reply of Government 

Instructions already exist that loading of coal upto the loading lines. keep-
ing in view the denSIty and grade of coal, should be ensured. In fact, to 
<:nSUl'e that correct quantity is loaded in a wagon, directives have also been 
issued to the Eastern and South Eastern Railways in April '76 to ensure 
100% weighment of all public Steam Coal/Loco Coal and slack coal. Since 
the consignors in the case of coal are Coal (India) Limited, copies of weigh-
~t statements are also being furnished to them to ensure correct loading 
,of wagons. 

LMinistry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
dated 22-9-1976]. 

Recommendation (S. No. 49, Para No. 3.87) 

The Committee observe that the Railways' loading target of 16 million 
tonnes of iron ore for export for the final year of the Fourth Plan envisaged 
additional loading of the order of 10.8 millIOn tonnes over the Railways' per-
fonnance in the last year of the Third Plan. The maximum loading was in 
1971-72 when the Railways moved 10.7 million tonnes while in the last year 
of the Plan it was the lowest being only 8.4 million tonnes. The Committee 
note that loading of export ore was affected in 1973·74 both due to Rail-
ways' own difficulties and also On account of production shortfalls in Baila-
dilla mines and labour troubles at Madras Port. In earlier years, the load-
ing was affected by a variety of reasons for which the Railways !'tate they are 
not responsible. 

Reply of Government 

This is an observation. 
(Ministry of Railways (Rly. Board) O.M. No. 75·B (RCC)-4227 

dated 22·9-19761. 

~dation (S, No. 50. Para No. 3.18) 

The Committee would like to point out that heavy capital invesLmenLo; 
bave been made in the Third and Fourth Plans for carrying the projccted tra-
ffic of iron ore for export. The shortfall is of the order of about SO per cent 
'in the Fourth Plan. The Committee consider that had the projecti(Jns been 
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realistic, the investments could have been diverted to meet more pressing 
developmental requirements. The Committee stress that before any further 
investment is made for meeting the projected traffic requirements of iron ore 
for export in the Fifth Plan, the capacity created already with heavy invest-
ment, should be fully takpn into account. 

Reply of Government 

The observation~ of the Committee are noted. It may, however, be 
mentioned that it has always been the endeavour of the Railways to make their 
assessment of traffic as accurate as possible. It has, however, to be appre-
ciated that in IllBkin& their asscnment they have to necessarily depend upon 
the infonnation made available by other user Ministries/Public sector under-
'takings and the Planning Commission. To the extent the projections fur-
nished to the Railways prove inaccurate, the Railways planning is bound to 
be ,"'itiateu, 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227' 
dated 22-9-1976]. 

Further information called for by the Committee 

PJc.::tse indicate the investment made/proposed to be made for iron ore 
export traffic in each year of the Fifth Plan and the extent to which it has been 
set off hy capacity created in the Fourth Plan. 

Reply of Government 
The Committee is requested to refer to reply under Recommendation No. 

28 (b) 8: (c). 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
Vol.1I dated 23-11-19761 

Recommendation (S. Nos. 51-54, Para Nos. 3.111-3.114) 

The Committee arc constrained to observe that the number of wagons 
supplied by the Railways to the cement industry fell short of indents hy 
63,775 ill ]969; 1,04,962 in 1970; 1,84,785 in 1971; 1,77,887 in 1972 and 
84.569 in 1973. The number of wagons actually loaded fell short of the 
indents by 89,822 in 1969; 1,38,3~4 in 1970; 2,17,076 in 1971; 1,96,248 
in 1972 and I ,OS, 7 43 in 1973. It is abvious that non-availability of wagons 
has considerably hampered the production of cement which is essential for 
industrial usc as well as for construction nf houses. 

In p:lragraph 2.47 of their 60th Report (Fifth Lok Sabha) on availability 
and Di~trihution of Cement. the Estimates Committee have pointed out that 
l\l'cording to the Ministry of Industrial Development a production of 5 lakh 
lonnes was lost during ] 972 due to non-availability of wagons from the Rail-
ways, It has been further stated that during the period Ju1y-September 
1973 a production of 2.53,923 tonnes was lost on account of !.hortage of 
coal. The Estimates Committee have inter alia observed: 

"2.34. The Committee regret to note that inadequate supply of coal 
for cement industry has resulted in considerable loss in cement produc-
tion. During the period July-September I 973, t~e loss in production 
was as much as 2t lalch tonnes of cement on this account. It is apparent 
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Ihitt this sorry stale of affairs has developed due to lack of coordination 
alll~og the Ministries ,!f Industrial Development, Steel aod Mines and 
Railways. The Committee would urge that urgent and effective mea-
sures should be taken to ensure adequate and timely supply of coal to 
the cement industry so that the production of cem!:n! does not suffer on 
tllis account." 

rhe Estimates Committee have further observed 

"370. The Committee are deeply concerned to note that there is a wide 
gap bet\\'een the demand and availability ()f wagons to the 
rement industry which has resulted in substantial loss in produc-
tion of cement, 

3.71. The Committee note that Government have taken the following 
measures in this regard : 

( j) A control room has been constituted in the Railway Bl.urd to 
keep a close watch on wagon supply position to cement fac-
tories; 

(ii) daily wagon quotas Railway-wise and factory-wise have been 
fixed; 

( iii) A Committee of Secretaries keeps a watch on monthly perfor-
mance 

The Committee hope that with the steps now taken by Government 
there will be greater availability of wagons to the cement industry and their 
day-to-day demands for wagons would be largely met." 

While the Committee recognise the various handicaps and adverse condi-
tions under which the Railways have been functioning in recent years. they 
regret to note that in spite of its being a high priority commodity the move-
ment of cement has suffered a great deal during the Fourth Plan. The short-
falls in movement of raw materials, particularly coal, have also resulted in 
considerable loss of production of cement. 

Reply of Government 

The observations of the Committee are noted. The reasons for short-
fall in the supply of wagons vis-a-vis the indent. .. placed by the cement indus>-
try during the years 1969 to 1973 have already been furnished to the Com-
mittee and reviewed by the Committee in details in its Eighth Report. 

It will be appreciated that Railways' capability to lift Il particular qUaJl-
tum of traffic on the basis of capacity created is dependent on the existence 
of nonnal conditions of working. If the normal functioning of the Rail-
ways is disturbed, short fall in the lifting of traffic is inevitable. As i~ well 
known during the past few years, the railway operations were plagued by 
various unforeseen and extraneous factors. This severely affected the opera-
tions on the Railways including the loading of cement. 

With the proJU'e8sive return of nonnalcy on the Railways after the calling 
pff of the All India strike by RaiJwaymen in May, 1974, there was an 
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improving trend ill Railway operation which receiv~d a fillip after th~ ded~­
tion of the Emergency in June 1975. The loadmg of all commo(btI~s 
including cement increased significantly and the Railways expect to load 10 
1975-76 about 11.5 million tonnes of cement which will be an aU-time 
recoru. Due to excellent movement of cement in the last few months, ce-
ment is freely available throughout the country and practically all States have 
lifted controls on the distribution of cement. The wagon demands of the 
cement industry are being fully met. 

A similar happy position prevails in the supply of coal to the cement 
plants who are now having inventories of more than three weeks, consump-
tion of coal and are reluctant to build their inventories further though the 
Railways are in a position to move more coal to the cement plants. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
dated 22-9-1976]. 

Recommendation (S. No. 55, Para No. 3.115) 
The Committee would like the Ministries of Railways and Industry & 

Civil Supplies to evolve suitable and finn linkages for supply of coal and 
other raw materials to cement factories and for movement of the finished pro-
duct to various consuming centres. The Committee cannot over-emphasise the 
need for maintaining close co-ordination between the Railways and the 
cement factories in the matter of supply of wagons on an assured basis, 
particularly leak proof covered wagons so as to obviate damage by wet. 

Reply of Government 
The observation of the Committee. which are in accordance with the 

cxtant policy, are noted. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
dated 22-9-19761. 

Recommendation (S. No. 57, Para No. 3.119) 

One of the reasons for shortfall in loading in 1973-74 is stated to be due 
to heavy detention to tank wagons in steel plants. The Committee would 
like the Ministry of Steel and Mines to analyse the reasons for such deten-
tions and take necessary effective measures to remove the bottlenecks in the 
smooth movement of rail traffic in the steel plants yards in the light of the-
tinding of the Khandelwal Committee which had recently examined the mat-
ter in depth. 

Reply of Government 

The observations of the Committee have been brought to the notice of 
the Ministry of Steel and Mines for n~sary action. 

[MiniStry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
dated 22-9-1976]. 



25 

Further infOl'llladon called fo~ by the C ........ Uee 
Please indicate the progress made in removing the bottlenecks in the 

smooth movement of rail traffic in steel plant yards in the light ot the find-
ings of the Khandelwal Conunittee. 

Reply of Government 
Further observations of the Committee have been brooght to the notice 

of the Ministry of Steel & Mines for necessary action. 
[Ministry of Railway~ (Rly. Board) C.M. No. 7S-B(RCCl-4227/ 

Vol. II dated 23-11-1976]. 

Latest Information furnished by Government 
The above mentioned recommendation concerns the Ministry of Steel 

and Mines whom this was referred to by this Ministry. Ministry of Steel 
have sent their comments vide their Office Memorandum No. 20(21) /76-
RMI dated 14th April, ]977 (copy enclosed) to the Railway Convention 
Committee, Lok Sabha Secretariat, New Delhi and copy endorsed to the 
Railway Board. 

Certain clarifications on the comments offered by the Ministry of Steel 
are given in Annexure-I. In order to speed up implementation of the findings 
of the Khandelwal Committee in this regard it is proposed to have a c(}-
ordination meeting at the ministerial level shortly and the Committee would 
be apprised of the progress thereafter. 

[Ministry of Railways (Rly. Board) O.M. No. 7S-B(RCC)-4229 
dated 2S-10-1977]. 

No. 20(21) /76-RMI 
Government of India 

Ministry of Steel and Mines 
Department of Steel 

COpy 

New Delhi, the 14th April, 1977 
OFFICE MEMORANDUM 

SUB. : 8th Report of Railway Convention Committee 1973. 
The undersigned is directed to refer to Railway Board O.M. No. 76· 

TT(I) /75-4 dated Sth March, 1976, on the subject mentioned and to fur-
:lisb required information with regard to taat wagon detention in Bhilai 
Steel Plant, RourkeIa Steel Plant, Durgapur Steel Plant and Bokato Steel 
Limited as per statement (i) enclosed. 

2. Jt would be seen from the enclosed statement I tba~ except some 
marginal increase in BSL the detention to tank wagons hu been consider-
ably reduced during the previous two yean. The exteat of reduction being 
38% in Bhilai, 21 % in Rourkela and 5% at Durgapur. Further reduc-
tion in detention time is possible only when the Railway streamline supply 
of wagons 80 as to make available good fit wagons to the steel plants in the 
manner required. 
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3. Similar information in respect of Tata Iron and Steel Co. Limited 
and Indian Iron and Steel Co. is furnished in the enclosed statement. 

To 
Railway Convention Committee, 
Lok Sabha Secretariat, 
New Delhi. 

Sd/-
Under Secretary to the Govt. of India 

COJIV with enclosures forwarded to Railway Board, New Delhi 
w.r.t. to their Jetter O.M. No. mentioned above-

Sd/-
Under Secretary to the Govt. of India 

DA : As $tated. 

STATEMENT I 

SUB. : Eighth Report of the Railway Convention Committee 1973 Recom­
mendation No. 57 thereof. 

XXX XXX XXX 
J. Bhilai Steel Plant 

The average detention of tank wagons for the last three years, i.e. from 
1973-74 to 1975-76 has been as follows: 

1973·74 
1974·7S 

180 Hrs. 
lS\Hrs. 

1 97S·76 112 Hrs. 

2. The recommendation of Khandelwal Committee with regard to for-
mation of Captive Block rake between Bhilai & Durgapur for pitch creosote 
mixture movement has been implemented. 

3. Railways have been approached for clearance for booking of tank 
wagons on volumetric basis and not On physical weighment as at present 
and issue of RRS/Invoices accordingly. The process of weighment of 
tank wagons, which is contributing to their detention, will then be dispensed 
with. . 

4. Railways have to implement the recommendation for through check-
up of tank wagons before sending them into plant for loading in order to 
avoid rejection of wagons after loading and consequent delays. 

11. Rourkew Steel Plant 

The average detention to tank wagons for the last three years is as 
follows: 

1973·74 
1974·7S 

1975·76 

J08 Hrs. 40 MIs. 
109 Hn. SI Mts. 
109 Hrs. 39 MIs. 
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2. As recommended, the handling facilities for Furnace Oil LSHS 
wa,oos have been improved. This has contributed to significant reduction 
of detention time in spite of handling more nos. of LSHS tank wagons. 
which require steam preheating for 4 to 8 hours before unloading. 

3. Extra steam cleaning arrangements for benzene tank wagons have 
been provided. 

4. Further reduction in detention could be achieved if defective tank. 
wagons with non-standard fittings are reduced if not eliminated. 

HI. Durgapur Steel Plant 

The average detention to tank wagons for the last three years has been 
as follows : 

1973-74 
1974-75 
1975-7' 

86'S Hrs. 
108 Hrs. 

81.5 Hrs. 

2. Recommendation regarding extension of tar/pitch creosote Mixture 
gully for 4 tank wagons to 7 tank 'wagons has been iDlPlemented. 

3. As recommended, LSHS tanks off loading siding whether 60 tanks 
can be decanted at a time, has been provided and round the clock unloading 
is being carried out. 

4. Here also, the detention ot tank wagons can be further roduced. it 
supply of defective tank wagons by railways, is reduced, if not eliminated. 
IV. Bokaro Steel Limited 

The average detention period of tank wagons has been 120.40 hrs. in 
1973-74 and 127.54 hrs. 10 1975-76. 

2 .• 10 1973-74, mostly empty tank wagons were received for tar load-
ing and high detention time was mainly due to receipt of empty wagons 
much in elcess of the requirement. 

3. The detention during the year 1975-76 was somewhat higher mainly 
due to the following reasons:-

(a) the tank wagons for sulphuric acid, furnace oil and wash oil 
were received piecemeal and had to be handled at different 
sidings, which are far away from the works station. 

(b) Railways had desired that the tank loaded with coal tar may 
be handed to them in rakes or at least in lots of 20 whereas 
supplies. of empties were not regulated. With empties receiv-
ed in plCcemeal, they had to be detained till it was possible to 
make over in lots of 20 wagons. 

(c) quite frequently, empties received from Railways for coal tar 
loading were defective and had to be returned without being 
utilised. 

(d) unlo~ing of DH tar tankers took a lot of time as they were 
r~uJI'ed to be steam heated for a prolonged period before tar is 
flUId enough tor pumping. 

3-11 OJ LSS/77 



28 

STATEMENT II 

TISCO 

(1) The report of the Khandelwal Committee-1973 on TISeO had 
observed that "As the overall cousumption of furnace oil in the plant is 
linked up with the availability of coke oven gas, which is expected to improve 
with the increased push~ at coke ovens no change in the pattern of move-
ment and distribution inside the plant is being suggested." 

Accordingly, it may be noted that as against 5810 Nos. tank wagons of 
fuel oil received In 1973-74, only 1416 wagons have been handled in 1975-
76 and this is expected to be further reduced to around 300 wagons in the 
currellt years i.e. 1976-77. 

(2) Inspite of the significant reduction in the number of fuel oil tank 
wagons received in 1975-76, the detention to tank wagons went up in 
1975-76 as compare to 1973-74. This is due to the fact that whereas the 
furnace oil consumption has come down sharply, the fuel oil supplies con-
tinues to be in rake loads. At present, the furnace oil is being eoosumed 
ollly in the power plant No. IV. where the unloading capacity is limited. 
Action is being taken to step up the release of furnace oil wagons. 

(3) The detention of HSD & LDO tank wagons are also high. This 
is also due to the fact that as against the monthly requirement of 20 HSD 
and 15 LDO tank wagons and daily unloading capacity of 6 tanks wagons of 
HSD and 5 tank wagons of LDO. their receipt are in lots of 15-30 wagons 
at a time, leading to their detention. The question of increasing the un-
loading capacity for HSD is being examined. 

(4) Due to the unavailability of tank wagon empties (in time) for 
Benzol loading from Railways, other tank wagons meant for fuel oil, 
molasses, HSD etc. are being used after extensive cleaning, which is time 
~suming. leading to their detention. 

(5) 8 to 10% of tank wagons received from Railways have defectIve 
unloading valves and there is heavy delay in unloadins them. 
liSCO 

1. The average detention to tank wagons mainly comprising of coal 
tar and fuel oil wagons has been as fol10Ws :-

1973-74 
1974-75 
1975-76 

!l8'4 Hours 
63·8 Hours 
49'0 Hours 

It may therefore be noted that the average detention has come down 
,significantly in 1975-76. 

2. The unloading fuel oil wagons was earlier slow @ of 3 tanb per 
day due to limited storage capacity at the sheet Mill. With the provislOn 
of 4 Nos. of storage tanks and arranpment for unloading 43 wagons in one 
placement, the detention of fuel oil tank wagons has come down from the 
a\erage figure of 120 hrs. in 1973-74 to 43 hours in 1975-76. This figure 
could be reduced further, if the Railways would agree to move the fuel oil 
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tan.k wagons from Haldia refinery vill Eastern Railway and not via South 
Eastetn Railway which involves movement of tank wagons to the unloading 
station through very difficult and congested areas inside the works causing 
detention to the tant wagons. 

Eastern Railways have not so far accepted the same, even though lISCO 
has agreed to bear the additional freight involved. 

3. The recommendation of the Khandelwal Committee for increasing 
the capacity by extending the coal tar drain to accommodate 12 wagons in 
one placement from 6 wagons, has been accepted but the facility could be 
developed only to accommodate 10 coal tar wagons at a time for want of 
space. 

4. The Khandelwal Committee had also recommended as a long term 
measure for provision of a gully of 12 wagon lengths to enable bottom dis-
charge of contents i.e. coal tar. This recommendation has been accepted 
in principle but implementation has been deferred as import of tar has been 
very nominal from lst November, 1976 . 

. 5. Detention to coal tar wagons has already been brought down from 
69.6 hours in 1973-74 to 56.1 hours in 1975-76. This could not be fur-
ther cut down due to : 

(a) Every tank wagon had to be weighed twice firSt with coil! tat 
and again in empty condition to ascertain the quantity received. 
Further, on several occasions, the tank wagons had to be 
detained for joint inspection of the represenl!ltives of the sup-
plier and the plant to sort out the discrepencie~ in weight and 
quality of tar. 

(b) The loco availability has been critical through this period, 
inspite of procurement of 4 Nos. of new locos in 1973. Due 
to their frequent outages. The position will improve with the 
proposed procurement of 8 Nos. of new locos, which has been 
approved for import by the Railway Board and the Steel 
Ministry. 

(c) Tank Waaolll h&ve also suffered detention due to defective dis-
charge mechanism requiring assistance of Railway TXR staff 
for rectification. 

ANNEXURE 1 

Para 1(3) 

RaRways have been foDowinl the principle of coq,uting freight cb~gcs 
on the baSis of the ca'rrJin1 capacity of tank waaODS for all types of produ(;h 
moving in such wagons. 

Para 1 (4) and Para III (4) 

Railways already hllVe a system of examination of tank wagons in 
regard to the underframe prior to the placement for loading. HoWever. 
certain defectl lite leakage or bmds and valve defects can be detected only 
after pbysical loading tabs place. Such rejections are, however, negligible 
and are by their very nature inherent in the sYstem. 
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Para 11 (2) 

Adequate arrangements fOT pre-heatins of LSHS wagons to be provided 
by Steel Plants enable release of rake of these wagons within the nOl'D'al 
free time allowance as have been achieved in thermal power stations lik:.c 
Trombay, Dhuvaran etc. 

Para 11 (3) 

Certain non-standard fittings in tank wagons fitted with steam heating 
pipes are being standardised. 

Para IV (3-b) 

The system of moving loaded coal tar wagons in rakes or at least in 
lots of 20 wagons even at the cost of increasing the detentions in the steel 
plants has paid handsome dividends by reducing the overall turn-round time 
of tank wagons moving in the circuit. 

Recommendation (S. No. 58, Para No. 3.122) 

The Committee note that the average lead of foodgrains traffic showed 
a sharp increase of as much as 294 tms. during the Fourth Plan period. 
As movement of foodgrains and fertilisers is latgcly sponsored by Govern-
ment and enjoys high priority, the Railways have been able to meet the 
demands more or less currently. 

Reply of Government 
Noted 
[Ministry of Railways (Rly. Board) O.M. No. 7S-B(RCC)-4227 

dated 22-9-1976]. 

Recommendation (S. No. S9, Para No. 3.123) 
The Committee, however, note that tho loading of fertilisers showing a 

shortfall of 1.5 million toones vis-a-vis the revised target of 7 million tonnes 
and 3.9 million tonnes vis-a-vis the original target of 9.4 million tonnes. 
The Committcc would like the Ministries of Agriculture and Irrigation and 
Railways to analyse the reasODS for less materialisation of traffic in fertilisers 
and devise necessary corrective measures for the future. 

Reply of Government 
Observations of the Committee have been brought to the notice of the 

Ministry of Agriculture and IrriIation. Reprding reasons for less mate-
rialisatioD of tnffic: in fertilisers the Ministry of Agriculture and Irrigation 
bave stated that the fertiliser position became 9uite difficult from the middle 
of 1973. more so after the oil crisis. Fertiliser prices marked a big 
increase. Ocean freight rates also went up. There were also set-backs in 
rail movement during 1973-74 as a result of a series of strikes, agitations. 
work-to-rule and work-to-desipation campaisns affectins railway operations 
in general 

[MJaIatry of Railways (Rly. Board) O.M. No. 7S-B(RCC)-4227 
dated 22-9-1976]. 
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ReccJllUDendation (S. No. 60, Para 3.114) 

The Committee cannot too strODJly emphasi~ the need for realistic 
planning in the matter of provision of rail facilities for movement of ferti-
lisers taking note of the production of this commodity vis-a-vis the capacity 
already established and that proposed to be established in the next few 
years. It is also necessary to cstablish suitable linkage. for movement of 
fertiliser traffic so as to avoid unnecessary cross movements. 

Reply of Government 

It has always been the endeavour of the Railways to male their assess-
ment of tra1lic and plano.ing for the same as accurate as possible. It has. 
however, to be appreciated that in making their assessment of transport 
needs for major commodities including fertilisers, the Railways have to 
necessarily depend upon the information made available to them by the 
various Economic Ministries, Planning Commission, State Governments, 
major Public Sector Undertakings and other rail users. To the extent the 
data furnished to the Railways proves wrong or inaccurate, the Railways' 
assessment is bound to be vitiated. 

2. As regards suitable linkages for movement of fertiliser traffic, so as 
to avoid unnecessary cross movements, it may be stated that in the case of 
imported fertilisers the movement is normally arranged according to the 
Rationalisation Scheme for movement from various ports. As regards the 
movement of indigenous fertilisers, its movement programme is finalised in 
the Quarterly Programme Inter-Ministerial meetings convened by the Minis-
try of Agriculture. Every possible effort is made to see that cross and 
irrational movements are avoided to the maximum extent possible. 

3. The above recommendation bas, however, been brought to the notice 
of Department of Agriculture. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-19761. 

Recoouaendation (S. No. 61, Para No. 3.126) 

The Committee find that a shortfall of 7.5 million tonnes occurred under 
the head 'Other Goods' vis-a-vis the revised target during the Fourth Plan. 
Compared to the original target, however, the actual materialisation fell 
short by as much as 13.5 million tonnes. 1be Committee consider that a 
closer scrutiny of the targets with reference to the traffic materialisation for 
various commodities UDder this bead is necessary for laying down realistic 
targets in future. 

Reply of Government 

The observations of the Committee are noted. Ii is, however. stated 
that while the traffic targets in respect of the principal commodities like 
coal, steel plant traffic, iron orc for export, cement., foodgrains, fertilisers 
and POL products arc fixed in consultation with the concerned Ministry 
and the Planning Commission, the tn1Iic targets in respect of the other 
commodities categori~ under the broad beading, "Other Goods" can only 
be fixea in relation to the growth of the economy as a whole. The princi-
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pal commodities iDcluded under the category 'Other Goods' include Salt. 
Sugar, Tea, Cotton, Oilseeds, Gur (Jaggery), Mineral products etc. 
Wherever possible, commodity-wise targets for movement of this traffic are 
also fixed and a watch kept over the attainment of these targets. 

Reasons for shortfall in goods traffic vis-a-vis target in the Fourth Five 
Y car Plan have already beeD explained to the Committee in reply to P~int 
No.2 of the Queatioooaire on RaDways Fourth Five Year Plan wherein it 
has been pointed out that a~ an overall rate of growth of 5.7% per 
annum during the Fourth Five Year Plan period, the economy experienced 
a rate of growth of 5.2% in 1969-70,4.2% in 1970-71, 1.7% in 1971-72 
and 0.6% in 1972-73. 

The Ministry would also like to point out that during the current year 
1975-76, Railways had fixed a target of 47.50 million tonnes of traJJic 
under the category 'Other Goods'. Although Railways are in a position 
to load all the traffic oJIered to them, the ofter of general goods traffic has 
not been upto the anticipations and the Railways do not expect to Joad 
more than 46.0 m. tonnes of general goods ua6ic ip tbe current year. The 
shortfall of J.S m. toones in the current year is directly attributable to the 
inadequate offering of general goods traffic. 

[Ministry of Railways (RIy. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-]976]. 

~ecommendation (S. No. 62, Para No. 3.127) 

The Committee see no reason why it should not be possible for the 
Railways to carryall the essential and high rated traffic that is offered to 
them. They would like the Ministry of Railways to ensure that indents of 
wagons for such commodities are cleared expeditiously so as to obviate 
their diversion to road services. 

Reply of Government 
The observations of the Committee are noted. 
The Railways attach thc highest importance to movement of essential 

commodities. The movement 0( these commodities is arranged in a pro-
grammed manner. Daily plans of movement are worked out and a day-to-
day watch is kept over their compliance. 

Railways have taken several steps to attract high-rated traffic to rail. 
Some of the steps taken are detailed below :-

(a) The high-rated commodities have been selectively accorded a 
higher priority classification in the Priority Schedule of Move-
ment of Traffic. 

(b) High Profit-yielding commodities susceptible to diversion to 
road have been made free from the constraints of operating 
restrictions and quota limitations. 

(c) Container services. freight forwarder services, QTS, have been 
progressively extended to attract this traffic. 

(d) Movement of this traffic has been streamlined by clearing them 
by nominated fast super goods trains. 
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(e) Close liaison is kept by the Marketing and Sales Organisation with 
the tradc to attract more of high rated traffic to rail. 

As a result of the steps taken by the Railways, the loading of 80 select-
ed high-rated traffic has shown an improvement by 5.2% in the ameDl 
year upto January 1976 as compared to the ooneaponding period of iatst 
year. The additional earnings have been to the extent of 16.6%. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-1976). 

Recommendation (S. No. 63, Para No. 3.129) 

Tb. Committee observe that the movement of the' Railway materials bas 
shown a persistent decline during the Founh Plan period with the result that 
in the final year of the Plan, the traffic fell short of the anticiJ?ation of 18 
million tonnes by as much as 10.4 miUion tonnes. The COIDDlIttec can see 
110 reason for such excessive overestimation in respect of Railwayll' own 
traffic. They would, therefore, like the Ministry of Railways to examine in 
depth the reasons for wide variations in the target and materialisation there-
of with a view to taking necessary corrective measures to ensure that the 
fore-catting of Railways' own traffic is done on a more reali~tic ba.<;is in 
future. 

Reply of Government 

The Committee's observations regarding a realistic assessment of mate-
rialisation of Railways' own traffic arc noted. 

The actual loading of non-revenue traffic (other than Coal) during the 
Fourth Five Year Plan period was as under :-

1969-70 
1970-11 
1971-72 
1972-73 

16 '13 m, tonnc:s 
12 '25 m, tonnes 
11 '16 m. tono" 
9 '85 m. 1000e5 

1973-74 7 '('9 m, tonnes 

It will be seen from the figures given above that the loading of non-
revenue traffic was more or less upto the target in the first year of the plan but 
declined thereafter. 

The materialisation of Railway material traffic depends to a large extent 
on the annual allocation of funds for carrying out various works on the Rail-
ways. Due to paucity of funds and difficult ways and means position and 
escalation of pnce level in the IVth Plan period, it was not possible for the 
Railways to maintain the tempo of works at a high level and to go ahead with 
all their proposed developmental and construction programme. As a result, 
a shortfall in lifting of Railway material traffic was inevitable as within the 
available capacity priority had to be given to movement of revenue earning 
traffic. 

Further, during the years 1970-71 and 197J-72 period the Railways wore 
faced with • difticult law and order aituation, anti--social activities, qitatJoal 
and bUlldbs in several States, large scale theft of railway material etc. which 
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seriously affected Railways' capacity to handle traffic including theiC own 
traffic. Although there was some improvement in law and order situation in 
1972-73 in some areas, the 'anti-social activities and difficult labour relations 
continued to affect the Railway working. The year 1973-74 was the most 
difficult year in the history of the Railways, when there was a serious deterio-
ration in the labour relations on the Railways and Railway operation on 
practically all the Zonal Railways were adversely affected. 

With these constraints on their working, Railways had to give preference 
to clearance of public traffic over and above their own traffic. As a result, 
the loading of Railway material traffic had to be suitably regulated. In 
certain saturated sections, ballast for Railways was arranged to be collected 
at site rather than despatching it by departmental ballast trains. 

It is further pointed out that although Railways' own traffic declined 
steeply in the years 1970-71 to 1973-74 as compared to the first year of 
the Fourth Plan, there was no serious deterioration in the lifting of revenue 
earning traffic during these years despite the various constraints under 
which the Railways had to function during these years. In fact, in the year 
1972-73, the Revenue earning traffic was at a high level of 175.3 m. 
tonnes. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
Vol. II dated 23-11-1976]. 

Further infonnation called for by thc Committee 
Please furnish a statement showing the precasts and actual materialisa-

tion of Railways' own traffic during each year of the Fifth Plan together 
with reasons for variations, if any. 

Reply of Government 
The materialisation of non-revenue traffic (other than coal and diesel 

oil) against the budgetted target during the first two years of the Fifth Plan 
was as under :-

Year 

1974-75 
1975-76 

Tarlet 

12·0 
5·50 

(In million tonncs) 

Actual 

6·95 
9·70 

Variation 
Increase 

(+) 
Decrease 

(-) 

-S-JS 

+4 ·20 

The loading of goods in general including railway material suffered 
during 1974-75 due to disturbed conditions of working on the Railways 
including the All-India Railway Strike of May 1974 and its after effects. 
This was primarily the cause for the shortfall in loading during 1974-75. 

The Budget target for 1975-76 was kept on the same trend of material i-
sation as during 1974-75. The working conditions on the Railways, how-
ever, improved substantially especially after the imposition of Emergency, 
thereby enabling the Railways to lift more traffic than was budgetted for 
Not only had the non-revenue traffic lifted gone up, but the revenue earning 
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target. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
Vol. II dated 23-11-1976]. 

Reconuuendation (s. No. 64, Para No. 4.1%) 
The Committee observe that non-suburban passenger traffic registered a 

growth of 23 per cent (in terms of passenger Kms.) during the Fourth Plan 
period which more or less coincides with the anticipated increase of 23.06 
percent. The actual provision of resources had, however, been made to 
cater to an increase of about 19.8 per cent only. The Committee further 
observe that the net increase in coaching stock was of the order of 9 per 
cent only during the Fourth Plan period. Excluding the year 1973-74 
when a large number of passenge.r trains were cancelled, the increase in 
vehicle kms. in 1972-73 over 1968-69 was of the order of II per cent. It 
is thus obvious that the increase in passenger traffic has far outstripped the 
provision of coaching stock and has, as a consequence accentuated over-
crowding in the passenger trains. As observed by the Committee in para-
graph 6 of their Fifth Report, "this is indicative of the fact that there has 
been little improvement in the travelling conditions of the common third 
class (now second class) passengers during the last 5 years and that over-
crowding on the Railways has become more or less endemic." 

Reply of Government 

Observations of the Committee arc noted. 
The poSition in regard to increase in passenger coaches during the IV 

Plan has been explained to the Committee in reply to Recommendation 
No. 66. The net in~rease in coaching stock during the IV Plan on the 
total of BG, MG and NG stock was about 9%. However, no provision 
was made for NG coaches on additional account in the Plan. Therefore, 
increase in passenger coaches is relevant only on the BG and MG and the 
increase on these two gauges worked out to 11.5 % . While the DG and MG 
coaches placed on the line during the Fourth Plan were almost equal to the 
provision, the net short fall was contributed by a higher number of coaches 
taken off the line, visas-vis provision on replacement account. The 
coaches taken off the line included, in addition to normal condemna-
tion, 528 coaches for which replacement had been already made in the 
period before the IV Plan but which were being continued in service on 
condition basis because of traffic requirements. 

It has been already explained to the Committee that although it was not 
possible to provide for the entire growth of passenger traffic during the IV 
Plan due to various constraints, such as terminal difficulties, want of ade-
quate line capacity on trun routes, etc., the requirements of long distance 
passenger traffic were largely met by strengthening existing trains and 
introducing additional trains within the availale resources. The deta.ils 
of additional trains and coaches introduced during the IV plan have been 
already furnished to .the Committee. 

It is resubmitted that overcrowding mainly persists on important mail 
and express trains and in unreserved coaches, which is primarily due to 
passenger preference for these trains. This Ministry would like to assure 
the Committee that the Railways are fully alive to the need for further 
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improvement in this direction and action is being taken to introduce more 
tralns and strengthen the existing trains, keeping in view traffic demaDds 
and availability of resources. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC) -4227 
dated 22-9-1976]. 

R.ec:omm.e.adation (S. No. 65, Para No. '.ll) 

The Committee re~et to observe that over-crowding in second class 
unreserved accommodation of certain long distance trains Janges from 128 
per cent to as much as 202 per cent of the seating capacity. In the ijght 
of these figures, it is Dot possible for the Committee to accept the conten-
tion of the Ministry of Railways that the requirements of fong distance 
passeQpr traffic in the Fourth Plan were largely met. The Committee 
would urge that the matter should be examined at the highest level and all-
out efforts should be made to eliminate overcrowding of passengers in the 
trains to avoid harassment to the travelling public, particularJy in thc second 
class. The Committee recommend that additional coaches should be pro-
vided on a priority basis to relieve overcrowding on trains where it has 
already crossed 150 per cent occupanc).' i.e., on Delhi-Madras, Bombay-
Madras, Delhi-Amritsar, Lucknow-Katlhar and Delhi-A~edabad routes. 

Reply of Government 
Consistent with the availability of requisite resources by way of rolling 

Mock. line/terminal capacity etc., continuous efforts are being made to 
introduce additional trains and extend the runs of existing trains and aug-
ment their loads in order to meet the requirements of traffic and to reduce 
overcrowding on different sections. Durang the years 1975-76 and 1976-
77 so far a total of 78 trains have been introduced and the runs of 66 trains 
extended. 22 pairs of trains have also been dieselised during this period 
providing additIonal accommodation to the tune of 2 to 3 coaches on each 
train. 

On the Delhi-Madras route, a biweckly Jayanti lanata Express train has 
been introduced betwcen Hazrat Nizamuddin and Secunderabad, the fre-
quency of Hazrat Nizamuddin-Man~ore/Cochin Jayanti Janata Express 
has been increased from 3 days to 5 days in the week. A super fast lri-
\'vcckly express train is being introduced between New Delhi and Madras 
I'wm 7-8-76 and simultaneously the frequency of' 15/16 New Delhi-
]I,'h,dras G.T. Express is also being increased from 5 days to all the 7 days 
in the week withdrawing the biweekly A/C Express on this route. 

Ou the Bombay-Madras route, Nos. 9/10 Bombay-Madras Mail and 
13/14 Bombay-Madras Janata Express traIns have been dieselised thereby 
aUifflenting the accommodation in these trains. A bi-weekly Jayanti 
lanata Express has also been introduced between Bombay and Erna~ulam/ 
Mangalore. 

On ',he Delhi-Amritsar route, an express train has been introduced 
between Tatanagar and Amritsar on 4 days in the week. Nos. 17/18 
Madras-Delhi Janata Express has !llso been extended to run to/from 
lammu-Tawi. 
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On the Lucknow-Katihar rout&, the loads of 17 Up/I8Dn Vaishali 
Ex~ have been suitably augmented by double heading/dieselisiog this 
train between Lucknow and Gorakhpur. 

With the availability of requisite resources and having reprd to the 
requirements of traffic, efforts will be made to provide additional services 
on these and other routes. 

[Ministry of Railways (Rly. Board) O.M. No. 7S-B(RCC)-4227 
dated 22-9-1976). 

Recommendation (S. No.6, Para No. 4.14) 

The Committee would like the Ministry of Railways to analyse the 
reasol)6 as to why there was a small increase of 9 per cent only in coaching 
stock: while provision of resources was adequate to cater for an increasc of 
19.8 per ccnt. They would like to be informed about the actual expenJi-
ture incurred on augmenting the capacity for non-suburban passenger 
traffic, vis-a-vis the plan provision and the reasons for variations. 

Reply of Government 

It is correct that the total Passenger Carrying Vehicles (PCVs) increas-
ed from 23,701 units in 1968-69 to 26,018 (revised) units in 1973-74, or 
by about 9li(. However, during the Fourth Plan, no provision was made 
for Narrow Gauge coaching stock on additional account. Further on the 
Broad Gauge and Metre Gauge, 4-wheeler stock was progressively rcpla('ed 
by bogie stock. Therefore, it is relevant to consider the increase in passen-
ger coaches only on Broad Gauge and Metre Gauge and in terms of bOSies. 

2. The holding of BG and MG passenger coaches (PCVs in terms of 
bogies) increased from 21,954 (equal to 22,234 units) as on 31-3-)969 to 
24,485 (equal to 24,627 units) as on 31-3-1974. constituting an increase 
of 11.5 per cent during the Fourth Plan. 

The Plan had made a provision for an increase of 14.1 per cent in the 
BG and MG PCVs (in terms of bogies) for catering to an anticipa':cd 
increase of 19.8 per cent passenger kilometres during the Plan period alter 
taking into consideration improved norms of vehicle utilisation and availa-
bility of resources. Thus, as against the Plan provision of 14.1 per cent 
increase, the actual increase of 11.5 per cent in BG and MG PCVs reflects 
II shortfall of only 2.6 per cent. ' 

3. As regards the reasons for shortfall, it is stated that while the total' 
stock placed on line during the Fourth Plan was almost equal to the provi-
sion. tbe stock taken 011 the line was more than the provision on replace-
ment account. During the Plan period in addition to condemnation of 
2214 coaches another 528 coaches were taken off the line without replace-
ment, since replacement for these had been made in the period before the 
Fourth Plan, but the stock was being continued in service on condition 
basis _ause of traffic requirements. The figures of provision, condemna-
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tion, taken off the line and net addition to passenger coaches on the Broad 
Gauge and Metre Gauge during the Fourth Plan are indicated below : 

-------,,-- ------,----,-------------------
BG-MG PCVs-Ullit 

(i) Provision 
Oi) Total addition during the Plan 

(iii) Condemnation 

(iv) Withdrawal from service of 
stock for which replacement 
was made before IV Plan 

(v) Net addition 

Additional 
Account 

3090 
3381 

0-0 __ -_-_----'---------------

Replacement 
Account 

2180 

1754 

Total 

S210 

S13S 

2214 

S28 

2393 

The Fourth Plan had made a total provision of Rs. 167.08 crores for 
~oaching stock. Against this the actual expenditure was Rs. 185.71 crores. 
The reason for excess in expenditure was steep increase in the cost of 
coaches. For example the average cost of a BG coach went up from 
::tbout Rs. 1.96 lacs in 1968-69 to Rs. 3.24 lacs in 1973-74 or by about 65 
per cent. Similarly the average cost of MG coach went up from about 
Rs. 1.46 lacs in 1968-69 to about Rs. 2.09 lacs in 1973-74 or by about 
46 per cent. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-1976]. 

Recommendatlou (S. No. 67, Para No. 4.15) 
As short distance passenger traffic is getting increasingly diverted to 

roads, the Committee would like the Ministry of Railways to study this 
matter more intensively so as to ensure that the requirements of long dis-
tance passengers are fully met during the Fifth Plan. 

Reply of Government 

Observations of the Committee arc noted. It may however be pointcd 
out that the requirements of passenger traffic during the Fifth Plan wen! 
studied in detail by a Working Group and the strategy adopted ill the Draft 
Fift.h Plan is to endeavour to clear fully the long and medium ttistance 
traUie. It may be observed, however, that the availability of season tickets 
upto 80 kilometres is an attraction to rail traffic. Roadways do not give 
1his concession and in the interest of rail-road coordination roadways should 
also consider such concessions. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-C,-t9761. 

F~r lnfonnadon called for by the Committee 
Please furnish three copies of the Report of the Working Group appoint-

ed 10 study the requirements of passenger traffic dur1ng the Fifth Plan. 



39 

Reply of Government 

Three copies of the Report of the Working Group appointed to study 
the requirements of passenger traffic during the Fifth Five Year Plan are 
enclosed, as desired. 

[Ministry of Railways (Rly. 'Board) O.M. No. 7S-B (RCC) -4227/ 
Vo1.U dated 23-11-1976] 

Recommendation (S. Nos. 71-72, P .. Nos. 4.29 aad 4.30) 

The Committee obsene that during the Fourth Plan the number of 
suburban passengers increased by 29.7 per cent while the EMU passenser 
kms. and vehicles kms. increased by 44.8 per cent respectivoly. The 
increase in EMU coaching stock was, however, 15 per cent only. In para-
graphs 2.11, 2.13 and 3.17 of their Second Report, the Railway Conven-
tion Committee, 1971 had drawn attention to the heavy overcrowding in 
suburban trains in Bombay, Calcutta and Madras and had pointed out that 
the additions to train services in these cities had not been in proportion to 
the increase in suburban traffic resulting in deterioration of travel condi-
tions. They had urged that pendin~ introduction of Rapid Transit system~ 
in these metropolitan cities, the Railways should takc crash measures to 
bring about improvements in the existing facilities. 

In their Third Repon on action taken by Government on the above 
Report of the Railway Convention Committee, the (present) Committee have 
further pointed out that according to the expert studies made by Railways 
there is scope for improving the frequency of services by reducing the 
headway between successive services and by lengthening the rake by addi-
tion of Electric Multiple Units. The Committee have suggested that as 
implementation of Mass Transit system may take considerable time, the 
Railways should take concerted measures to optimise the existing suburban 
services in the Metropolitan cities in order to provide at least some relief to 
the hard pressed millIOns of commuters who use these services. The Com-
mittee would reiterate the above recommendations and would like th.: 
Railways to ta~ steps to implement the same without further loss of tillie, 

Reply of Government 
Consistent with the availability of Electric Multiple Unit Coaches and 

other requiSite faciliti~s continuous efforts are being made to introduce addi-
tional suburban trains to provide relief to commuters in the Metropolitan 
eities of Bombay, Calcutta and Madras. Altogether 112 suburban trains 
have been introduced/extended in these areas during 1975-76. or these, 
55 suburban trains have been introduced and the runs of 37 suburban trains 
have been extended in Bombay area, 12 suburban trains have been intro-
duced in Calcutta and 8 in Madras areas. 

With the quadrupling of Churchgate-Grant Road section. the number 
of train services on the Western Railway has been increased from 501 to 
616. With the increase and availability of rakes and completion of other 
facilities Hke augmentation of power supply arrangements etc., it is pro-
posed to increase the number of services on the Western Railway to 722 
progressively. About 30 additional trains are also proposed to be intro-
duced OR the Central Railway within the next few months when a few more 

I 
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nk.es become available. Additional stock for Calcutta and Madras arcas 
have been programmed and as and when they become available, suburban 
services in these cities' will be augmented. 

[Ministry of Railways (Rly. Board O.M. No. 75-B(RCC)-4227 
dated 22-9-1976]. 

Recommendation (S. No. 73, Para 4.34) 

The Committee note that as against the original Plan provIsion of 
Rs. 48.75 crpres and the revised Plan-cum-budget P!'ovision of Rs. 14.37 
crores for Metropolitan Transport Projects in the crties of Calcutta, Bom-
bay, Delhi IUld Madras, the actual expenditure was of the order of Rs. S.66 
crotes of which about 5.39 crores were spent on design and construction of 
Dum-Dum T~llyganj Rapid Transit Line and the rest on survey investiga-
tions in these four cities. 

Reply of Government 

The observations of the Committee are noted. 

[Ministry of Railways (Rly. Board O.M. No. 75-B(RCC)-4227 
dated 22-9-t976]. 

Recommmtition (S. Nos. 77 " 78, Para Nos. 5.4 and 5.5. 

The Committee observe from the figures given in para 2.3 th.at the 
expenditure on new lines in the Fourth Plan was of the order of about 
Rs. 67 crores apinst the original Plan provision of Rs. 83 crores and the 
mid-term provislon of Rs. 86 crores. There was a shortfall of 285 Kms. 
against 1,075 Kms. of new lines pro~sed to be completed in the Fourth 
Plan (including 1,075 Kms. of new lines on which work was in progress at 
the commencement of the Plan). The shortfall is stated to be due to 
shortfall in supply of permanent way materials and structural steel. slowing 
down of some of the works to synChronise with the completion of the pro-
jects which they were to serve and due to 10 per cent cut imposed on the 
funds in 1973-74. 

The C?mmittee observe that 244 KIDS. of new lines already in progn:ss 
at the comlhencement of. the Fourth Plan still remained to be completed at 
the end of the Plan. Since the resources are stated to be limited, it is 
essential that' the plans for new lines under execution are most careful1y 
reviewed with a view to early completion aDd commissioning of such of thc 
works which are essential from the operational point of view and the 
resources already committed begin to generate the expected return as early 
as possible. 

Reply of Government 

The observations have been noted. 

{Ministry of Railways (Rly. Board O.M. No. 75-B(RCC)-4227 
dated 22-9-1976]. 
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FIIl'tha- lafonnatlOD called for by tJJe COIIUiIIHee 

Please indicate the precise action taken in pursuance of the recommenda-
tion. 

Reply of Gonl'DJDellt 

In view of tbe meagre allotment of funds made by the Planning Comnlis-
sion for construction of new railway lines/conversions, effort is being made to 
concentrate on some of the Jines and to complete them, while only token allot-
ments are being made on lines which have not been started and those not re-
quired urjp:ndy. The work on the projects which have been taken up, is being 
done in suitable phases, so that with the funds available, it is possible to com-
plete and open some portions of the lines to traffic. Very few new project!! 
arc being taken up. In the Railway Budget for 1975-76 only one new rail 
link viz; Hirdagarh-Oamua (14 Kms.) was included, this being a projcct orien-
ted line. In the Budget for 1976-77 no new rail link: was included for being 
taken up during 1976-77. 

The following projects are being constructed in phases 

SI. No. Name of project Remarks 

I. Bibinapr-Nadikude line . The construction work has since been 
taken up on the section from Blbi-
napr to Nllllonda (74 - KM) only. 

2. Jakhapura-Banspani It is proposed 10 lake up work 
Jakhapura-Daltari section in the 
first phase (33 K.M.) . 

. _---------------_._--------
[Ministry of Railway (Rly. Board) O.M. No. 75-B(RCC)-4227/ 

Vol.lI dated 23-11-1976J 

RecoauaendIIdon (S. No. 79, Pan No. 5.7) 

The Committee observe that only 326.41 Kms. of MG lines were converted 
and thrown open to traffic during the Fourth Plan out of a total 1500 KIDs. 
proposed to be taken up and 750 Kms. to be completed by the end of ~hc 
Plan. Similarly, there was a shortfall of 447 kms. in the doubting pro-
gramme af,lllinst a target of about 1900 Kms. The Committee would like to 
be informed of the precise reasons for shortfalls in each case and the remedial 
measures being taken to expedite the completion of the projCCt5. 

Reply of {'..overnment 

Conversion of about 326.41 Kms. MG lines to BG sanctioned during 3ed 
Plan was thrown-forward to Fourth Plan. Gauge conversion of another 
1559 of kIDs. of MG lines into BG lines were sanctioned during the Fourth 
Plan. Conversion of 326.41 Kms. of MG lines into BG thrown forward from 
the Third Plan were completed and opened to ttaftic during the Fourth Pian. 
Thc remaining gau&C conversion projects had to be progressed at a restricted 
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pace on account of the difficult economic situation in which the country was 
placed and the consequent limitation on the availability of funds. 

Regarding shortfall in doubling programme, the lesser progress is due to 
the severe shortage of funds consequent to the difficult economic situation in 
the country. 

[Ministry of Railways (Rly. Board) a.M. No. 75-B(RCC-4227 
dated 22-9-1976]. 

Recommendation (S. No. SO, Para No. 5.11) 

The Committee observe that there was a shortfall of 268 kms. in the 
Fourth Plan progJamtnc for electrification of 1200 route kIDs. and that two 
sections viz. Panskura-Haldia (69 kms.) and Bhestan-Virar (200 kms.) could 
not be eD.el'gised during the Plan period because of delay in completion of the 
Haldia port in the former case and delay in completion of arrangemneta by the 
Maharashtra State Electricity Board for power supply to the two feeding posts 
in Virar-Valsad Section of the latter. 1be Committee note that though both 
these projects were expected to be completed by. the end of 1974, work on a 
portion of the Panskura-Haldia section is stilI in progress and the entire section 
is now expected to be energised only by June, 1975 (the Haldia Port is likely 
to be commissioned in Sept., 1975). In regard to the Bhestan-Virar portion 
of Ahmedabad-Virar Section, the Committee would like to refer to the follow-
ins observations made by the Estimat~ Committee in paragraph t 05 of their 
77th Report OFifth Lok Sabha) :-

"As regards the third project viz., Virar-Ahmedabad Section, the delay 
was partly due to delay in receipt of imported telecommunication 
cables and accessories and delay in power supply from the Maha-
rashtra State Electricity Board and partly due to the need for 
taking up flood protection works like raising of tracks. While 
the Maharashtra State Electricity Board may have their own pro-
blems in regard to supply of power for the project, the Committee 
feel that with proper survey of routes it should have been possible 
for the Ministry of Railways to 'undertake flood protection works 
and to avoid delays on this account. Advance planning in re-
gard to imported equipment could also have minimised the delays 
to a certain elttent." 

Reply of Government 

The survey for electrification of Virar-Ahmedabad section was carried out 
in 1965-66. The scheme was sanctioned in 1967-78 for execution. Subse-
quently, in the year 1970-71, there were un-precedented floods in the section 
leading to serious breaches of track at a number of places. It was, therefore, 
decided to raise the level of tracks over the various stretches on the section 
as flood protection measures. It will be appreciated that the need of flood 
protection measW"es could not have been foreseen at the time of the survey of 
the section for its electrification, as well is the commencement of electrifica-
tion work. 

With regard to imported equipment, it is stated that after taking the res-
ponsibility of laying cables from P&T sometime in 1968, efforts were made by 
the Railways to develop indigenous manufacture of hitherto imported cables 
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in the works of MIS Hindustan Cables Ltd., a public sector undertaking. Ac-
cordiogly, discussion were being held with the representatives of Hindustan 
Cables Ltd. from January, 1969 onwards. Virar-Ahmedabad Project 
consisted of three groups viz., Virar-bulsar (Group 30), Bulsar-Baroda 
(Group 31) and Baroda-Ahmedabad (Group 32). Considering the sche-
dule for ellergising of group 32, cable requirements of this group were met 
by imports through global tender invited in 1970. It was then expt:cted that 
n:quiremcnts of th..: remaining two groups (30 & 31) of Virar-Ahmedabad 
railway electrification and the subsequent Railway Electrification Projects 
would be mel by MIS }{industan Cables Ltd. During the course of subse-
quent discussions with MIS Hindustan Cables Ltd. from time to time, it 
came to light that they would be able to meet only a part of the require-
ments of group 30 & 31. An order for 154 Kms. cables was, therefore, 
placed on them in 1970 as the balance requirements of groups 30 & 31 had 
necessarily to be imported. This was done by a global tender invited in 
early 1971. It will be seen that the entire quantity was not imported in the 
firM instance in 1970 as the intention was to procure cables indigenously to 
the maximum extent. Necessary action for import of the balance quantity 
was taken in ]971, as soon as it became dear that MIS Hindustall Cabks 
Ltd. would not be able to meet the requirements. 

IMinistry of Railways (Rly. Board) a.M. No. 75-B(RCCl-4227 
dated 22-9-19761. 

Recommendation (S. No. 81. Pal'jll No. 5.12) 

The Committee would stress the need for advance detailed plannig in 
the interest of smooth implementation of the .electrification schemes. The 
Committee would like both these schemes to be completed at an early date 
and pressed into service. 

Reply of Government 

Detailed planning for implementation of the electrification projects, IS 
invariably being carried out immediately once they are approved and sanc-
~ioned by the Ministry of Railways for execution. Inspite of the Planning 
It may not however always be possible to prevent delays in completion due 
to unforeseen factors. 

Bhestan-Virar and Panskura-Haldia sections have been energised ID 
December, J 974 and July, 1975 respectively. 

[Ministry of Railways (Rly. Board) a.M. No. 7S-B(RCC)-4227 
dated 22-9-19761. 

RecOOllllelldation (s. No. 83, Para No. 5.33) 

:rhe Committee observe that as against the reviled target of 535 loco-
Dlo~lVes programmed for m~nufacture in the Chittaranjan Locomotive Works 
durmg the Fourth Plan period. the actual number of locomotives manufac-
tured was 527. The Diesel Locomotive Works. Varanasi, manufactured 
445 locomotives apinst tbe revised target of 483. Thus, there W8I a 
shortfall of 4:6 locom~tives, 42 di~l and 4 electric. The shortfall in 
manufacture m the Diesel Locomotive Works, Varanasi is stated to he due 
to restricted power supply, sporadic incidence of labour unrest, non-receipt 
4-1101 U;S{77 
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of adequate and timely supply of electrical CQuipments in the initial period. 
restricted availability of foreign exchange, delayed receipt of imported, 
components and tardy development of indigenous sources of supply. 

Reply of Government 

Necessary corrective action to be taken in respect of the areas and cons-
traints coming in the way of increased production of locomotives from CLW 
and DLW has been taken. Action was taken at the highest level in the 
two Production Units for obtaining the necessary electricity from the State 
Electricity Boards. There has been substantial improvement in the labour-
management relatlons. The foreign exchange release has been reviewed 
from time to time at the highest level in the Railway Ministry and also 
corrective action was taken by deputing an Officer on Special Duty to expe-
dite supplies from overseas suppliers. Regular periodic meetings with the 
General Managers of the Production Units and other officers arc being held 
iu Railway Ministry under the personal guidance of Member Mechanical to 
increase the pace of development of indigenous sources of supply. The 
results of indlgenisation achieved so far have been very gratifying. Besides 
the above, every month meeting is held by Member Mechanical with the 
Additional Members, Mechanical and Electrical, Director, Railway Stores 
and other officers to review the production of the three Production Units 
and necessary corrective action is taken both at the Board's level and in the 
Production Units. 

IMinistry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-1976]. 

Recommendation (S. No. 84, Para No. 5.34) 

The Committee note that production has suffered both at Chittaranjan 
and Varanasi becaus.e of inadequate supply of components from indigenous 
sources. The Committee suggest that this matter should be studied in 
depth to resolve the difficulties. They consider that the Railways also have 
a significant role to play in the development of ancillaries. They feel that 
if systematic action had been taken to develop the ancillary industries right 
from the time these production units were set up, the difficulties would have 
been resolved by now. The Committee would also urge that the matter 
should be taken up with the Ministry of Industry and Civil Supplies SO that 
necessary steps could be devised to develop indigenous sources of supply 
for meeting tbe Railways' requirements dunng the Fifth Plan on an assured 
basis. 

Reply Of Goftrnmeat 

Diesel Locomotive Works 

Diesel Locomotive Work, at Varanasi has been making persistent efforts 
towards indigenisation from its very inception. This is bOrne out by the 
fact that with 98% iJlllK)rl content per diesel loco in 1963-64, it bas come 
down to 10.4% in 1974-75. 

2. A stage has now been reached where only hard core items which 
require specialised manufacturing technique, sophisticated materials and 
very high dimensional accuracies and requiring very minute and detailed 
iaIpeQtion before being inducted into use are left to be iodigenised. At 
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ADDexurc 'A' is a lilt of the major items which are still on the import list 
for DiellCl Locomotives. 

3. Hesides, the quantities required for these components are relatively 
small and arc not commensurate with the cost of development IOvolved. 
It will, however, be pertinent to add that firms around Varanui have been 
developed to take up the mauufacture of a number of items under the 
guioance of D.L.W's Diesel & Production Engineering Wings. The res-
ponse has been fairly satisfactory, as is evident from the fact that D.L.W. 
IS procuring anciUary items including spare pans and components and 8U&-
assemblies worth over Rs. 30 laths a year from small-scale units located 
around Varanasi despite the constraints mentioned above. 

4. A team of experts from the Directorate of Industries, Varanasl, 
Small Industries Service Institute, Kanpur and D.L.W. made a comprehen-
sive study with a view to explore the possibility of developing more ancil-
lary industries for D.L.W. and they have come to the conclusion that 
requirements of D.L.W. are of a very special natufe and the quantum is 
not sufficient. Even at its full rated capacity of 150 locos per year, the 
demand of the items from the parent unit will not increase appreciably to 
warrant setting up of individual units entirely dependent On the parent 
unit. 

S. This expert Committee is of the opinion that every effort should be 
made to motivate the existing small scale industries already located in the 
mdustrial estate at Varanasi and the State of U.P. as a whole to take up the 
development and manufacture of these items for meetin~ the requirements 
ot D.L.W. and asking D.L.W. inter-alia to give all poSSible and whole-
hearted assistance to the identified industries. 

6. D.L.W. in fact has already been surveying and giving tecbnoIogioal 
guidance to such entrepreneurs, who show interest in the development of 
the components till a proto-type is successfully developed. 

7. SlOce strict adherence to the material specification and accuracy in 
precision of the components is absolutely necessary, prospective enlrepre-
neurs who take up these items for ancillary produC"lion have to ensure the 
required quality of their products. Nevertheless, DLW has been advised to 
afford necessary facilities and encourage the ancillary units. 

Chittaranjan Locomotive Works 

8. CLW had recently formed a commIttee consisting of three Heads of 
Departments with a view to study and analyse the suitability for, and 
desirability of, developing ancillary industries around Chittaranjan to feed 
this Unit with spare components to be manufactured by them on a deve-
lopmental basis. The committee came to the opinion that on1y the items 
of simple nature, (to the extcot of 193 in number) can be oft-loaded OD 
the anclDary industries. 

9. BeInJ a protec:ted aNa ad ~ no IndUitriaJ clulter nearbJ, 
Chittuanjan by itIeJf may not be able to IUltain any sizeable dnelopmem 
~ anclUariea. IastQd, it has been sugpIted that the IUIIe may be lOcated 
.. AaansoI/Durppur Area 10 dIat tIIiIe anciDariea .. y tel ample Icope 
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to catcr for the requirement of Chittaranjan along with those of others 
without facing any handicap of limited and fluctuating reqairements. 

10. Due to a severe production cut during 1976-77 mainly because of 
constraint in availability of funds CLW's production is well below the 
installed capacity. As a result it is facing considerable difficulty in malO-
taining the cost of production at an acceptable level. This has compelled 
CLW to "on Load" on itself various items which were being erocured from 
outside sources so that the high overhead cost may be distrIbuted widely 
and the unit price can be pegged down to acceptable levels. 

11. Viewed in the abOve circumstances, CLW by itself may not be in 
a position to develop any ancillary industry 10 Chittaranjan at the present 
juncture. There is a very large industrial complex in and aruond Calcutta 
which is not far away from CLW and is meeting CLW requirements to ill 
lar,e extent. 

[Ministry of Railways (Rly. Board) O.M. No. 7S-B(RCC)-4227 
dated 22-9-1976]. 

ANNEXURE 'A' 

List of the major items on the import list for Diesel Locos. 

1. Turbine Disc & Buckets 
2. Nozzle Ring 
3. Pistons 
4. Piston Rings 
5. Trimental Bearings 
6. Air & Exhaust Valve 
7. Exhaust Manifolds 
8. Nozzle Cooling Sleeve 
9. Lube oil After Cooler (MG) 

10. Governors 
11. Ban, RoUer Bearinp of Types 
12. Bevel & Pinion Gears 

13. Crankshafts 

Recommebcladon (S. No. 85, ... No. 5.48) 

The Committee observe that the Railways target of procurement of 
101,532 wagons (in terms of four wheelers) in the Fourth Plan both on 
additional and replacement account was lowered to 68776 wagons at tile 
time of mid-term Appraisal when the target of originating traffic itleH WIt 
reduced from 265 to 240.5 million tonnes. 1be actual procurement how-
ever wu 58,786 wagons i.e. about 10,000 WagODS short of the rCYiIed 
t~rget. 
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Reply of Government 

Observations of the Committee are noted. 
[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 

dated 22-9-19761· 

RecomlDeadation (s. No. 89, PII'8 No. 5.59) 

The Committee observe that there was a shortfall of 176 B.G. coache!! 
and 165 N.G. coaches against the Fourth Plan targets of 4,125 and 200 
respectively. As the Bbarat Earth Movers exceeded their target of B.G. 
coaches, the shortfall appears to have occurred in the Integral Coach 
Factory where capacity was diverted to the extent of 119 coaches for mtet-
ing the export order and also to offset the shortfall in supply of M.G. 
coaches by Mis. Jessops. The net shortfall in ICF was a marginal one. 
being 29 only against an overall target of 3,422 coaches. 

Reply or Government 

As has been correctly noted by the Committee, the shortfall in produc-
tion of BG coaches in ICF has been only marginal, and now the only cons-
tfaint in production of more coaches is the limitation of funds. 

As far as manufacture of narrow gauge coaches is concerned, orders 
fol' 200 Nos. were placed on Railway Workshops in October, 1971. The 
l>hortfall in outturn of narrow gauge coaches has been mainly due to diffi-
cult financial position and limited capacity in the Railway Workshop'J. 

It may also be pointed out that Railway Workshops are mainly meant 
to cater for periodical overhaul and maintenance of rolling stock. Only 
reaidual capacity as and when available is utilised for construction of 
coachts. Of this residual capacity also, priority is generally given for 
ltWlufacture of BG/MG coaches. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-19761. 

Reeommeadadon (S. No. 91, Para No. 5.61) 
'The Committee would like the Ministry of Railway to accord high 

priority to construction of second class coaches, particularly sleeper coaches, 
in their future programme of procurement of coaching stock and a1so to 
intensity research on improvement of the pay-load of such stock. The 
Committee would also urge that efforts should continue to be made to 
improve amenities in the second class coaches particularly on long distance 
trains. 

Reply of Goverament 
The Ministry of Railways Dote the recommendation of the Committee 

YlJr giving priority to construction of n class coaches. Maximum construc-
tion capacity is booked towards the manufacture of coaches for n clus. 
In the year 1975-76, 659 II class coaches (including EMUs) are expected 
to be tumed out against the total of 864 coaches by ICF, BEML It: Jessops. 

The Ministry is aware of the need to improve the payload of puaengcr 
coaches. The Research Wing of the Railways have developed desilJll for 
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day coaches with a carrying capacity of 90 as against 80. Such coaches 
have already started running. A prototype of double decker coach witb a 
carrying capacity of 146 passengen is also under manufacture but a deci-
sion to introduce such coaches on large-scale will, however, be taken atfer 
the requisite trials/passenger reaction is assessed. While the above steps 
have bt:en taken, an increase in the pay-load would lead to difficulties else-
where. For example, the area per passenger would decrease and the 
number of passengers per lavatory would increase regarding which there 
have been some comments. 

The Ministry notes the recommendation regarding more amenities. As 
is known, an Amenity Committee is functioning whicb reviews the existing 
facilities in tho coacbes and makes suggestions from time to time. JUII 
by way af example, it is mentioned that ICF /BBML type of coaehes with 
Mtter seating arrangement, larger lavatories and improved interior decor 
witb laminated plastic sheets have been introduced which have l-ertainly 
imprO\cd tbe condition of II class coaches. These coaches have wmdows 
with better sealing arrangement to prevent ingress of dust and rains. Better 
type of lavatory pans and wash hand basins have also been provided. More 
and more sleeper coaches are being provided for making the journey on 
long-distance trains comfortable. 

[Ministry of Railways (Rly. Board) O.M. No. 7S-B(RCC)-4227 
dll/ted 22-9-19761. 

Reco ... eadation (S. No. 94, Pa .. No. 5.74) 

The Committee note thaI there was a shortfall of 62 diesel (42 MO and 
W NG) and 21 electric (BO) locos apinat the programme of replacement 
of 140 diesel (110 MP and 30 NO) and 53 electric (BO) locos during tbe 
FQUftb Plan. The shortfall in the case of BO/MO diesel/electric 'ocos is 
stated to be due to shortage in supply of matched sets by HElL, Bhopal. 
wbile on the NO, the shor.tfaIl was on account of non-availability of the: 
detailed designs of low-horse power diesel locomotivos. As the position in 
regard to supply of electrical equipment from HElL, Bhopal, hal DOW 
improved, the Committee would like the Ministry of Railways to ensure tha~ 
the shortfall is made good as quickly as possible. 

Reply of Government 

The recommendation has been noted. 

The supply of electrical equipment from BHEL/Bhopal is being reviewed 
I'CfUlarly in meetings held WIth the representatives of BHEL/Bhopal and 
Railway Board. The supplies are also followed up by C.L.W. and D.L.W. 
regularly with BHEL/Bhopal and Hardwar. 

Necessary corrective action in respect of the areas and constraint8 
coming in the way of production of locomotives from C.L.W. aod D.L.W. 
i. taken regularly. Monthly meetinp are held by Member Mechanical 
with the Additional Member Mechanical and Electrical, Director Railway 
Stores and other officen to review the production of C.L.W. and D.L.W. 
and necessary corrective action is taken both at the Board's level and in the 
Production Unitt (C.L.W. &: D.L.W.). Now the constraint in prodtICtion 
of desired Dumber rI. locomotivea is the limitation placed by the Iaack 
.... ilabnity. 
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In view of the oil crisis, it was decided not to manufacture N.G. diOICI 
low horse power locos. The position bas since been reviewed and it bali 
been decided to manufacture standard ZDM3/ZDM4 type!700 hp diesel 
IDcoaIcJIiftI iDIte.d due to the limited hauling capacity of "low horse JK'wer" 
N(J a,esel loco (ZDM 5) to replace the overaged NG steam locomotiVC6. 
The production of 20 ZDM-3/ZDM-4 diesel locomotives against 1971-72 
RSP has already been taken-up. Eight of these locomotives have since 

been completed and the remaining 12 are programmed to be manufactured 
in 1976-77. 

Provision also exists for 10 more NG diesel locomotives against 1973-
74 RSP. The manufacture of these locomotives will be taken up after the 
completion oC the above order. 

A provision of another 10 diesel locomotives baa been made in 1976-77 
RSP. in addition to 30 diesel provided earlier, as stated above. 

\Ministry of Railways (R1y. Board) O.M. No. 75-B(RCC)-4227 
da1ed 22-9-19761. 

Recommendation (S. No. 95, Para No. 5.75) 
So far as NG Diesel locomotives arc concerned, the Committee would 

urge that in view of the oil crisis, a decision on the question of manufac-
ture of sucb locomotives may be expedited. In case it is decided not to 
take up the manufacture of such locomotives the question of replacing the 
existing overage steam locomotives by resuming manufacture of improved 
type of locomotives should be accorded due priority. 

Reply of Government 
AI. a result of oil crisis, the question of manufacture of Narrow Gauge 

Slt:am locomotives was examined and it was decided not to go in for further 
steam locomotives but to continue manufacturing diesel locos. 

We are now considering a proposal to replace all the existing overapd 
steam locomotives in a phased manner spread over three plan 'periods viz. 
V, VI and VII Five Year Plans. During each plan 40 diesels are propoeed 
to be manufactured and these will replace 80 steam locomotives. The 
actual manufacture will be dependent on our resources allotted for rolling 
stock manufacture. . 

\Ministry of Railways -(Rty. Board) O.M. No. 7S-B(RCC)-4227 
dated 22-9-19761. 

RecOllllDeDdation (s. No. 100, .Para No. 5.105) 
The Committee are constrained to observe tbat the position in retard to 

periodic overhaul of aU tyPes of rolling stock continues to be uDsat iJ8ctory. 
"So tar u steam locomotiVes are concerned, the Committee do not Jec any 
reason why the position regarding overdue periodic overhaul abotdd bave 
deteriorated when the Railways had all along the requisite faciIitiet tbetefor. 
The Committee would like the Ministry of Railways to scc that the upkeep 
of sucb locos is improved atd they are put to optimum .... 

Reply of Govmntlent 
. Purther to the factual information already liven to the Commlttce, it IS 

POinted out that there bas been a steady improvement in the POH oat .. tarn 
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of DG steam locomotives from the Workshops as indicated in the table 
below:-

1973-74 l . 
1974-75 . . . 
April 1975 to Jan. 1976 

Average monthly out-tum 

B.G. steam 
locos 

88 '42" i 
88'75 

100'40 

M.G. steam 
locos 

58·42 
55'00 
54'30 

In the case of MG steam locomotives, there has been a slight drop in the 
POH out-tum but this has been due to reduction in the capacity conscquent 
to conversion of Golden Rock Shops for taking diesel POH. However, 
there has been increase in the IOH and SR out-turn of MG steam locomo-
tives from Shops as shown below :-

I 

1973-74 
1974-75 . . . . 
April 1975 to January 1976 . 

Averagl' monthly out-turn 
JOB & SR 

53,33 
51 ·92 
(lO ·1 

With the progressive ageing of the locomotives, the repairs to boilers 
and heavy structural members have increased. There has also been increase 
in quantum of repairs arising out of corrosion to tender tanks. As a result 
of the above, it has not been possible to drastically bring down the overdue 
POH position by increasing the out-turn from Shops. 

31-3-1974 . 
31-3-1975 . 
31-12-1975 
31-1-1976 . 

Percentage overdue POH 

B.G. • ~ M.G. 

2·29 
3·29 
2'83 
3 '03 

0·32 
0'13 
I '20 
1 ·34 

However, with the improved trend of out-turn from the Workshops and 
the constant drive to sustain higher output,' it is expected that the overdue 
POH of steam locomotives will be maintained well under control. 

(Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-19761. 

Further information called for by the Committee 

(a) Please state if the Ministry of Railways have made any analysis as 
to what should be the optimum POH outturn of steam locomotives and 
which are the workshops that have failed to reach the optimum level, the 
reasons therefor and the remedial measures taken. 

(b) Please state whether the shortfall in POH outturn of steam loco-
motives has adversely affected Railway operations and if so, to what extent. 

(c) Please indicate the steps taken to improve the maintenance of steam 
locomotives and the results achieved. 
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Reply of Government 

<a> Targets have been laid down for POH ouUurn of steam locomoti\les 
for individual Railway Workshops taking into account the arisings on the 
basis of holding of steam locos on each system and the physical shop capa-
city. During 1975-76 the targetted outturn was achieved in all Railway 
Workshops. 

(b) The overdue POH position of steam locos as on 31-7-J976 is 
given below : 

B.G. 2 '33 ~o 
M.G. 1'01% 

The extent of overdues is marginal and is considered satisfactory. This 
marginal overdue POH position has not adversely affected Railway opera-
tion in any manner. 

(c) Following steps have been taken to improve maintenance of steam 
locomotives : 

(i) Greater emphasis is being laid on quality of workmanship in 
shops and sheds. 

(ii) Major sub-assembly pools have been built up on all Railways. 
Substantial assistance in this regard has been arranged from 
CLW. 

(iii) Programmed rehabilitation of locomotives, tender tanks and 
underframes is being undertaken. 

(iv) Locomotives requiring reframing or refire-boxing are being given 
such attention during POH. 

(v) Monitoring of engine crews by inspectors has been intensified 
with a view to improving theJr enginemanship and reduciDg 
wear and tear due to rough handling. 

These steps have yielded good results by way of reducing the ineffective 
percentage and incidence of engine failures as would be seen from the table 
placed below : 

Target 

1974-75 
1975-76 
April 1976 
May 1976 
June 1976 
July 1976 

B.G. 

15 

15 '61 
14·30 
14'14 
14 ·13 
13 '85 
13 ·46 

M.G. 

I~ 

14·30 
15'53 
14·94 
14 ·44 
14·24 
14·37 

Engine kms. per 
engine failure 
(in thousands) 

M.G. 

100 

59 
75 

112 
101 
96 

119 

M.G. 

100 

54 
60 
95 
96 
98 

105 

[Ministry of Railways (Rly. Board) O.M. No. 7S-B(RCC)-4227/ 
Vol.1I dated 23-11-1976]. 
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Recommendation (S. No. 101, Para No. 5.106) 

The Committee regret to note that the percentage of ineffective diesel 
locos is as high as 6.67%. As these are very costly assets, the need for 
their proper maintenance cannot be over-emphasised. The Committee 
desire that the position should be analysed in detail and prompt remedial 
measures taken to ensure that the diesel and electric locos arc put to optimum 
use. 

Reply of Government 

lbe above position pertains to overdue POH diesel locos as on 
31-3-1974 and not ineffective percentage as has been mentioned in the 
observations of the Committee. 

Further to the factual position already given in reply to the question-
naire, it is to bc pointed out that for POH of Broad Gauge diesel Iocom~ 
tive& in addition to the present set ups at Kharagpur on S.E. Railway and 
Golden Rock on Southern Railway, there are two on-going projects at 
Charbagh Shops of Northern Railway and Parel Loco Shops of Central 
Railway. The above projects are expected to be functional by March, 
1977. The capacities being developed in Charbagh and Parel Workshops 
will enable overhaul of 2 and 4.4 diesel locomotives per month respectively. 
With the build up of these planned capacities, the position of overdue POB 
of diesel locos will further improve. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-19761. 

Recomtnendatioo (S. No. t 02, Para No. S.II}?) 
'1 he Committee view with grave concern that approximately 20,000 

lIteel bodied coaches have been affected by heavy corrosion which involves 
very heavy and costly repairs. The Committee consider that the rcasoDl' 
therefor should have been investigated much earlier. The Committee wouJd 
now like a time-bound programme to be formulated for repairing the dam8l-
cd stock. The CommIttee stress that the design of coaches shoukl be 
etrectively improved in the light of experience gained and the advance in 
technology to eliminate chances of corrosion and to save on maintenance 
cosf. 

Reply of Government 
The problem of corrosion is universal and its extent depends on environ-

mental conditions and the availability of corrosion resistant material for 
coach manufacture. In foreign countries superior corrosion resistant mate-
rails like stainless steel, aluminium alloy, corrosion resistant steel like 
'CORTEN' are easily available and extensively used for coach manufactuJe 
as against copper-bearing mild steel sections used in India. For protective 
treatment, highly durable paints such as polyurethane paints etc. aud floor-
ing composition based on synthetic lattices are freely available and used for 
coaches in foreign countries. Water, which is major source of corrosion, 
is used in the lavatories and bath rooms in much less quantities in th~ 
foreign countries as compared to India. 

2. Research and inyestigatlons for elimination of corrosion on all-steel 
bodi~d integral coaches, is receiving continuous attention of the Raitwa~'!II. 



Regular corrosion Preventive Committees have been instituted and the pro-
cedures of corrosion repairs, remedial measures, painting procedures etc .• t 
regular intervals are reviewed and updated wherever necessary in the light 
of the experience gained. As a result of the investigations, research and 
studies conducted by RDSO/ICF, detailed instructions for corrosion 
repairs, preventive maintenance, design modifications etc. are issued from 
time to time, the first being issued in 1967. Improvements in protection 
of steel against corrosion have been adopted over the course of years and a 
number of compositi<fus have been developed for this purpose. 

3. Design changes to prevent ingress of water through the windows and 
replacement of through floors under the lavatories, which are prone tv 
excessive corrosion, by tubular structure, have been incorporated. The 
layout of the coach shell has been modified wherein the lavatories in the 
middle of the coach, which were particularly susceptible to heavy corrosion, 
have been shifted to the end portion. A prototype of an entirely new 
underframe is under manufacture at ICF, in which some of the parts which 
were susceptible to heavy corrosion have been eliminated and replaced by 
those less prone to corrosion. In this prototype underframe, each of the 
portions which can be affected by corrosion have been made to be fuDy 
exposed to enable easy inspection and detection of corrosion effect. In 
order to further improve the service performance of steel, coaches from the 
point of view of corrosion, belter corrosion resistant steel than those cur-
rently in use have been considered and the use of 'CORTEN' type steel for 
.:oach construction in lieu of the existing copper bearing mikl !itecJ has been 
accepted, based on the recommendations made by the RDSO after detailed 
studies. 'CORTEN' type of steel is not available indigenously and tbe 
~aml;.: will have to be imported till such time facilities are developed in the 
country for its manufacture. Since August, 1975, 600 tonnes of CORTEN 
plates and 4400 tonnes of CORTEN sheets have been imported for ICF 
coache~. Presently import of 1560 tonnes of CORTEN sheets tn cover 
ICF's needs upto :11-3-1977 is under process. Similar usc (lj' CORTEN 
steel on BEML coaches has been taken in hand by BEML. As soon as 
BEML is able to finalise its arrangements, import of CORTEN steel for 
their requirements will also be made. Therefore, to the extent imports arc 
to be resorted to, the 'CORTEN'type of steel shalI be procured. Owin~ to 
the superior corrosion resistant properties of this 'corten' type of steel, It is 
expected that the coach made of this type of steel would give much better 
service performance from the point of view of corrosion. Action ha.~ 
already been initiated to import requisite quantities of this type of steel for 
IISC in all vulnerable locations and as detailed above. 

4. A periodic inspection of all the steel bodied coaches i!i conducted 
and coaches requiring workshop attention are withdrawn from service and 
taken for workshop repairs. It has been the experience of the Railways a.~ 
also of the RDSO that coaches which have completed seven years service 
require corrosion repairs. Based on this, the Railways have assessed theit' 
monthly arisings and have already taken steps to develop adequate capacity 
to undertake this work. In addition, coaches are examined at the time of 
periodical overhaul in Shops and necessary action taken to attend to any 
incipient corrosion apart from changes in design. Assistance has also beeII 
alT8Dged for Railways who have not been able to tackle all their arisings at 
the Integral Coach Factory. The performance of the Workshops in respect 
of corrosion repairs is reviewed periodical1y by senior officials of the Rail-
ways and the Railway Board and a1~ checked during the inspection of ~ 
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Workshops. All this is expected to change radically with the deployment 
of CORTEN plates, sheets and as also the design changes being incorporat-
ed on ICF coaches. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-19761. 

Recommendation (S. No. 103, Para No. 5.108) 
The Committee further regret to observe that the percentage of wagons 

uverdue for POR to total stock on line as on 31s"( March, 1974 was as high 
as 25.27 on BG, 12.94 on MG and 8.51 on NG. This is stated to be due 
to the fact that repair capacity was not built up to keep pace with the heavy 
additions to the wagon holdings during the Third and Fourth Five Year 
Plans and also due to the increased work content on wagons which have 
latel)' been subjected to large scale vandalism particularly in the Eastern 
Region. The Committee note that remedial action to augment the repair 
facilities is now in hand. They trust that expeditious steps would be taken 
by the Ministry to re-organise and rationalise the repair facilities on various 
Zonal Railways with a view to ma.x.mising output. The Committee would 
like Parli~ent to be informed of the progress made in this direction throuah 
the Annual Reports of the Railway Board/Zonal Railways. 

Reply of Government 
Further to the factual information already submitted to the Committee 

in reply to the questionnaire, it is to be pointed out that with the increase 
in the wagon out-tum from the Workshops it has been possible to control 
the overdue POR position. The increase in average monthly out-tum 
from the Workshops as tabulated below indicates an improvement of 
36.42% aJ}d 26.78% for BG & MG respectively. 

Wagons 

B.G. M.G. 

1973-74 
1974-7S . . 
April 1975 to Jan. 1976 

.5733 
6178 
7H21 

o 16 
09 

2SSfl 

The increased level of out-turn from the Workshops and also the progres-
!i.e build up of additional capacity for repairs to BG wagons as per suc-
tioned expansion schemes as indicated below would enable the Railways 
to further reduce the overdue POR percentage. 

Jhansi . 7.000 four wheeler units per annum. 
Jagadhri 3,500 Do. 
Kota . 3,000 Do. 
Vijayawada 14,000 Do. 
The overdue POH position of goods stock at the end of March. 1974, 

March 1975 and January 1976 tabulated below clearly shows the improve-
ment in the trend. 

March 1974 . 
March 1975 . 
December 1975 
January 1976 

B.O. 

25·27 
23·60 
18'82 
18'26. 

M.G. 

12·94 
1.5'46 
15·06 
14'S3 

N.O. 

8'SI 
10·3S 
7'36 
7'59 
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It will be seen from the above table that the position in January 1976 bas 
considerably improved over the position obtaining in March 1975. Deterio-
ration in the position at the end of March 1975 when compared to March 
1974 in the case of MG was due to loss in out-turn consequent to strib Us 
May 1974. 

Thus, it will be appreciated that with the increased level of out-turn from 
the Workshops and with the gradual completion of the projects mentioned 
above, the position on the Railways will considerably improve. 

[Ministry of Railways (Rly. Board) O.M. No. 7S-B(RCC)-4227 
dated 22-9-1976]. 

Further infonnation called for by the Committee 

Please confirm if the recommendation that Parliament should be inform-
00 of the progress made in re-organising and rationalising the rcpair facili-
ties through the annual Reports of the Railway Board/Zonal Railways, has 
been accepted. 

Reply of Government 
This recommendation has been accepted. The Indian Railways Annual 

Repo!t now incorporates a chapter on 'Production and Repair of RoIling 
Stock' covering the reorganisation and rationalisation of repair facilities in 
Railway Workshops. 

[Ministry of Railways (Rly. Board) O.M. No. 7S-B(RCC)-4227/ 
YoUI dated 23-11-19761. 

Recommendation (S. No. 104, Para No. 6.9) 
The Committee observe that the Workin¥ Group on Freight Traffic had 

projected total of 335 million tonnes of origlOating traffic by the end of the 
Fifth Plan. The Pllplning Commission, have however. tentatively fixed a 
target of 300 million tonnes i.e. an increase of about 115 million tonnes over 
the actual originating traffic carried by the Railways at the end of the Fourth 
Plan. Planning of resources has ~n restricted for the present to a target 
of 280 million tonnes .which the Railways consider to be more realistic. 

Reply of Government 
The draft Fifth Five Year Plan document envisaged that by 1978-79 

the originating traffic to be handled by the Railways would increase to 300 
million tonnes, but the provision for rolling stock was made to cater to oDly 
280 million tonnes of traffic. To cater to the above level of traffic, the 
Fifth Plan envisaged a total out1!lY of Rs. 2350 crores on the development 
programme of Railways apart from Rs. 200 crores for the MTP schemes. 
However, in the wake of the energy crisis, the price situation and the cons-
traint of resources, it is estimated that the outlay of Rs. 2350 crores will 
enable Railways to carry only about 250 million tonnes of freight traffic . 
. Keeping in view the overall situation and the constraint of resources, the 
totire Fiftb Five Year Plan is under re-assessment by the Planning Com-
mission and the final picture is yet to emerge. 

[Mioistry of Railways (Rly. Board) O.M. No. 75·B(RCC)-4127 
dated 22-9-19761. 



I<'urtber iaforuaatioD called for by tke ColIIJIIiUee 
Please state the latest position regarding finalisation of the Fifth Five 

Y car Plan of the Railways. 

Reply of Government 
The Fifth Five Year Plan of the· Railways has been recently approved 

by the National Development CoWlCil. The Final version of the Plan la15 
down that by 1978-79 the Railways would be equipped to carry an estimat-
ed originating freight traffic of 250 to 260 million tonnes, for which a total 
outlay of Rs. 220 crores, including provision of Rs. 50.2 crores for M.T.P., 
has been provided for in the Plan. 

[Ministry of Railways (R1y. Board) O.M. No. 75-B(RCC)-4227/ 
Vol. 11 dated 23-11-19761· 

Recommendatioa (S. Net. lOS, Pn No. 6.10) 
The Committee note that the Railways expect an annual growth of 

13-15 million tonnes of originating traffic over the 1969-70 level of traffic 
(207.9 million tonnes). They find that the maximum increase in traffic 
during the last 24 years of planning, occurred in the Third Plan period when 
the average annual increase was of the order of 9.35 million tonnes. In 
the Fourth plan, the traffic actually declined by 19 million tonnes in 1973-
74 as compared to 1968-69. 

Reply of Government 

Observlltions of the Committee are noted. 
[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 

dacd 22-9-1976]. 

Recommendation (S. Net. 108, Para No. 6.13) 

The Committee, however, learn that the coal and steel production is 
olpCCted to go up considerably during the Fifth Plan and that these two 
commodities alone may contribute U()to 60 million tonnes of additional 
traffic to the Railways. The CoolDlIttee have discussed about estimates of 
traffic for these and other commodities in subsequent sections of this Report. 

Reply of Government 

The observations made by the Committee are noted. 
[Ministry of Railways (Rly. Board) O.M. No. 7S.B(RCC)-4227 

dated 22-9-1976). 

Reeoaunendation (S. No. 109, Para No. 6.14) 

The Committee note that a re--appraisal of the targets for the Fifth Plan 
including that of the Railways is in progress. The Committee would like 
the Planning Commission/Government to fix realistic targets keeping in view 
the performance of various sectors of. the economy. the likely growth and 
changes in the pattern of trafBc and other relevant factors. The Committee 
ItreU that the position should be kept UDder coatinuous watch aDd reviewed 
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from year to year so as to ensure that the investmcnts made in thc R.ailways 
are fully warranted by thc need5 of the traffic and that they generate en~ 
rctUlDll to meet at least the dividend liability in full. 

Reply of Government 

The observations made by the Committee are being brought to the 
notice of the Planning Commission. It may, however, be added that the 
Railways keep the actual materialisation of traffic under continuous watch 
and the position is reviewed in detail internally while finalising the Annual 
Work Programme and with the Planning Commission while finalising the 
Annual Plans. 

(Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-19761. 

Recommendation (S. No. 114, Para No. 6.51) 
In an earlier paragraph, 'the Committee have noted that the Railways 

carried 62.4 million toones of coal in the last year of the Fourth Plan 
against the original target of 84.4 million tonnes and the revised target of 
77.S million tonnes. Their best performance in this direction was in 1969-
70 when the total amount of coal moved by rail was 71 million toones. 

Reply of Government 

The observations arc noted. 
fMinistry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 

dated 22-9-19761. 

Recl»mmendation (S. No. 116, Pora No. 6.53) 

In this connection, the Committee would like to reiterate the following 
observations made by the Estimates Committee in para 5.53 of their 68th 
Report on A vaiJability and Distribution of Coal :-

"It is well known that linkages of major consuming sectors with coal-
fields, are imperative for an efficient transport system. The Committee 
note that the Standing Linkage Committee has finalised the linkages in 
respect of Thermal Power Stations and also the allocations in respect of 
Cement Industry. The Committee would urge that the linkage of coal-
fields to other major industries and washeries and of washed coal to Ii,") 
plants should be expedited. The Committee need hardly empbasise 
that the linkages should be firm and effective and should be reviewed 
from time to time to remove bottlenecks in the way of smooth and 
efficient movement of coal to consuming centres. The Committee have 
no doubt that in filting linkages, it would be ensured that bulk consumers 
are linked to the nearest coalfields with a view to reduce the lead to the 
minimum possible so as to economise on transport costs." 

Reply of Go,eriUllCllt 

Coal movemoo.t is being organised within tbe ambit of a careful planned 
.,.. ftOhed after ,... of aperieace. Movement to Steel PIats/ 
Wuheries is already linked with the nearest coalfield, producins cakiIII 
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coal. Movement to Power Houses and cement industry is also linked on 
tbe same principle and is being reviewed by the Standing Linkages Com-
mittee. Movement of loco coal ill also linked to the nearest coal fields. 
Thche linkages account for approximately 75 per cent of the total movement 
of coal. Even for the remaming 25 per cent, it may be clarified that this 
is subject to the Rationalisation Scheme which has been formulated on the 
bailie principle of consumers taking their requirements of coal from the 
nearest coal fields eliminating any cross movement from different fields. It 
would, therefore, be seen that the principle being formulated i5 already 
beins applied. These patterns are subject to reviews from time to time and 
stich changes as afe considered necessary arc made. 

[Ministry of Railways (Rly. Board) O.M. No. 7S-B(RCC)-4227 
dated 22-9-1976]. 

Recommendation (S. Nos. 117-118, Para Nos. 6.54 and 6.55) 
The Committee note that the linkage of washed coal to steel plants was 

done by the Outt Committee in 1969-70 but the same has to be recast 
taking into account the requirements of Bokaro and increased requirements 
of other steel plant~. The Committee further ilote that the recommenda-
tions of the Study Teams appointed by the Railways to go into the matter 
are under examination in consultation with the Ministry of Steel & Mines, 
the Central Water" Power Commission and other important users. 

The Committee see no reason why the linkages of washed coal to the 
steel plants were not finalised well before commencement of the Fifth Plan. 
They would urge that the examination of the recommendations made by the 
Study Teams should be completed without further delay and ne('essary 
follow up action taken in consultation with the authorities concerned. 

Reply of Government 
As regards deJa) ill the linkage of washed coal to steel plants, the matter 

is being hrought to the attention of Department -.If Coal. It may. however. 
be incidentally mentioned that supplies to steel plants during the Fifth and 
Sixth Plans have been recently reviewed by a Commiuee headed by the 
Secretary, Department of Coal. 

As regards the recommendations of the C9al Transport Study Teams, 
the comments of tht' concerned Ministries and other concerned organisations 
have been already received and exal11ined. The implementation of the 
recommendations of the Sutdy Team is being done in a phased manner in 
consultation with the concerned agencies keeping in view the actual growth 
of traffic and the constraint of resources. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)~227 
dated 22-9-1976]. 

Recommendation (S. No. 119. Para No. 6.56) 
The Committee further observe that the T nil ian Statistical In'ltitutc, 

Calcutta who were entrusted by the Ministry of Railways to study the coal 
loading operations in Bengal-Bihar Coalfields have made certain importallt 
suggestions for improvement' in the tum-round of wagons. The Institute 
are of the view thRt for the projected coal loading in the Fifth Pbln trona 
Bengal-Bihar coalfields, extra wagon requirements will be substantially lower 
if reduction could be achieved in terminal detentions and transit time. The 
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Institute have inter alia recoDlPlendeq that m t() t,acilitate ~ximum block 
rake move~ent. more rational planning and scheduling Of movement must 
be worke4 ou~; (ij) an integrated progr~mmi~ has to be w9rke4 out for 
slack coal whIch accounts for about 40 'per cent of non-coking coal; and 
(iii) wagon detentioi) of 4 to 51 days at d~pots and c;)liieries must be reduced 
ele, etc. The CompIittee would like t~e Mirustry of R-ailway.s to ex~n~ine 
carefully 'these and other recommendations made by the IndIan Statistical 
I nstitute ill the light of simijar suggestions givt!n by their own study team on 
Coal Transport planning in Bengal-Billar Coalfields in consultation with the 
Department of Mines so that the loading apd ~ovement of coal is rationa-
Ihcd and speeded up. ' . " ' ' 

Reply of Government 

As already advised vide this Ministry's Offlce ~emoran4um No. 7~-B 
(RCC)-4229/I1I dated 31-5-1975 addresse~ to J..ok $~ha Secretariat, the 
recommendations of the Indian Statistical Institute Study Team were care-
fully examined and were found to be impracticable, being based on theoreti-
cal consideration of the movement of loaded stock and empties divorced 
from the realities of the situation. The Railway Board have not accepted 
these recommendations. 

2. However, two Study Teams were appointed by the Railway Board 
to go into .the que!\tion of Coal Transp~ J'~~ng, one ~o! ;BeJ;IsaH3ihar 
sphere and the other ior outJyingtields. These Study teams ~ave made a 
number of recommendations whic;h inter alia inaiUGie deveJopme&lt of hne 
capacity wotks on varjqus sec,1ti9.DS ~ te.npi,naJ f~ciJi.t:ies in yards, .ipterov-
cd rake facilities in colUery SlcijngS, ~~c:ung ~~~.al ~o.aIjlYttg f~~ities 
etc. with a view to achieve be, Her utilisatlon of Rolbn~ .Stock. These 
rccoJDQlCndatiollS h\lve been ~tedin prjnciple by the Ra.il,ways and the 
coal prod~N ag~.ncies. A n~er of wqrlcs \)~sed ~ the recommenda-
tions of these'S.t\ldy Teams are also in various stages of progress. 

3. It may be pointed out ijlat in the recent months after August '75, 
the Railways have been able to achie,ve a consistC.D;tly ~ildl level of loading 
culminat.ing jn a record average daily loading of more dian 10,100 coal 
wagWlsfrom .a)J .the ,fields \l~ ab9ut 7,QOO wagons from Bengal-Bihar 
during ~ebru!lry '76 aM this :is a pointer to ,the substantial improvement 
that has takcn place in thc matter of wagon utilisatiOD. 

,'[M\"isVY of ~~ilways (Rly. aoard) O.M. No. 75-13(.RCC)-4227 
c;lI',ted 22-9-l,976]. 

Recommendation (S. Nos. 121 and 121, Para Nos. 6.65 and 6.66) 
.. '1 ')i I' 

The Committee note that the movement of iron ore for export is expcctcJ 
to increase from 8.4 million tdnnes at the end of the Fourth Plan to 18.3 
mi1lion tonne" by the end of the Fifth Plan. Besides electrification of 
Waltair-Kirandu11in,e a[ld the Panskura Haldia .section at an estimated cost 
of Rs. 37.83 crores, an investment of Rs. 66.17 crores including an expen-
diture of .lts. 39 crores on ,8~nspani-J~apuJ:a new Jine and ~-s. 11 crores 
on doubling and crossing &tations etc. onReni~nta.GWltakal sec;tion has 
been proposed to meet the additionallevel'of traffic in the Fifth Plan. 

It 'oV0uJd be ieen .fr~ql para 3.87 .~~ve t1Jat although ~he .R!l~lways wer~ 
-geared tocarry 16 Q1i'1l1~n t<?lH,I:es of Iron o.re ,~o.r emrt a,t.ttJe en~ of th,e 
:'i-·I 101 lSS/17 
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Fourth Plan, the actual materialisation of rail capacity was only to the extent 
of 8.4 million tonnes. The Committee consider that the justification for 
the proposed new line and line capacity works (as mentioned ~bove) 
whieh would involve an outlay of as much as Rs. 66 crores (and thIs may 
,:vcIltua~l}' prove to bc an underestimate) needs to be gone into in detail and 
thoroughly before the Railways start work on these projects. 

Reply of Government 
It may, however, be clarified that all the projects to which the Committee 

has referred, have not been justified exclusively on account of export of 
iron ore. For example, the rail link to Haldia will cater to not only the 
iron ore traffic but also all the other traffic e.g. coal moving via Haldia Port. 
The project is proposed \0 be taken up to fit in with the development of the 
iron ore deposits in the area, and in addition the line will also help in 
development of a backward area. 

2. Even where specific works have been sanctioned for only export of 
iron ore, close coordination is being maintained with the concerned Minis-
tries and the actual progress of works appropriately regulated. For 
instance, the doubling in two phases of various patches between Renigunata 
and Guntakal has been sanctioned to fit in with the target of export of 5 
m.l. per annum of iron ore through Madras port at the instance of various 
agencies connected with the export of iron ore and on the recommendation 
of the Committee of Secretaries on Iron Ore export. The first phase of this 
project consisting of doubling between Bhakarapeta and Cuddapah, Reni-
gunta and BalapaUe and Gooty and Guntakal, along with certain other line 
capacity works, is expected to be completed within the current financial 
yenr. However. a watch is being kept on the second phase of this project 
consisting of doubling between Gooty and Rayallacheruvu, and Kondapuram 
and Muddanuru sections to synchronize it with the actual materialization 
of traffic and the opening of the Madras Outer Harbour Project. 

It may also be stated that keeping in view the projections of iron ore 
export from Bailladilla the crossing stations on the K.K. line have been 
already opcned to traffic. The work on Tornagullu-Mudukulapenta New 
Line is almost complete and the line is expected to be opened to traffic in 
June. 1976. The work on the rail facilities· at Bacheli to serve Iron Ore 
Deposit No. 5 is also in progress. 

It may, however. be again stressed that the ~anctioning, regulating the 
progress of constructions and the actual commissioning of the works requir-
ed for iron ore export is closely coordinated with the concerned agencies 
responsible for it. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4221 
dated 22-9-19761. 

Recommendation (S. No. 124. Para No. 6.69) 
The Committee have already referred to the loss of production due to 

the inability of the Railways to supply wagons to the cement factories in 
time and in adequate numbers and have emphasised the need for establishinF: 
finn linkages for supply of raw materials as well as movement of the finished 
product from the factories. The Committee consider that since the cement 
Corporation of India have now gained an experience of several years, it 
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should be possible for them to make a realistic assessment of the produ~1'on 
c:apacitJ on the one hand and on the other to lay down proper linka~es so 
that production does not suffer for want of transport. As production of 
cement is expected to go up by about 66 per cent during the next five years, 
the Committee would also like the Railways to steamline their field organi-
sations so as to ensure easy and timely availability of wagons particularly 
covered wagons to the industry. 

Reply of Gnvc"r.ml.'ltt 

The observations of the Committee are noted. Relevant extracts of the 
Committee observations have also been sent to the Ministry of Industrial 
Development under whose aegis the Cement Corporation of India functions. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-1976]. 

Further information called for by the CommiHee 

Please indicate the precise action taken by the Railways to steamline 
their field organisations so as to ensure easy and timely availability of 
wagons particularly covered wagons to the cement industrJ and the results 
achieved. 

Reply of Government 

Cement being guaranteed traffic, special watch is maintained on tho 
movement of this commodity at all levels. The steps taken, briefty, are as 
under :-

(i) Daily wagon quota has been laid down for each cement factory 
in consultation with the Cement Controller. 

(ii) Allotment and supply of wagons is arranged in such a way 
that full trainloads are run from the cement plants to fixed 
destinations so that turnround of wagons can be improved. 

(iii) A daily watch is kept on the supply and loading and any short-
falls are made up subsequently. 

(iv) Monthly meetings are held by the zonal railways with repre-
sentatives of cement factories to discuss an~ sort out problems 
if any regarding cement movement. 

(v) All efforts are made to supply wagons which are watertight so 
that they are not rejected at the time of loading. To achieve 
this objective, Carriage & Wagon staff organisation has been 
strengthened and staff are posted at factors sidings to rectify 
defective wagons and maximise availability of watertight 
wagons. 

2. As a result of the above steps, the demand for wagons from cemt:nt 
plants are being fully met. This is evident from the extracts of the Report 
on Cement Produc:tion and Despatches, 1975, issued by the Office of the 
Cement Controller :-

"The year 1975 has been a year of improved efficiency alround. The 
problem of wagon shortages and less coal availability which has 
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afflicted the ceJll~ indU$try in the past fc~ y~a~ bas practically 
vanished." 

JOt xx 
"The position of wagon supply iwProved consi<;lcrahly d,urin,g the seco.nd 

half of the year. No shortfall in production \\'x; reported by tbe 
cement industry due to short supply of wagons after June, 1975." 

3. Covered wagons arc also preferably being supplied for cement load-
ing. During 1974-75, 82.1 per cent of the tonnagc moved on the Broad 
Gauge was in covered wagons. In 1975-76 this rose to 91.6 per ccnt. In 
the current year, during April-August, 1976, the entire movemC;Qt of cement 
has been in covered wagons. 

[Ministry of Railways (Rly. Board) O.M. No. 75-,8(RCC)-4227 
Vol. II datcd 23-11-1976]. 

Recommendation (S. No. 136, Para N.o. 6.85) 
The ComQlittee observc that as against the growth rate of 4.6 per cent 

per allnum in the case of non-suburban traffic and 8.8% in suburban traffic 
recorded during,JheFourth Five Year Plan, the Railways' estimate of growth 
of such traffic auring tbe Fifth Five Year Plan is 4% and 5% per annum 
respectively. 

Reply or Government 
Observations made by the Committee are noted. 

[~inistry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
dated 22-9-1976]. 

Reco....,DdMion (S. No. 127, Para ~o. ,6.86) 
So far as non-subw;ban traffic is concerned the Committee note that 

while the projections made on the basis ot growth of national income have 
not :been found to be reliable, those made on the basis Qf the linear time 
trend method and .the lin·ear .projection method appear to give a somewhat 
pessimistic picture in the context of the rapid growth· witnessed during the 
past few years. The assumption of 4 per cent growth in this case has, 
therefore, been made o~ an empirical basis. 

RCiM' of Gove~ent 
Observations made .by the COQl~ittee are noted. 

[Ministry of ,Railways (Rly. Board) O.M. No. 7S .. B(RCC)-4227 
dated 22-9-1976]. 

R~tiQD ~tt. N4J. 1~, ~ No. ;6.$7) 
The CommiUee have in an earlier chapter referred to the persisting 

state of heavy overcrowding in some of the long distance trains. They note 
that would be the Ministry's endeavour to .clear fully the long a\1d .medium 
distance passenger ,trlllftic during the ,Fifth ,Plan. J'he ,(h~ittee ~l¥> note 
that speedier development of passenger terminal and yard capacIties at 
metropolitan centres, setting up of subsidiary tenninals. running of longer 
truins and provision of coaches with higher carrying capacity are some of 
the' important measures proposed to·be taken by the ,Railways to meet L1le 
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r~uirements of the growing, passenger ttlfffic in the Fifth Plan. Th~ Com-
~ consider tfrat since these proposals WOuld maie for bettler 11'l8'1'1age-
ment and use of emffitg resources these should be implemented on a prio-
rity basis. 

Reply of Cdverft~nt 
Observations made by the Committee arc noted. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
dated 22-9-1976]. 

Further information caUed for by die C~ 

Please state precisely the action taken by the Ministry of Railways to 
meet the requirements of long and medium distance passenger traffic dur-
ing each year of the Fifth Plan and the results achieved. 

RePlY of 60vernmtni 
Iniroduction/extension of trains 

ConsistelYt witb the avaitabUitt of requisiCe resoarces b1 wry of cOEhes, 
locomOtiv~s lipe c.d~ and termiml~ facilities, steps are contin1l?~ 
fa'ken to IntrodUce additIonal tr8il1sa'l'ld to extend die runs Of eXlstmg 
fiains to meet th~ presb'C of traffic on dMerent routes. The DulDber of new trains introd1lc:ect 2nd the ndmbet of existmg trams exteuded during 
each year of the Fifth Plan are indicated below :-

NUMBER OF NON·SUBURBAN TRAINS 

Year 

1974-75 
1975·76 
1976-77 (upto October 1976) 

Introduced Extended 

6 17 
S6 44 
66 44 

Total 

23 
100 
110 

It will be seen from the above that a very large number of trains ha"c 
been introduced/extended during 1975-76 and 1976-77 as compared to 
1974-75. Some of the new trains ,introduced are the K(isbna Express bet-
ween Secunderabad and Guntur, New Delhi-Varanasi Express, Howruh-
Ahmedabad Express, Tatanagar-Amritsar Express, Brtaspur-BhopaJ 
Chhatisgarh Express, Bombay-Manmad Pancha:vati EXJlress, Bombay-
Ernakulam/Mangalore Jayanti Janata Express, Ahmedabad-Varanasi/ 
Faizabad Express, Howrah-New Bongaigaon Janata Express, Allahabad-
Meerut City Sangam Express, Howrah-Puri Jagannath Express, Dhanbad:-
Muzaffarpur Maurya Express, New Delhi-Madras Tamil Nadu Express, 
New Delhi-Sccunderabad Andhra Pradesh Express, Belampalli-Bhadra-
ehelam Road Singarcni Express, Howrah-Asansol Express, Howrah-Tata-
nagar lspat Express, Renigunta-Secunderabad/Bangalorc Venkatadri ElC-
press, Gorakhpur-Lucknow Shan-E-Avadh Express, Oorakhpur-Allahabad 
City Purvanchal Express, Manmad-Nizamabad Enora Express, Murkong-
selek-New Bongaigaon Arunachal Express, Silchar-Gauhati Barak Valley 
Express and Gondia-1abalpur Satpura Express. 

Increase in frequency 

New Delhi-Tinsukia Mail, the frequency of which was increased from 
3 to 5 days in the week from 1-11-75 has been made a daily service from 



26-1-1976. The frequency of Bombay-Luck.now Janata Express was in-
creased from 2 to 3 days in the week from 1-11-75 and this train is running 
daily as an Express train from 1-10-76. The frequency of the following 
trains have also been increased during the Fifth Plan period :-

(i) Bombay-Ernakulam/Mangalore Jayanti Janata Express from 
weekly to biweekly. 

(ii) Gorakhpur-Lucknow Shan-E-Avadh Express from 3 to 6 days 
in the week. 

(iii) Gorakhpur-Varanasi/ Allahabad City Purvanchal Express from 
3 days to daily. 

(iv) Nizamuddin-Puri Utkal Express from biweekly to triweekly. 

Dieselisation 

In order to meet the growth of passenger traffic on important routes, 
steps have also been taken to augment the loads by dieselisation/electri6ca-
tion selectively after first fulfilling the needs of freight traffc. Such Mail! 
Express trains which are very popular and for which there is heavy demand 
are running on diesel/electric traction and are hauling longer loads. So 
far, a total of 81 pairs of long distance trains have been placed on diesel 
traction thereby augmenting their loads on an average by 3 coaches. Of 
these, 28 pairs of trains have been placed on diesel traction in the Fifth 
Plan period so far. 

Day-Type coaches 

Day type second class coaches with a carrying capacity of 90 passengers 
as against 80 passengers in the conventional coach have been provided on 
trains like 301/302 Deccan Queen, 27/28 Flying Mail and 39/40 
Brindavan Express in order to provide more accommodation for passengers 
travelling by these inter-city trams. 

A.C. two-tier sleepers 

Another innovation made is the Dew A.C. two-tier coach manufactured 
by I.C.F. These coaches provide 48 air-conditioned sleeper berths at I 
class fare and a few such coaches have been introduced since May, 1975 on 
A.C. Expresses and Tamilnadu Express. It is also proposed to manufacture 
about 53 such additional coaches with self-generating equipment to be pro-
vided on various trunk route trains. These coaches also provide more 
accommodation per coach. 

Double-d~cker coach 

. Prototype of a double decker II class coach with a seating capacity of 
about 134 passengers has been manufactured and it is proposed to be tried 
00 Bombay-Pune section. 

2. The available terminal facilities at the major cities like Bombay VT, 
Bombay Central, Howrah, Sealdah, Madras etc. are fully and extensively 
utili~cd leaving little or no scope for handling additional trains. These 
stations are situated in thickly populated areas with either no scope for 
expansion or expansion at prohibitive cost. The railways have, therefore. 
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resorted to opening of satelite terminals like Dadar (Central Railway) , 
Hazrat Nizamuddin, Royapuram (Madras area) etc. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227/ 
Vol. II dated 23-11-76). 

Recommendation (S. No. 129, Para No. 6.88) 
So far as suburban traffic is concerned, the Committee consider that the 

anticipation of five per cent growth per annum may well prove to be on the 
low side considering the fact that during the past quinquennium such traflic 
has registered a growth of as much as 8.8 per cent per annum. In tact 
compared to 1950-51 suburban traffic has gone up by 13.8 per cent per 
annum. The Committee would therefore like the Ministry of Railways to 
review the matter in the light of latest data and take suitable action to meet 
adequately the needs of such traffic. The Committee have no doubt that 
with the augmentation of the terminal capacities in the metropolitan town.;, 
it could be possible for the Railways to augment the suburban services to 
the maximum extent necessary. 

Reply of {;ovcrnment 

Observations of the Committee are noted. It may, however, be stated 
that the projections of the suburban traffic arc based upon a detailed study 
undertaken by the Economic Unit of the Railway Board which had fouod 
that the Linear Growth Method satisfactorily explained the variations in the 
observed statistics of passenger travel durin~ the ten year period covering 
the sixties. Augmentation of suburban servIces to the extent feasible with-
in the constraint of resources is already being done. Metropolitan rail 
projects, which will to some extent share the commuter load on suburban 
services as in the case of Bombay are also being considered. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
dated 22-9-1976]. 

RecommendadoD (S. No. 131, Para No. 6.131) 

The Committee note that in order to cater to the projected increase of 
40 million tonnes of additional freight traffic (over the revised target of the 
Fourth Plan), 4 per cent increase per annum in non-suburban traffic and 5 
per cent increase per annum in suburban traffic in the Fifth Plan period, the 
Railways would need 1,300 locomotives (400 electric and 900 diesel) , 
6500 coaches, 1050 EMUs, 50 Rail cars and 1,00,000 wagons (both on 
additional and replacement accounts). 

Reply of Government 

It may be clarified that the methodology adopted by the Railways for 
:assessing the rolling stock requirements does not involve separate calcula-
tion of requirement only for the incremental traffic. The requirements arc 
'calculated for the overall traffic taking into account the anticipated increase 
in freight and passenger traffic during the Plan period and after adjusting 
the rolling stock already available. 

2. As far as the Railways Fifth Plan is concerned, for a freight trnflk 
level of 280 million tonnes, 20 per cent increase in non-s\lburban passenger 
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traffic and 25 per cent increase in suburban passenger traffic, the Railways 
had estimated a requiremerit of 1346 lOcomotives, 1,08,982 wagons, 6509 
coaches, 1104 EMUs and 70 rail cars-:including replacement requi.rc-
ments. However in the draft Fifth Five Year Plan documettt the Plannmg 
Commission have provided for only 1300 locomotives, 1,00,000 wagons, 
6500 coaches, 1050 EMUs and 50 rail cars-including replacement require-
ments. In either case the requirement relates to the overall levels of traffic 
anticipated a! the end of the F~fth Plan and not o?ly to incremental tratlie. 
as appears to have been understood by the Comtyllttee. 

[Ministry of Itailways (Rly. Board) O.M. No. 75-B {ttCC)-4227 
dated 22-9-1976]. 

Reeommenution (S. No. 132, Para No. 6.103) 

As stilted earlier, the Planning Coinniission feel that with the additio1'.lal 
stock to be procured during the Fifth Plan and with better utilisation of 
existing assets and improved working, the Railways can handle upto 300 
million tonnes of freight traffic i.e. 20 million tonnes more than the present 
target. The Committee would like to emphas~ that the additional stock 
would entail heavy capital investment of Rs. 900 crores with an annual 
dividend liability of about Rs. 54 crores and W1less the stock is put to 
effective operational use, it would not achieve :the underlying objectiye. The 
Committee would, therefore, like the Railway Board to keep 4fider constant 
review the utilisation ~f the existiqg tolling stock and place orders for addi-
tional stock a1Iter making sure that the rolling stock already available with 
them and on order would b~ put to effective optimum use. The Committtee 
would like the Ministry of Railways to lay down targets of engine and 
wagon utilisation for each Zonal Railway from time to time and keep a 
close watch on their performance in relation to such targets and take neces-
sary remedial measures to rectify the shortcomings that come to notice. 

Reply of Government 

Observations of the Committee, which arc in accordance with thc extent 
policy of the Government, are noted. The utilisation of the rolling stock 
on different Zonal Railways is kept under c10se watch and the matter is re-
viewed in detail from time to time. The targets for engine and Wltgoti 
utilisation for each ional. Railway are already being fixed and the perfor-
mance of the Zonal Railways is reviewed from time to time with referenc6 
to these targets. 

[Ministry of Railways (Rly. Board) O.M. No. 7S-B (RCC)-4227 
dated 22-9-197n]. 

Reeommenclation (S. No. 133, Pam No. 6.1(4) 

The Committee note that there is a difference of opinion betwecn the 
RailwaYll and the Planning Commission regarding cost per unit of rolling 
stock. It is evident that the prices of rolling stock are bound to increase if 
there is a general rise in prices. It is, therefore, all the more necessnry 
that Railways should put their valuable rolling stock to the best use keeping 
the financial implications and constraints prominently in view. 
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Reply of Go~emment 

The observations of the Committee are noted. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4221 
dated 22-9-1976]. 

Recommendation (S. No. 134. Para No. 6.105) 

The Committee note that Railways have been allotted a sum of Rs. 120· 
crores against the proposed ambitious outlay of Rs. 218.5 crores fOr aug-
menting capacity in workshops, sheds and sicklines and for lll.odenlisatiQl1 
Qf the .existing wQr,kshops. The committee note that the proposals of the 
Railw.ys also include setting uf of some. new manufacturing units, e,g., a 
new cOllch buildin¥ .. unit, diese engine pOwer pack unit. wheel and axle 
plant, steel casting plant and traction gear plant, capacity for some of which 
already exists elsewhere in the public sector. In view of the constraint on 
resources, it is imperative that the capacity of the existing units is fully 
utilised and expanded, if necessary, to meet the requirements rather than 
incur very heavy expenditure on setting up new t:nanufacturlng units. 

Rep~y 01 Goverhment 

In vi~w of the constraints of funds (or mapufacture of Dew roUipg stocle 
viz., locomotiv,"s, coaches and wagofts,plans for either new units or expan-
sions are now not being processed which include a new coach building 
unit, steel casting plant and traction gear plant. As regards the Wheel and 
Axle Plant, the project is under review by the Planning Commission and 
a1Jocation of funds wiU be made only after the clearance has beel1 obtained 
from them. 

As regards increasing the capacity at DLW for manufacture of increas-
ed number of power packs, it is pointed that for manufacture of Generating 
Sets at the behest of Ministry of Industries initially a feasibility cum 
market research report is proposed to be undertaken. On the results there-
of action as needed regarding further expansion if needed would be suit-
ably processed. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC) -4227 
dated 22-9-1976J. 

Rftommendation (S. No. 135, Para No. 6.116) 

The Committee note that an allocation of Rs. 500 crores has been made 
in the Railways Fifth Plan for Line Capacity Works and another Rs. 110 
crores for improved "Signalling & Safety Works". As detailed plans for the 
other sectors of the economy have not yet been finalised, the details of line 
capacity works etc. which will be required have not yet been worked out. 

Reply of Goverllment 

The observation uf thc Committee is noted. It may, however. be clarified 
that Railways have tentatively identified line capacity projects which may have 
to. be taken up in the V Plan, taking into account traffic projections for 
different sectors of the economy as furnished at the time of the formulation 
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-of the V Plan. The list of such works has becn already furnished to the Com-
:mittee. The implementation of these works would depend upon the actual 
growth of traffic and the availability of funds. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
datcd 22-9-19761 

Recommendation (S. No. 136, Para No. 6.117) 

The Committee observe that thc busy arterial routes which from only 24 
per cent of the route kilometrage carry about 72 per cent of the traffic. As 
pressure on these routes will further increase during the Fifth Plan, a number 
of schemes for augmentation of capacity by doubling conversion improved 
signalling, provision of additional crossing stations, extension of diesel! 

.e1ectric traction and expansion of marshalling yards etc. are being progressed. 

Reply of Government 

The observations made by the Committee are noted. 

[Ministry of Railways (Rly. Board) a.M. No. 75-B(RCC)-4227 
dated 22-9-1976]. 

RecOlDlDendation (S. Nos. 141, 142 " 144, Para Nos. 6.133, 6.134 and 
6.136) 

The Committee understand that out of the total provision of Rs. 100 
'Clores for new Jines, the throw-forward of the works from the Fourth Plan 
·earlier estimated to cost about Rs. 40 crores, is now estimated to cost as much 
as Rs. 79.83 crores and that the amount earmarked for new lines would be 
insufficient even for lines required for meeting the transport needs of the core 
sector, not to speak of providing lines in backward areas for which there is 
persistent demand on the Railways. 

The Committee further understand that the perspective plan for gauge 
conversion drawn up early in the Fourth Plan period envisaged conversion of 
10 sections of important arterial MG trunk routes into BG with a total length 
of about 3,230 Kms. Of these, 5 sections covering 1529 Kms. were sanction-
·ed at an estimated cost of about Rs. 149 crores in the Fourth Plan while dur-
ing the first year of the Fifth. Plan, another 328 Kms. have been sanctioned 
'for conversion at an estimated cost of Rs. 37.70 crores. The total estimated 
cost of these 8 conversion schemes is, therefore, about Rs. 187 crores of which 
'nearly Rs. 20 crores were spent in the Fourth Plan period. 

The Committee propose to deal with the question of criteria to be follow-
'ed in construction of new lines/conversion schemes along with the alDed 
<question of granting relief to the Railways from dividend liability on such 
investment, in their Report on Social Burdens. 

Reply of Government 

The observations have been noted. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-1976J. 
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Recommendation (S. No. 143, Para No. 6.135) 
The Committee note that out of these eight lines only one line would be 

financially remunerative, two will be marginally remunerative while two 
()thers will become remunerative onlY' with 25 to 50 per ccnt inflation of 
charges. In the case of one line i.e. Manmad-Purli-Vaijnath. the return ha' 
not been ascertained yet. The remaining two lines will be clearly un-
remunerative and have been sanctioned for development of backward 
areas. 

Reply or Government 

So far as conversion of Manmad-Purli-Vaijnath MG section into BO is 
concerned, the project was taken up as a drought relief work. Engineering 
and traffic ~urveys carried out during 1973 have revealed that the project is 
expected to give a return of 2.68% by D.C.F. method. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-1976]. 

Recommendation (S. Nos. 151-153, Para Nos. 7.3~7.36) 
The Committee note that the Railways would require at least 40,000 to 

45,000 wagons over and above their present estimate of 1,00,000 wagons 
should the turn-round of wagons not come down as envisaged. The Com-
mittee feel that the wagon turn-round goes up because of sluggish movement 
resulting in the loss of a number of wagon-days. 

The Committee trust that the Railways will make aU out efforts to improve 
the utilisation of wagons so as to achieve the target that they have set unto 
themselves. The Committee would like that effort to be directed not only at 
improvement on the broad gauge but on the metre gauge as well. As the 
turn-round of wagons on the metre gauge has deteriorated from 8.34 days in 
1961-62 to 12.5 days in 1973-74, definite targets for improvement of the 
turn-round in this case as well should be prescribed for implementation within 
the Fifth. Plan period. 

The Committee would like to be informed of the measures taken and 
results achieved in Ihis direction at an early date. 

Reply of Govemment 

The observations of the Committee on the need for reducing the turn· 
round of wagons and laying down targets for improvement are noted. 

The various steps taken by the Railways to improve the turn-round ot 
wagons and the improvement brought about in 1974-75 and the first 10 
months of the current year have been indicated in reply to recommendation 
No. 156 of the Committee's Report. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)·4227 
dated 22-9-1976]. 

Recommendation (S. No. 154, Para No. 7.37) 
The Committee observe that the percentage of wagons in c;icklines and 

under repairs in Mechanical/transportation workshops to the average total 
No. of wagons on line daily as in 1973-74 was 4.36 as against 4.13 in 1972-
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73. The Committee consid'er the percentage of ineffeCtive wagons to be 
rather on the high side. They would urge that eonc:erted eftorts should be 
made to redil~e th~ same by toning up the functioning of the repair work-
sbops. 

Reply of Government 

Concerted effOlts have already been made and the functionin~ of the 
repairing wurkshops as well as repair depots has been considerably toned up, 
This is amply borne out by the fact that the number of wagons given heavy 
repairs has increased from about 6000 per month prior to August 1974 to 
8600 in December, 1975. Similady, the w,unber of .\VagollS turl)ed out after 
periodical overhaul has increased from 5600 per month (1973-74) to 8700 
during December, 1975. 

The i~effective percentage including the wagons and repair depots and 
Worbhdps haig been as under : 

]969-70 

]970-71 

197]-72 

1972-73 
1973-74 
1 974-7S 

December, 1975 

AVelqc ineffective ~.age 

4·41 

S ·tt 
S'32 

4'13 
4'36 
4'47 

4·17 

A massive drive was launched for patlel patctring the B.G, wagt-ms which 
had been damaged by miscreants cutting the panels for pilferage, during hump 
shunting and corrosion of plates etc. Nearly 23.000 wagons thtlS damaged 
are bei'flg attended every month. 

When larger number of wagons are taken for heavy repairs. panel patch-
ing and overhaul in the workshops, the daily ineffective percentage is bound 
to rise but the increase in this percentage docs not rcflcct adversely the C011-
dition of wagons. With higher output from Repair Depots/WorkJ;hop~ the 
condition of wagons have decidedly improved. It may also be m~l1tioned that 
the ineffective percentage is very closely watched at all levels in the ZOllal 
Railways as well as in the Board. 

[Ministry of Railways (Rly. Board] O.M. No. 7S-B(RCC)-4227 
dated 22-9-1976). 

Recommendation (S. No. 155. Para No. 7.38) 
The Committee further su~est that research on improving the pay-

load of wagons should be intensIfied. A comparative study of the poSItion 
in this regard obtaining in some of the advanced foreign countriec; might be 
useful. The Committee would like the efforts made and results achieved in 
this direction to be specificlilly mentioned in the Annual Reports of the 
Ministry. 
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Reply of Government 

Research on improving the payload of wagons is a continuous process and 
sizable success has been achieved in this direction in the recent past. The 
wagons designed recently have much higher payload as compared to the older 
types of wagons, e.g. the new type of BG 4-whecler covered wagon type CRT 
has a carrying capacity of 27.54 tonnes as against 22.09 tonnes of the con-
ventional CR type wagon. The Broad Gauge bogie open wagon-type BOY, 
which was specially designed for carrying iron ore l)fi Girandl.ll-Kottavalasa 
Section has a carrying capacity of 71.63 tonnes (against the carrying capacity 
of BOX wagon which is 56.28 tonnes) with payload to tare ratio of 3.62 as 
compared to the older types of bogie open wagons such as BOBS, BOI and 
UOX wagons which have payload to tare ratio of 3,12,2.56 and 2.25 respec-
tively, Similarly, the new type of BG bogie tank wagon of which a prototype 
is under manufacture wili have payload to tare ratio of 2.0 as against 1.69 
in the case of the existing TORX tank wagon. It may further ,be mentioned 
that a new design of BG bogie open BOX wagon having payload to tare ratio 
of 2.35 as against 2.25 of the exis'iing BOX wagon is on the drawing board. 

2. The need for improving payload of wagons by keeping the tare rate as 
low as possible, is always kept in view. However, there are numerous factors 
which add to the tare weight of the wagons and have to be taken into consi-
deration. In each new design of wagon, therefore, a compromiNc has to be 
struck between the various and often con.ftjcting requirements before the 
design is finalised. 

2.1 A compar,ison of the payload to tare ratio obtaining in .advanced 
foreign railway systems, would not be .realistic as the cO'Ilditionsin this coun-
try are quite dificl'cnt from those p'revailing in advanced co~~tries. yv'hile on 
the one hand, .these ad\'anced railway systems ,have access .to nbulldaiu fup-
plies of high-yield steel, which reduces the tare weight, the marshitl1ing yard 
operations are also highly sophisticated and automated, which do not require 
the wagon structure to withstand the heavy impacts that wagons on the Indian 
Railways are subjected to during hump-shunting operations. The wagon 
design in the ad,vanced countries can make do with less sturdy and. therefore. 
less heavy con~truction than is possible on the Indian Railways. 

Committee's suggestion to indicate the efforts and achievements in the 
annual report of the Ministry have been gratefully noted. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-422'/ 
dated 22-9-1976]. 

Recommendation (S. No. 156, Pan No. 7.39) 

"So far as the question of keeping a watch over wagon movements is 
concerned, the Committee note that the Ministry of RailwClYs lire 
agreeable to the suggestion of the Indian Institute of Mana$e-
mCtlt for setting up a Centralised Data Bank Centre which would 
be of help in tracing wagons and connecting unconnected wagons 
and will also be able to supply information for anal)'l'is and study 
when specific problems are taken up. The Committee would like 
Ulc ,R~i1w~ys to cQme to . conclusion w.ithout delayund take con-
creteweasurcs for bringing about better utilization oC wagons." 
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Reply of Government 

The existing computer set-up with the Ministry of Railways is already 
bein$ used to keep a watch over the movement of wagons. Apart from other 
applications, the following aspects concer'ning operations are dealt with on 
the computer:-

(i) Wagon Inter-change statements-poi nt-wise and railway-wise. 
(ii) Determination of wagon holdings and pool balances of zonal 

Railways. 
(iii) Movement of special type wagons like BFRs., tank wagons etc. 
(iv) Posting of junction movements. 

Further, the computer set-up is also being utilised for tracing wagons and 
connecting ullconnectcd wagons. 

2. The objectiv('s of day-today operation are being, at present, met with 
the existing applications and fully serve the operating needs. The question 
of furthcr augmcnting the computer capability and setting-up of n Centralised 
Data Bank Centre which would require costly sophisticated equipment would 
be considered at the appropriate time in relation to the availability of finances. 

3. As regards turn-round of wagons, some of the steps taken by the Rail-
ways to improve the same are given in Annexure 'A'. With progressive 
implementution of these steps and the return of normalcy on the Railways 
after the All I ndia Strike by Railwaymen in May, 1974. and the fillip given 
to railway operations after the declaration of the Emergency in June, 1975, 
therc:.has been a progressive improvement in the wagon tum-round and the 
utilisation of wagons, as would be seen from the figures given below :-

1973-74 
1974-75 
April, 1975 
May, 1975 
June. 1975 
July, 1975 
August, 1975 
September, 1975 
October 1975 
November, 1975 
December. 1975 
January, 1976 

Wagon turn-round 
(in days) 

B.G. M.G. 
-----_ .. __ ._------_._ .. 

15·0 12'5 
14'6 12'0 
13 ·8 II ·5 
14·2 12·6 
14·(; 13 ·1 
14 ·1 12·7 
13 '9 12'0 
13 'S II ·9 
13 ·9 12 ·1 
13 'S 11 ·8 
13 ·0 11 ·0 
12'9 10 'S 

-~-.-.--- _.- ".-- _._._--_. __ .- '-.~ .. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-1976]. 
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ANNEXURE 'A' 

Some of the measures progressively being taken by the Railways to bring 
about better utilisation of wagons arc given below :.--

(i) Increased movement of major commodities in bulk in block rakes 
from originating to terminating stations or break-of-gauge tran-
shipinent points, thereby by-passing intermediate yards. 

(ii) Greater emphasis on uniform loading/unloading on all days of 
the week by major rail users like collieries, power houses, Stecl 
Plants etc. 

(iii) Mechanised loading and unloading arrangement for quicker 
loading and release of wagons. 

(iv) Planning for coal dumps at focal points and steel stock yards at 
important centres. 

(v) Mechanisation of principal Railway yards and remodelling of 
existing yards to enable quicker handling of wagons and increas-
ed long distance marshalling to by-pass more intermediate yards. 

(vi) Introduction of more dieselisation/electrification. 
(vii) Progressive doubling of track, convcrsion of gauge, improvement 

in signalling to improve line capacity and throughput. 
(viii) Rationalisation of traffic to obviate cross movements. 
(ix) Better liaison with the trade and industry. 
(x) Raising of Demurrage charges to curb the tcndency o[ the Trade· 

to detain wagons beyond free time for loading/unloading. 

Recommendation (S. Nos. 157-159, Para Nos. 7.60-7.62) 

The Committee observe that the share of road transport in thc total volume 
of goods traffic carriul by road and rail has gone up from 10.2% in 1950-5t 
to 34.7% in 1973-74. According to an appreciation furnished to the Com-
mittee by the Ministry of Railways, 75% of the traffic carried by the Railways 
is committed programmed traffic like coal, iron ore, raw materials to and 
fini~hed products from steel plants; foodgrains, fertilizers etc. Another 10% 
of traffic such as timber, bamboos, sand, fodder. salt etc. cannot possibly be· 
moved by road in any appreciable quantities as these commodities cannot 
bear the cost of movement by road particularly for medium and long distance 
hauls. Thus only a':>out 15% of the total originating traffic on the Railways 
can be said to be subject to competition from road ~ervice. 

The Committee consider that in the giVC'l'l situation. the increase in the-
relative share of road transport in the movement of goods traffic can only be 
explained by large ~catc diversion of short and medium haul traffic, mostl~ 
high rated, to road services. In fact, a considerable portion of even long haul 
high rated traffic is now moving by roads due to the inherent advantages 
which the road transport haulicrs enjoy viz. faster service and !lafe delivery 
at the door of the consignee. 
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The Committee note that after setting up the Marketing and Sales Orga-
~isation on the Railways in the year 1967, the originating tcmnagc and share 
in earnings from high rated commodities showed an improvement up to 
J 971-72 but there was a set back thereafter due mainly to the l1!1settlcd Clln-
diticms on the Railways. 

These are noted. 
~~ply of Government 

[Ministry of Railways (Rly. Board) a.M. No. 75-B(RCC)-4227 
dated 22-9-1 976J. 

~men"'i'~D (S. No. 161, rara No. 7.6") 
It appears that most of the weaknesses and drawbacks pointed out by the 

Institute and the !;uggestions given, as for example, the need for (i) making 
a systematic ass(.'ssment of the total freight business by markets/stations, by 
commodities and services, (ii) realistically assessing the competition and (iii) 
setting targets at the division/station level with full involvement of the per-
sonnel who have to achieve them etc. etc., are of general applicability to all 
Railways. 

Reply of GovemJllellt 
The observations 01 the Committee have been noted. 

[Ministry of Railways (Rly. Board) a.M. No. 7S-B(RCC)-4227 
dated 22-9-1976]. 

Recommendation (S. No. 163, Para No. 7.66) 
The Committee note that in pursuance of the recommendations made by 

1he Institute, the feasibility 01. placing more higll revenue traffic under higher 
priorities is being examined so as to enaple lifting of traffic in such commo-
dities on a preferential basis, thus reducing the chances of diversion of such 
traffic to road. The Committee trust that with the implementation of the 
various suggestions made by the Indian Institute of Management, the Rail-
ways woUld be abJe to recapture a major portion of thebigh rated traffic 
which they have lost to road services due to their own deficiencies. The Com-
mittee would like the steps taken and the results achieved in this direction to 
be mentioned in .the Annual Reports of the Zonal Railways and the Railway 
Board. 

Reply oJ Govel',Jllllent 
Ac~on ta,ken toimple.J,nenttbe various recommendations of the Indian 

Institute of Management has been indicated in the reply to Serial No. 162. 
Para No. 7.65 of the Committee's Report. The M.inistry of RaiJw~ys ,llso 
shar.e the .optimism ell\pressed by the tCornmittee, as .the he.allhy ind.ustrial 
Telations .and a greater sense of discipl~c, ,prev\I.Uing s,ince .thep~ocl.amation 
'Of emergency, have enabkd :Railways to .achieve all-,Q.u.nd operatiO'naJ effi-
ciency. Regarding the suggestion that steps taken by Railways to recapture 
a major portion of hish ra,ted ,traflic ~()st to roaa and the results achieved, be 
menL~din .me A'W~ :R~~, jt l.s PQiJlt~ ~l,lt .~at jnfQr~ti(;m~s already 
being .furnished .m the AnnUal Repor.ts of the Zonal ;RltUways' ani;! the ,R:inWay 
Board llbout the activities and achievements of .the 'Marketing & Sides ,Oria-
nisation. 

[Ministry of Railways (Rly. Board) O.M. No. 75-J;HRCC) -4227' 
dated 22-9-.1976]. 



CHAPTER III 

RECOMMENDATION WHICH THE COMMITTEE DO NOT DESIRE 
TO PURSUE IN VIEW OF GOVERNMENT'S REPLIES 

Recommendation (S. No. 36, ,. No. 3.48) 
In their 68th Report (Fifth Lok Sabha) on the Availability and Dj~lribu­

tion of Coal, the Estimates Committee have pointed out that apart from 
beavy short-fall in supply of coal to the steel plants and the cement industry, 
the supply of coal to thermal power stations has been very erratic during the 
Fourth Plan period; there have been heavy shortfalls in the supply of coal 
to the brick kiln industry and also in supply of hard coke to other consumers 
and that there is an enormous gap between demand and supply of soft coke 
in most of the States. 

Reply of Government 
The observations pertain to the movement of coal to the following :-

(a) Steel Plants 
(b) CementIndustty 
( c ) Thermal Power Stations 
(d) Brick Kiln Industry 
(e) Hard Coke 
(f) Soft Coke 

TIlIl constraints resulting in shortfall have already been advised to the 
Estimates Committee ill the earlier replies. However, the latest trends for 
each of these items are discussed below :-

(a) As far as the movement to Steel Plants is concerned, attention 
is invited to reply to Item 30 of the Railway Convention Com-
mittee wherein it has inter alio been stated that the current 
movement has been able to cater to the full demands of the Steel 
Plants. 

(b) Cement Industry.-Movement to Cement plants during the 
months April '75 to January '76 has been 508 wagons daily 
against the target of 610 wagons. That the target is very much 
on the high side is borne out by the fact that during tlte 3 months 
October '75 to December '75, the cement planl~ could maintain 
their off take of coal only to about 72 per cent of the total linkage 
and yet hold a steady coal stock not below 19 to 28 days. The 
current position is that most of the cement plants are having 
coal stocks tor more than a month and they have curtailed their 
offtake of coal from various fields drastically, which is telling 
upon the loading of coal. 

(c) Thermal Power StatiolU.-The average daily loading durin. the 
month April '75 to January '76 hal! been 2140 wagons against 
the target of 2474 wagons. Here again an anomalous situation 
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has arisen as majority of Thermal Power Houses have substaa-
tially curtailed their offtake of coal because of considerable stact 
position varying BlOIUld 30 to 8S days. A situation, therefore, 
has arisen when coal loading is suffering adversely for want of 
adequate demands by Power Houses and Cement and otbel' 
industries. 
Brick Kiln Industry.-The average daily loading during the 
period April '75 to January '76 has been 258 wagons against 
the target of 300 wagons (from Bengal-Bihar coal fields). Load-
ing has been l.e6s because of policy of Coal India Ltd. not to 
release Grw.le I coal for such purposes aII.d insis~ce 00. move-
ment of inferior grade of coal from the IUniganj spbere for brick 
burning purposes-a policy which has been .-ewed ~tly la~. 
Loading has also been less because of largo scale ca,nceQa,t1QllS 
by consumers and lack of demands for middlings. 

(e) Loading of hard coke has been at a daily average of 185 wagons 
during the months April '75 to January '76 against the target of 
250 wagons (from Beng!ll-Bihar fields) primarily due to low 
level of demand and heavy cancellations. 

(f) Soft Coke.-The average daily loading d~ tae months April 
'75 to January '76 has been 124 wagons agaInst a target of 200 
wagons (from Bengal-Bihar coal fields). Loading has been low 
because of the inability of the coal producing agencies to increase 
the offering of soft coke which continue to be much less in rela-
tion to the demand. In fact Railway capacity to load has idled 
on account of low offering. 

[Ministry oi Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
, dated 22-9-19761. 

RecommeDdation (S. No. 40, Para N.. 3.69) 
In paragraph 4.52 of their 68th Report (Fifth Lok Sabha) the Estimates 

Committee have observed :-
"The Committee are surprised to note that the figures· of demand and 

s\lpply of coal to Railways furnished to them, do not indicate any 
shortfall in overall supplies of coal to the Railways. It is, there-
fore, paradoxical that while on the one hand the demand of coal 
for the Railways appears to ba,ve been met fully, there have been 
persistent shortfalls in availability of coal to the Railways result-
ing in cancellation of train services causing inconvenience to 
travtlling public. It appears to the CQuu,nittee that shortfal1 in 

(in million tODrea) ---------.---- -----------------
Demand Supplie5 

1969-70 
1970-71 
1971-72 
1972-73 
1973-74 

. __ ._ .. __ - ._.-0_-
16'20 16·61 
1,,00 IS'S' 
14·90 tS'84 
i4'20 IS·2. 
13·40 13'9! 

·NOTE: According to the data furnished to the R'Itimates Committee, the 
demand and supply of coal to the Railways during the Fourth 
Plan period was as wider :-



77 

coal SUpplieli to the Railways may be partly due to lhe Railways' 
depnd fOl coal as originally proj4ctcd, being on the low aide. 
The Committee would urge that a thorough probe into the cir-
cumstances in which the Railways experienced shortfall in sup-
plies of coal should bc made by Government to find out whether 
It was duc to inadequacy in forecasting of demand by Railways, 
production deficiencies or transport bottlenecks etc. and should 
devise effective remedial measures to ensure against recurrence 
of such situations." 

Reply of GOYemment 

The figures of demand and supplies of coal to the Railways during the 
Fourth Plan ~riod indk:ated in para 4.52 of the 68th Report of the Esti-
mates Committee (on the workang of the Ministry of Energy) were not 
furnished by the Ministry of Railways. The correct figures of anticipated 
requirements and supplies were as under :-

Year 

1969-70 
1970-71 

1971-72 
197Z-73 . 
1 <J73-74 

Anticipated 
requirements 

(Figures in 
16·2 
16·0 

15·0 
14'8 
14·(, 

Supplies 

million tonnes) 
16·2 
15'3 (Regulated tOo 

IIct ual Reeds) 
IS ·3 
14'8 
13'4 

The abOve poaition was clarified in the action taken note on Estimates 
Committee's recommendations sent to the Ministry of Energy, n copy of 
which is attached. 

lMinistry of Jilailways (Rly. Board) O.M. No. 75-B(RCC).-4I227 
dated 22-9-19761.' 

ACTION TAKEN ON THE RECOMMENDA nON CONTAINED iN 
68th RBIORT OF ESHMATES COMMITTEE (V LOK SABHA) ON 
THE MINISTRY OF ENER6Y (DEPTT. OF COAL)-AVAILABfLlTY 

AND DISTRWUTION OF COAL 

Recommendation (S. No. 35, Par. No. 4.52) 

The Committee IIfC surprised to note that the figurcs of demand and su{>-
ply of coal to Raiway~ fW1lisW to them. do nOt ilidicate any shortfaJt an 
overall supplies of coal to the Railways. It is. therefore, paradoxical that wl!riie 
on the one hand the demud of coal for the Railways appears to have been 
met fully, there have been persistant shortfalls in availability uf coal to the 
Railways rcswting in cancellation of train services causi~ illC(nWcnience to 
traveltiog· public. It appears to the Committee that sbortfall in coal supplies 
to the Railways may be partly due to the Railway's demand for coal as origi-
nalfy projected, being on the low side. The Committee would urge that a 
thor~gh probe into the circumstances in which the Railways e.~perieftced 
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shortfall in supplies of coal should be made by Government to find out wbeti:ter 
it was due to inadequacy in forecasting of demand by Railways, productton 
deficiencies or transport bottlenecks etc., and should devise effective remedial 
measures to ensure against recurrence of such situations. 

Reply of Goverament 
Apparently, the ohservations of the Committee are based on the wrong 

figures of demand and supply of coal to the RaiJways appearing in para. 4.45· 
The correct position is indicated below :-

Year 

1969-70 
1970-71 

1971-72 
1972-73 
1973-74 

Requir~ments and supply of coal to the Railways duri", the 
Fourth Plan 

Anticipated 
requirements 

16'2 
16'0 

Supplies 

(Fiaures in Rlillion 
tOftoes) 

16'2 
15·3 (Re,uJatecf to 

actualoeods) 
15 ·3 
14'8 
13 ·4 

1978-79 (Revised estimates) 

15'0 
14'8 
14'6 
14'4 

It will be seen from the above that while supplies were adequate till 
1972-73, there was a shortfall of over a million tonnes in 1973-74 necessitat-
ing cancellation of trains. It would thus be seen that the shortfall in sappties 
was not on a~count of projection of the demand on the low side. 

It was estimated ill 1972, prior to the oil crisis, that the requirement£ of 
the Railways during the Fifth Plan would gradually reduce and stand at about 
13 million lonnes in 1978-79. However, in view of the oil cri!;is it became 
necessary to slow down the pace of condemnation of steam locos. The posi-
tion had been reviewed and according to the revised estimates indicated to 
the Department of Coal (Railway Board's letter No. 75/Fuel/122/11 dated 
5-3-19"5) the annual requirements of loco coal for the Railways during the 
Fifth Plan period will stand at the level of 14.4 million tonnes. With the 
improvement in coal production and given normal working conditions on the 
lbilways, it is expected that a recurrence of the nature would not arise. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-1976]. 

Recommendation (S. No. 41, p.,. No. 3.70) 
The Committee would like to point out that there is a marked discrepancy 

in the figures of anticipated requirements and actual supplies of loco coal to 
the Railways as furnished by the Railway Board to the Estimates Committee 
and to this Committee. While. accordinl!: to the information given to the 
Estimates Committee, the Railways' requirements were met in full, according 
to the information now ~iven to this Committee, there was a shortfall of 1.2 
million tonnes in 1973-74. The Committee, therefore, endorse the recom-
mendation of Estimates Committee that there should be a probe into the 
matter to ascertain the circumstances in which the Railwav\; exoerienced 
shortage of coal resulting in cancellation of a large number of trains. S"mce 
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the position has now improved, both in productioo and movement of coal. 
there is no valid reason why the train services should continue to remain 
suspended. 

Reply of Government 
As already explained in reply to recommendation number 40, the obser-

vations of the Estimates Committee in para 4.52 of their 68lh Repon were 
based on the figures of demand and supplies of coal to the Railways during 
the 4th PIIUl period which were not factually correct. 

The correct ftgures are indicated below which have already been furnished 
to the Railway Convention Committee :-

Year 

1969-10 
1970-71 

1971-72 
1972-73 
1973-7. 

Anticipated 
requirements 

Supplies 

(Figures in million 
tonnes) 

16·2 Hl'2 
16·0 15 ·3 (Regulated 10 

actual needs) 
IS ·0 15·3 
14·8 14'8 
14·6 13'4 

It wiD be seen from the above that the actual supplies in 1973··74 were 
short of the requirements by 1.2 million tonnes. 

(Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-1976]. 

Recommendation (S. No 42, Para No. 3.71) 
The Committee would like Government to confirm that the supply posi-

tion of loco coal is now satisfactory and that all suspended services have 
been resumed. 

Reply of GOVernDIeIlt 
All the required services (which are justified from the traffic point of vieW) 

which had been suspended on account of difficult coal position have since 
been restored. It is confirmed that the coal supply positIon to the Rai1ways 
is now satisfactory and no train remains cancelled for want of coal. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-1976]. 

F'ul'ther InfonnatJoo caIItd for by the Committee 
Please indicate :-

(i) the number of trains (Zone-wise) which still remain suspended; 
(U) the new factors that have since arisen neceSSitating their conti-

nued sus~ion; and 
(ill) alternative arrangements, if any, made to meet the requirements 

of passenger traftic. 
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(iv) the line capacity (Section-wise) that has been rendered surplus 
and how the same is proposed to be utilised. 

Repll of Government 
All the required train services which had earlier been cancelled on 

account of coal shortage have since been restored. Some of the trains which 
were poorly patronised have, however, not been restored and they have 
been cancelled on a permanent basis. The Railway-wise position of such 
trains is given below :- ' 

1. Northern Railway 
2. North Eastern Railway 
3. Northeast Frontier Railway. 
4. Southern Railway 
S. South Central Railway 
6. South Eastern Railway 
7. Western Railway 

Total . 

7 pairs 
4 pairs 
II pairs 
36 pairs 

3 pairs 
2 pairs 

24 pairs 

87 pairs 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
Vol. II, dated 23-11-1976]. 

Further informMion c:alled for b)' the eOlll_tHe 
Please indicate :-

(iii) alternative arrangements, if any made to meet the requirements 
of passenger traffic. 

(iv) th~ line capacity (Section-wise) that has been rendered surplus 
and how the same is proposed to be utilised. 

Reply of Government 
(iii) Passenger trains that have been cancelled on a permanent basis 

are the trains which were J)OOl1y patronised. In most cases alternative train 
services are available on these sections and the few passcuprs Qa anil of 
these existing trains. 

(iv) The sections on which these trains have been cancelled ate mostly 
branch line sections where line capacity was already surplus. 1'tIere are, 
therefore, no proposals for utilisation of line capacity rendered aurplus at 
prelent. 

[Ministry of Railways (Rly. Board) O.M. No. 7S-B(RCC)-4227 
dated 25-10-1977]. 

Recommendation (S. No. 56, Para No. 3.118) 
The Committee note that there was a shortfall of 1.8 millioDtonnes in 

the targetted movement of 12 mDllon tonnel of ;POL traffic at the end of 
the Fourth Plan. On the other hand, the lead of such traffic went up from 
564 kms. during 1969-7010 614 tdlS. durit\. 1972-73. The a-.ge lead 
in this case is, however, less tban the anticipated lead of 630 kma. for the 
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eltire originating traffic and much less than the actual over-all increase that 
occurted dumg the Plan lteriod (678 kms. in 1972-73 and 662 kms. in 
1973-74). 

Reply of (;ol'emmeDt 

The shortfall of 1.8 million tonnes of POL traffic referred to is not due 
to the inability of the Railways to move the traffic. Whatever traffic was 
offered in 1973-74 (last year of the 4th Plan) was lifted in full. 

As regards the lead of POL traffic a comparative statement showing 
leads in the POL traffic as well as in the general traffic from 1969-70 on-
wards is given below:-
----

Yesr POL General traffic Difference 
lead in lead in in two 
Kms. Kms. leads -------

1969-70 S64 643 79 
1970-71 SS9 648 89 
1971-72 593 674 III 
1972-73 614 678 64 
1973-74 633 662 29 
1974-75 627 694 67 
1975-76 626 693 67 
(Upto Dec. 75) 

__ ._I_. ___ "-~ 
--~--------

It will be seen from the above statement that the lead in POL traffic has 
always been less than the lead in the general traffic and the difference in the 
two leads, over the years, except in the year 1973-74, has remained in the 
region of 60 to 90 kms. • 

The reason for this slightly lower level of lead in respect of POL traffic 
is binly because, as a measure of rationalisation, the country has been 
divided into Zones for convenience of distribution and since the refineries/ 
importing port installations are evenly distributed along the coa8tline, the 
maximum lead is more or less static. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
dated 22-9-1976]. 

Recommendations (S. No. 82, Para No. 5.29) 
As the steel plants are reported to have enough spare capacity the Com-

mittee see no reason why there should be any difficulty in meeting the 
Railways' requirement in full. The Committee, therefore, suggest that in ease there has been no material improvement in the situation even now. a 
Joint Investigating Team comprising the representatives of the Railway and 
the Steel Authority of India Ltd., may be deputed to go into matter in depth, 
Government should ensure that concerted measures are taken to improve 
the output of trough sleepers so as to meet the requirement of Railways in 
full. 

.-e,Iy ~ Go'mtI .... 
Minisvy of Steel have informed that there is adequate production of 

railway materials at the relevant steel plants. Production Of all steel items 
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including railway materials have considerabl¥. improved over the last two 
years. In fact to find ouUets to the stocks piling up, Ministry of Steel and 
SAIL International are making efforts to export steel items lOcluding rails. 

Though there was general shortage of steel earlier, the situation has 
totally changed now. In view of the changed situation, it is felt that there 
is no need for a joint investigating team comprising of the representatives 
of Railways and SAIL as suggested by Railway Convention Committee. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
dated 22-9-19761. 

Recommendation (S. No. 90, Para No. 5.60) 
The Committee note that the inability of Mis. Josseps to fulfil their 

target of 1443 M.G. coaches by as many as 467 coaches by was due to 
labour unrest power shedding. pre-occupation with expo{t order of wagons 
and due to dis-agreement on prices of DCIEMU coaches resulting in stop-
page of production for about 1 year and 10 months from January, 1972 to 
November, 1973. The Committee have already drawn attention to the loss 
of production in Jessop on account of delay in settlement of prices in para 
8 of their Second Report and have impressed on Government the need to 
ensure that the present target of 6/9 coaches per month is kept up by Mis. 
Jessops and that every effort is made to clear the back-log in the manufac-
turing programme. The Committee observe from the latest reply furnished 
by Government that between Dec. '73 and Oct. '74 Mis. Jessops have deli-
vered 63 coaches only i.e. at the lower level of the delivery rate agreed to 
by the firm. As Mis. Jessops are now in the public sector the Committee 
would like the Ministry of Industry and Civil Supplies to ensure that the 
firm achieves the targetted capacity and is able to deliver at least upto 9 
coaches per month, as per the agreed programme. 

Reply or Government 
The production of DCIEMUs by Mis. Jessop since December, 1973 

had been as under :-

Dec. )973 to March 74 (4 months) 
1974-75 
)974-75 

Total (28 months) 

24 
69 
48 

141 i.e. average 5 p.m. 

2. It will be seen from the above that Mis. Jessops had maintaiued 
production at the lower level of the delivery rate agreed to by them i,e. 6 
Nos. per month, during December, 73 to March '75. However, during 
1975-76 it declined to 4 per month average. The firm have attributed 
their inability to maintain production at the higher level of 9 per month 
to the following :-

(i) Acute shortage of power in West Bengal during 1974. 
(ii) In-adequate supply of Traction Equipment by BHEL. 
(iii) Inadequate supply of motor coach wheelsets which is a free 

supply item to be arranged by Railways. 

(iv) Paucity of funds in the Railway's budget. 
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3. Although the firm have contended that they are in a position to 
achieve production of 9 coaches per month, they had not achieved this level 
in the past. 

3.1. It )s a fact that there were restrictions on power supply in West 
Bengal during 1974. 

3.2. Traction equipments are supplied by M/s. BHEL, who depend on 
M/s. Kirloskar, Poona for the compressors which is a vital item of the 
equipment, without which the coaches cannot be commissioned. From 
Aug. '74 onwards the supplies of compressors were inadequate to match a 
production of 9 per month. To avoid total interruption of productioQ 0101 
this account, from Nov. '74 onwards they were granted permission to 
manufacture and stable the coaches without traction equipments, for which 
full payments were authorised. If adequate supplies of Traction equip-
mellts, were available the firm could have definitely done better than 6 per 
month which had been then actual average production during 1974-75. To 
avoid congestion in their premises on account of stabled coaches, some of 
the stabled coaches were moved to Bombay, during May 1975 and later. 

3.3. As regards motor coach wheelsets (which is also a free supply 
item), these wheelsets are imeorted in loose condition and the same are 
assi:mbled by the Eastern Railway at Kanchrapara workshop and supplied 
to the firm. The supply position of these motor coach wheelsets was hand 
to mouth for few months i.e. from Nov. '74 to April '75, due to certain 
technical difficulties experienced in the Railway Workshops which was 
subsequently overcome. But supplies adequate to meet Jessops production 
was maintained. This item by itself has not affected the production of 
M/s. Jessops. 

3.4. Upto 1974-75 there was no paucity of funds. During 1975-76, 
however there was a drastic cut in the allocation of funds for coaches. The 
budget allocation for coaches to be manufactured by Jessops was only 
Rs. 5 crores which was adequate only for payments for a total of 120 
coaches (DC/EMUs and M.G. coaches). The firm were advised in May / 
June '75 itself to regulate their production within the funds. Since the 
constraint of inadequate availability of traction equipment was already 
hampering the production of DC/EMUs, it was appropriate for the firm to 
slow down the production of this type, to be within the funds. Inadequate 
availability of funds, had also affected payments to BHEL for the Traction 
Equipmcnts. Inspite of the constraint of ;ftunds the firm turned out 48 OCI 
EMUs and 130 M.G. coaches during 1975-76, which is in excess of the 
original budgetted production. Additional funds were made available to pay 
the outstanding bills only in the fourth quarter of 1975-76, by which time 
it was too late for the to step up the production. 

4. Considering the above difficulties, delivery period has been extended 
from 30-6-75 to 31-3-77. 

5. In this connection, it may be stated that considering the capability 
of JCS80ps to diversify their capacity for other items of work, and the com-
paratively low priority allotted by Planning Commission, for tbe procure-
ment of coaches, it has been decided that after completion of the outstand-
ing load during 1976-77, Jessops may go out of coach production from 
1977-78 onwards. Mis. Jessops have, however, requested that tho_gil 
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they have diversified a portion of the Rolling Stock manufacturing capacity 
-for other products, they are willing to continue tbe coacb production (both 
EMU and MG coaches) against Railway Board's future programme, pro-
vided adequate orders arc forthcoming. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCe) -4227 
dated 22-9-19761. 

Recommendatton (S. Nos. 92, 93 " 97, Para Nos. 5.62, 5.63 " 5.77) 
In regard to the shortfall of as much as 165 out of 200 N.G. coaches 

programmed for the Fourth Plan, the Committee have observed in para 9 
of their Fifth Report as follows :-

"The Committee regret that it should have been taken about two 
years for the Ministry to take a decision on the question of manufacture 
of N.O. coaches in the light of the ~port of the Uneconomic Branch 
Lines Committee which was submitted to Government in December, 
1969. The Committee desire that at least fQl' the Fifth Plan, the 
requirements for each of the gauges, particularly the narrow gauge, should 
be thoroughly gone into and fixed realistically, yearwise, having regard 
to the present trend and the perspective plans of the Railways. 
The Committee would like to reiterate the above recommendation and 

urae that action taken in pursuance thereof may be intimated to them at the 
earliest. 

The Committee further regret to observe that the final order to under-
take manufacture of 200 NG coaches was issued as late as in October, 1971 
and that only 29 coaches could be replaced during the Fourth Plan period. 
The Committee trust that all overage coaching stock on the NG would be 
replaced by the end of the Fifth Plan, as per the revised programme. 

Repty of Government 
The question of replacement of NO coaches in the light of recommenda-

tions made by Uneconomic Branch Line Committee was examined. 
Requirements of NG coaches for the IV, V & VI Plan periods were worked 
out and it was decided to procure the required stock during the three Plan 
petiods. Accordingly, provision of 200 NG coaches was made in tbe IV 
}Jlan. HoWever, only 29 coaches were placed on line in IV Plan due to 
patICity Of funds and as also the limited manufacturing capacity available in 
Railway Workshops which arc mainly geared to cater to the POH and 
maintenance need of rolling stock:. Only the residual capacity is utilised 
for: constrtlction of coaches. 

As per the present plans, 160 coaches are expected to be put on line 
during the V Plan period subject to availability of funds. It may be men-
tioned that priority at present is being given to BG and MG replacements 
and thus very limited funds are available for NG stock. Due to continuous 
constraint 00 re80utceS, the replacement of overaged NG coaches which was 
expected to be completed by the end of the VI Plan, is now expected to 
elltent over the vn Pltn period. Thm will again be subject to the availa-
biHty of funds. . 

(Ministry of Railways (Rly. Board) O.M. No. 7S-B(RCG)-4227 ,- - dated. 22-9-19761 
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RetOlblllendalion (S. No. 96, Para No. 5.76) 
So far as coaches are concerned, the Committee regret to note tltat there 

was a huge shortfall of 1,115 coaches apinst the Plan programme of 
replacement of 3200 coaches. The shortfall was 482 on BG. 462 on MG 
and 171 NG against the targets of 1.500 each on BG and MG and 200 on 
Nt}. Replacement of old BG/MG coaches is stated to have suffered due 
to the capacity having been utilised to meet the outstanding orders for pro-
duction on additional account placed prior to 1969-70 and diversion of 
capacity in the Integral Coach Factory to the extent of 119 BG coaches for 
meetiDg export orders. The Committee would like the Ministry of Rai)-
ways to fix a target date for replacement of overage BG/MG coacbing stock 
and to gear up the production capacity accordingly so as to ensure its 
achievement according to schedule. 

Repll of Government 

The Ministry of Railways are conscious of the need for replacement of 
overaged coaches and are doing their utmost to have them replaced as early 
as possib1e. Durin~ the V Plan, 3462.5 coaches are estimated to be 
requited for replacing the overaged coaches on Broad Gauge and Metfl: 
Gauge. Provision has been made for all e!cept 105.5 OCVs on B.O. aud 
83 PCVs and 343 OCVs on M.G. Almost all the coaches except those 
provided against RSP 1976·77, have been covered by orders. As re,anis 
their manufacture, thOOgh caplCity eiistll for the manufacture of lSSO 
cOiClles per yeat in the country, the satrlc lB, however, not being able to be 
fully utiltsed due to the constraiht on ftnancial resources. As the way, am) 
metfts p«)9ition is uncertain and constrained it is really not pouible to fix 
any specific tar$et for replacement ot all the overaged coach~. HCJIIWevcr, 
efforts will continue to be made for the manufacture of passenger coaches 
on replacement account to the maximum extent possible within tht. availa-
bility of funds. 

(Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-197(,1. 

Recommendation (S. No. 98, Para No.5. 78) 
So far as wagons are concerned, the Committee observe that the original 

proarlUDtDes of replacement of 351628 W8&aDS (in terms of 4-wheelers) wa~ 
reduced to 25,340 wagons out raised again to 29,918 in August, 1974 tor 
reasons not explained to them. The actual number of wagons placed on 
line on replacement account fell short of the revised target of August, 1974 
by 5,882 and by as much as 11,592 wagons vis-a-vis the original tar~ct. 
The Committee would like the Ministry of Railways to ensure that all 
wagons which have outlived their normal life are replaced by the end of the 
Fifth Plan. . 

Reply of Government 

. The original 4th Five Year Plan (Rs. 1525 crores) provided for 25340 
wagons, in terms of 4-wheelers, on Replacement Account. However, 1ceep-
ing in view the slower growth of traffic during the first two years of the 4th 
Plan i.e. 1969-70 and 1970-71, a review of the freight traffic target wall 
UDdertaken in January, 1971. The revised traffic target was kept at 240.5 
miRion tormes at the end of the 4th Plan period. Since the provision on 
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Additional Account had to be considerably reduced on account of down-
ward revision of the traffic target, the provision on Replacement Account 
was stepped up to 27628 wagons to meet the minimum demands. As a 
result of the mid-term Plan appraisal (Rs. 1400 crores), another 8000 DG 
wagons were included on Replacement Account, making a total provision 
of 35628 wagons in the 4th Plan. 

2. The actual provision made upto 1972-73 Rolling Stock Programmes 
was 29918 wagons, the balance was to be considered for prOVision in 1973-
74 RSP. However, provision in 1973-74 RSP was made against the 
requirements in the 5th Five Year Plan, as sufficient orders were already 
available for production during the 4th Plan period. Thus, based on likely 
production and availability of funds, the prOVision in the 4th Plan was 
limited to 29918 wagons only. 

3. Tbe actual number of wagons placed on line during the 4th Plan was 
only 24036. 

4. The arisings for replacement of wagons during V Plan were worked 
out at the beginning of the V Plan and as the number required was beyond 
the financial and manufacturing capacity, it was proposed to equalI,Y dis-
tribute the total load in V and VI Plans. Based on this, a proviSIon of 
24,475 wagons in terms of 4-wheelers was made in the V Plan. The 
actual programme for manufacture of wagons on replacement account Will, 
however, depend on the availability of funds under depreciation reserve 
fund, which is limited, and the available manufacturing capacity. Under 
the circumstances, it will not be possible to ensure that all wagons which 
have outlived their normal life are replaced by the end of the V Plan. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dt. 22-9-1976]. 

RecOOImendation (S. No. 99, Para No.5. 79) 

As the percentage of overage wagons stock on tbe narrow gauge has 
actually gone up from 60.84 as on 31st March, 1969, to 63.88 as on 31st 
March, 1974, the Committee would like the Ministry of Railways to pay 
greater attention to the replacement of such wagons during the Fifth Plan 
so that the percentage of overage wagons stock on the narrow gauge is at 
least brought on par with the position obtaining on the other two gauges. 
The Committee stress that in retaining the overage stock in operation the 
safety of the travelling public should under no circumstances be overlooked. 

Reply of! Gonmment 
The observations of the Committee have been noted. The utilisation 

of wagons on the Narrow Gauge is not as intensive as on the other two 
gauges. However, owing to financial constraints, it has not been possible 
to arrange replacement of overaged stock. It is proposed now to replace 
the overaged N.G. Wagons in a phased manner extending over three plan 
periods viz. V, VI and VII Plans. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-1976]. 
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Recommendation (S. No. 107, Para No. 6.1l) 

The Committee note that in the current year 0975-76) the Railways 
expect to achieve the target of 210 million tonnes i.e. an increase 01 about 
18 million tonnes over the anticipations tor the last year, which apill 
appears to be on the high side. 

Reply of Govemment 

As per the latest assessment, Railways expect to carry about 217 million 
tODDes of originating traffic, as against the target of 210 million tonnes, 
during 1975-76. 

[Ministry of Railways (Rly. Board) O.M. ,No. 75-B(RCC)-4227 
dated 22-9-1976]. 

Fartber information CIIIIed for by the Committee 

Please furnish actuals of originating traffic carried by the Railways 
during 1975-76 together with the latest estimates for 1976-77. 

Reply of Government 

A statement showioa the actuals of originating traffic carried by the 
railways during 1975-76 together with the latest estimates for 1976-77 is 
given below : - -.: .: 

SI. Commodity 
No.~ 

1. Coal (excludlna railway coal) . 
2. Raw material for steel plants. . . 
3. Pia iron and finished steel from steel plants 
•. Iron ore for export 
5. Cement . 
6. Foodgrains 
7. FertilizCfS 
8. P.O.L. . 
9. Other goods 

10. Total revenue carnina . 
1 I. Total non revenue earning 

Grand tetal . 

(In million tonnes) 

or~natina Estimates 
tra c of onsi-
lifted natio, 
during traffic for 
1975-76 1976-77 
(actuals) 

64'04 67'00 
19'93 22'00 
7·72 8'00 

II '29 12'00 
II '56 12 '00 
16 ·14 IS '50 
7·.2 6 ·50 

11 '56 II '00 
46'53 41'00 

196 '19 202 '00 
26'52 23'00 

222'71 225'00 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227/ 
Vol. II dated 23-11-1976]. 

Recommeadadon (S. No. Ill, Pan No. 6.67) 
As the commitments for export are made well in advance, the Com-

mittee do not see any reason why realistic targets cannot be fixed in thill cue. 
The Committee would like a Task Force consisting of the representatives 
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of the Railways and the production and e'Lport aaencies to &0 into the 
matter in depth so that a realistic assessment is made of the requirements, 
year-wise and investments where required are made only on the buk of 
carefully assessed needs. _ , 

Reply of Government 

The observations made by the Committee are being brought to the 
notice of the Planning Commission and the concerned Ministries/organiza-
tions. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B'(RCC)-4227 
dated 22-9-1976]. 

F.mb.w iuformati~ called for by tile Committee 

Please state the precise action taken to constitute the Task Force regard-
ing the movement requirements of iron ore for export. 

Reply of GoYemment 
As recommended by the Committee, Planning Commission were 

requested to constitute a Task Force regarding the movement requirements 
of Iron Ore for Export. The Planning Commission are of the view that 
tbe trlUic tar~ets for rail movement are reviewed by' them in consul~tion 
with the MinIStry of Railways and other concerned Mini,stries at the rime 
of discussions on the Annual Plan and Five Year Plans of the Railway,s. A 
Committee of Secretaries constituted for reviewing iron ore exports also 
periodically examine the iron ore export programmes. In undertaking 
these reviews due regard is paid to the targets for iron ore for exporL 
FurtJaer in connection with the formulation of the Sixth Five Year Plan, the 
question would have to be again considered in depth by setting up inler-
Ministerial Working Group. 

In view of tbe above factors, the Planning Commission does not consider 
it necessary to set up a Task Force at this stage, for assessing lhe movemC:lt 
requirements of iron ore for export. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227/ 
Vo1. II dated 23-11-197'6]. 



CHAPTER IV 

RECOMMENDATIONS IN RESPECI' OF WHICH GOVERNMENT'S. 
REPLIES HAVE NOT BEEN ACCEPTED BY THE CQMMI.TI'EE 

Recommendation (S. No.1, Para No. 1.9) 

The Committee note that in the absence of sufficient and reliable basic, 
data it has Dot been found feasible to fix Railway wise (Zonal) traffic targets 
for the Plan period as a whole, They also note that fixation of these 
targets is done 'more on the basis of past performance and known develop-
ments in the areas served by each Zonal Railway rather than on detailed 
infonqation of the requirement of rail transport of the rail users, which 
unfortunately is not available, 

Reply of Government 

Observations of the Committee are noted. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-1976]. 

eena...u of tile COIIIIIIiUee 

p~ see Chapter 1 for Comments. 
R.ec:onunendatioJa (S. No. ~. Para No. 1.10) 

The Committee further note that during the Fourth Plan period and, 
earlier, ·the machinery available on the Zonal Railways and on the Di.i-' 
sioM was not adequate for the purpose of assessment of traffic needs of the 
users. As the Railways have been handicapped for want of sufficient data 
from the concerned Ministries and other priDcipal rail users the Railway 
Board have DOW taken steps to strengthen the planning machinery On the 
Zonal Railways by setting up Central Planning Organizations. Detailed 
transport planning studies for major commodities are also stated to have 
been undertaken to make planning more realistic. 

aeply ei Govenuaeat 

Observations of the Committee are noted. 

Deta,iled transport planning studies in respect of Coal have already bceu 
COQlpteted. and similar studies in respect of other major commodities are in 
progress. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4217 
dated 22-9-1976J. 

Further infonnatiCMl CIIned for by the Committee 

Please iDdic~ the latest position reprding the transport planning 
studies in respect of each major commodIty, the likely date of their comple-
tion and the action taken or proposed to be taken in pursuance thereof. 

89 
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Reply of Government 

Study Report on Steel Transport Planning has been completed recently 
and is under examination. Action on the recommendation of the Study 
Report would be taken after its examination is completed. 

As regards the transport studies in respect of other major commodities, 
relevant data is being collected. Incidentally, the Fifth Five Year Plan has 
been finalised by the Planning Commission only recently and, therefore, the 
basic data in regard to likely transport demands for different commodities 
would have to be revised based upon the production targets, as envisaged 
in the finalised Fifth Five Year Plan. Etlons are being made to expedite 
the completion of these studies as early as possible. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227/ 
Vo1.U dated 23-11-1976j. 

Comments of the Committee 
Please see Chapter I for Comments. 

Reconunendadon (S. No.3, P.... No. 1.11) 

The Committee recognise that Railway Planning is largely derivative 
planning based on d~velopment programmes of and assessment of traffic 
given by various Ministries but the experience of the long past shows that 
the forecast of traffic given in this manner has often gone off the mark. The 
Committee wish to emphasise that the estimates of traffic as given by diffe-
rent Ministries should be subject to a detailed scrutiny by the Planning 
Commission in consultation with the Railway Board, who should get feed . 
back from the Zonal Railways based on their local knowledge. The Com-
mittee trust that the setting up of Central Planning Organizations al. the 
Zonal Levels would go a long way in making Railway Plans more realistics. 

Reply of Government 

Observations of the Committee are noted. 

It may, however, be pointed out that the anticipated originaling traJlie 
as at the end of a Plan period under major commodities is first determined 
by a Working Group set up under the aegis of the Ministry of Railways at 
the instance of the Planning Commission. This Group includes represen-
tatives of various economic Ministries/Planning Commission and Public 
sector Undertakings. The estimates of traffic made by the Working 
Group are again scrutinised by the Planning Commission in consultation 
with the Railway Board while fixing final targets for the railway plan keep-
ing in view the national plan as a whole. However, the observations of the 
Committee are being brought to the notice of the Planning Commission. 

[l,iinistry of Railways (Rly. Board) O.M. No. 75-B(RCC) -4227 
dt. 22-9-1976]. 

Farther blformatlon called for by tbe Committee 
Please state whether the estimates of originating traffic as furnL<>hcd by 

the concerned Ministries are scrutinised and revised, if and when necessary 
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with reference to actual field conditions as reported by the Zonal Railways. 
If so, please indicate the methodology and periodicity of such reviews. 

Reply 01 Govemment 

As has been already explained to the Committee, the estimates of origi-
nating traffic for the Plan period as a whole, as furnished by the concerned 
Ministries are first scrutinised by a Working Group set up under the aegis 
of the Ministry of Railways at the instance of the Planning Commission. 
This Group naturally takes into account the experience of the Railways in 
the past. These estimates made by the Working Group are again scrutini!.-
cd by the Planning Commission in consultation with the Railway Board. 
The traffic estimates included in the Plan are again subjected to a detailed 
review at the time of Mid-term appraisal which takes into account the latest 
development in all relevant fields. 

Similarly, while formulating the Annual Plan, the estimates of traffic as 
furnished by concerned Ministries are scrutinised by the Planning Commis-
sion in consultation with the Railway Board, keeping in view, inter alia, thc 
actual materialisation of traffic in the preceding period, likely build up of 
capacity and actual field conditions as reported by the Zonal Railways. 
Mid-year review of traffic estimates is also carried out at the time of August. 
Review which takes into account the actual field conditions and actual mate-
rialisation of traffic upto June and approximates for July, as reported by 
the Zonal Railways. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227/ 
Vol. II dated 23-11-1976]. 

Comments of the Committee 

Please see Chapter I for comments. 

Recommendation (S. Nos. 4 and 5, Pan NoS. 1.12 and 1.13) 

As pointed out by the Public Accounts Committee in their variolls 
Reports on Railways and more recently by the Indian Institute of Manage-
ment in their study of the Western Railway, the Railways tend to over esti-
mate their goods traffic and earnings without the due regard to the comp-eti-
tive conditions. The Committee agree with the observations of the InstItute 
that the Railways should make a systematic assessment of the total freight 
business by major product categories and set targets at the field level with 
full involvement of the people who have to achieve them. The detailed 
transport planning studies stated to have been undertaken recently by the 
Railway Board should therefore be completed expeditiously and updated 
from time to time with the help of the field agencies at the Divisional and 
Zonal levels. 

The Committee would like to stress that the Railways after having set 
various targets as a result of such detailed studies should ensure their 
achievement by providing necessary incentives to the officers concerned who 
should be held accountable for lapses, if any. The targets and achieve-
ments should be critically reviewed every year and corrective measures 
7-ltOlLSS/77 
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taken as necessary. These should also be mentioned specifically and in 
detail in the Annual Reports of the Railway Board/Zpnal Railways. 

Reply of Government 

Observations of the Committee are noted. 

It may however, be re-emphasised that in the assessment of goods traffic 
and the fixing of traffic targets for planning purposes the Railways have to 
be necessarily guided by the data furnished by the user Ministries, other 
public sector undertakings and the Planning Commission. A large propOr-
tion of railway goods traffic consists of committed programmed traffic and 
competition comes in regard to only 15% of the total originating traffic. 

However, the Railways arc fully aware of the competitive conditions 
prevailing in regard to the limited quantum of general goods traffic and this 
position is kept under special watch by the Marketing &. Sales Organisation, 
of the Railways, with a view to ensure that diversion of traffic from rail to 
road is keet to the minimum and additional high revenue traffic is attracted 
to the Railways. The Railways have introduced container services on 
important routes which provide customers an integrated inter-modal door-
to-door service free from delays and transit damages. This service com-
bines the advantages of rail and road transport and has enabled the custo-
mers to make considerable economies in packaging. Another fonn of inter-
modal door-to-door service introduced by the Railways to combat the com-
petition is Freight Forwarder Service. Under this scheme, Freight For-
warders appointed by the Railways collect less-than-wagon-Ioad consign-
~ents from indlvi~ual custome!'l', book them bulke.d up into full load con-
sIgnments and debver the consIgnments at the destmatlOn at the customers' 
premises. This results in elimination of multiple handling, reduction in, 
transit time and better utilisation of wagons. 

Thus, in making an estimate of general goods traffic, the Railways do 
take into account all the relevant factors, such as past trends, conditions of 
competition and the measures adopted to counteract the same, general 
trends in the economy etc. 

Traffic targets' for Zonal Railways are also fixed for each individual year 
of Plan, at the commencement of the year and the performance of the Rail-
ways is reviewed from time to time with reference to these targets. The· 
targets, as also achievements, are reviewed in the Annual Reports. 

[Ministry of Railways (Rly. Board) O.M. No. 7S-B(RCC)-4227 
dated 22-9-1976] .. 

Comments of the Committee 

Please see Chapter I for comments. 

Recommeadation S. No. 6 Para No. 1.24) 

The Railway Convention Committee, 1971, in paragraph 1.30 of their 
Fifth Report on 'Requirement and availability of wagons' had stressed the 
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need to evolve a suitable criterion in the matter of laying down tarpts 
either in terms of originating tonnage or net tonne kms. or both in coneul-
lation with the Ministry of Finance and the Planning Commission so as to 
leave no room for ambiguity in this behalf of the Fifth Plan. In their 7th 
Report on action taken by Government on the above Report of the Railway 
Convention Committee, 1971, the (present) Committee have observed : 

"The Committee feel that the perfonnance of a Department bas to 
be evaluated in relation to the targets fixed and in this case, as the target 
was :fixed in terms of originating tonnage, the evaluation of the P1=rfor-
mance will have to be done in terms of the originating traffic and any 
other factor like lead of traffic is merely incidental. The Committee are 
therefore of the view that the explanation of the Railways that in terms 
of Net Tonne Kilometres they have achieved very nearly the target is a 
laboured one as the increase in lead of traffic has come about by for-
tuitious circumstances, the Railways having never taken this factor into 
account at die planning stage." 

Reply of Government 

The observations of the Committee are noted. 

It may however be mentioned that indicating target in terms of toones 
carried has to be seen in consonance with production targets set for various 
commodities like coal, POL, Steel Plant traffic, etc. by the users Minis-
tries/ Agencies, so that a direct relation between the two is visible. Since 
the latter is fixed in originating tonnes, the Railways have to also do the 
same. At the same time the effect of increase in average lead of traffic on 
the overall workload on the Railways cannot be ignored, nor can this be 
treated as merely incidental. 

The Railways fully took this lead into account in working out the 
requirement of rolling stock for carrying this level of traffic. However. the 
increase inJead during the Fourth Plan was particularly steep, going up from 
617 kms. in 1969-70 to 678 kms. in 1972-73, as against an increase of only 
from 561 to 576 kms. during the Third Plan. Therefore, the performance 
of Railways can be realistically assessed only by considering the origimlting 
tonnage and the average lead of haul, reflected in the Net-ton-kilometres. 

{Ministry of Railways (Rty. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-1976]. 

Further infOl'llllltion called for by the Committee 

(a) Please indicate the precise action taken by the Ministry of Rail-
ways/Planning Commission to lay down specific commodity-wise targets 
both in terms of originating tonnage and net tonne kilometres while finalising 
the Fifth Plan. 

(b) Please indicate if the data regarding direction/destination-wise 
bre~-u", of traffic in major commodities has been furnished by the concern-
ed Mimstries to the Railways and to the Planning Comm~sion. If so, 
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please indicate the precise targets both in terms of originating toonlle and 
lead for the remaining years of the Fifth Plan. 

'11 Reply of Government 

The Ministry of Railways have not received direction-wise/destination-
wise break-up of traffic in major commodities other than coal from the con-
corned Ministries. Consequently, it has not been possible to fix targets in 
terms of net tonne kilometres for each commodity. 

2. In the context of finalisation of the Fifth Five Year PIan, Railways 
had furnished to the Planning Commission the following commodity-wise 
estimates of originating freight traffic for the last year of the Plan :-

Commodity 

1. Steel Plant Traffic 

(a) Finished Products 

(b) Raw materials 

2. COGi 

(a) For Steel Plants & Washeries 

(b) For Railways 

(c) For others . 

Total 

3. Iron On: for Export 

4. Cement. 

S. Foodll'ains 

6. Fertilisers 

7. P.O.L .. 

8. Other Goods 

9. Railway Materials 

Grand Total 

TARGET 
(In million toanes) 

9'5 

26'S 

28·0 

13 'S 

49·8 

90·0 

IS '0 

14,0 

16·0 

g·O 
14 ,5 

50,0 

6·0 

250·0 

The Fifth Five Year Plan document1 recently approved by the National 
Development Council and published Dy the Planning Commission, CDTisages 
that the rail-borne originating freight traffic in the last year of tbe Plan may 
be 250 to 260 million tonnes. 
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3. In the absence of detailed information regarding origin destination 
patterns, the Railways are of the view that based on the past trends the 
average lead of freight traffic is likely to be around 678 kilometres. On 
this basis. corresponding to the ori&inating tonnage of 250 million tonues, 
the total workload on the Railways is likely to be around 169.50 billion 
NTKMs by the end of the Fifth Five Year Plan. , 

4. The current methodology of planning envisages fixing of traffic 
targets with reference to the last year of the Plan. Yearwise targets of 
traffic are fixed at the time of formulation of Annual Plans. Traffic targets 
for each remaining year of the Plan will, therefore, be fixed at the time of 
Annual Plan discussions with the Planning Commission and other Govern-
ment Ministries/Departments. -

( c ) Please furnish a statement showing the targets separately in terms 
of originating tonnage and net tonne kms. and actual realisation thereof 
(commodity-wise and Zone-wise) for each year of the Fifth Plan together 
with reasOD8 for variations. 

Reply 011 Government 
TarJcts in terms of net tonne kms. are not being fixed commodity-wise. 

The originating revenue e~ traffic lifted during 1974-75 and 1975-76 
vis-a-"Yia anticipations, commodity-wise and zone-wise, is shown In the state-
men1s OD page 97. 

During 1974-75, the targets could not be achieved for the fonowing 
reasons :-

h) Country-wise strike of railwaymen in May, 1974 and its after-
effects in the earlier part of the year. This alone accounted 
for the loss of about 11.8 million tonnes of originating traffic. 

(ii) Ci'fil disturbances and political agitations in Bihar. 

(ill) Strike by NMDC sta1l in Bailadilla mines during April/May 
1974 which affected loading of iron ore for export. 

(iv) Strike in jute industry, Food Corporation of India and port 
workers during January/March, 1975, resulting in immobillioa-
tion of a large number of wagons. 

During 1975-76. loading bas been in excess of the target in most of the 
commodities. The main shortfall was in respect of iron ore for export due 
to inadequate materialisation of traffic. 

[Ministry of Railways (Rty. Board) O.M. No. 75-B(RCC)-4227/ 
Vol.I1 dated 23-11-1976]. 

Comments of the Committee 

Please see Chapter I for comments. 



Sl. Commodities 
No. 

1. Coal • . . 
2. Raw material to steel plants . . 
3. Pig iron '" finished steel from steel plants 
4. Jron ore for export 
S. Cement 
6. Foodll'ains 
7. Fertilizers . 
8. P.O.L. 
9. Other goods . . 

10. Total revenue earning traffic 

1. Coal . . . 
2. Raw material to .teel plants . . 
3. Pig iron '" finished steel from Iteel plants 
4. Iron OTe fOT export . . . . 
S. Cement 
6. Foodpins 
7. Fertihzers . 
8. P.O.L. . . . . 
9. Other goods . . . 

10. Total revenue carnmll traffic . 

1101-LSS,177 

RAILWAY-WISE AND COMMODITY-WISE TARGETS AND ACTUAL TRAFFIC LIFTED DURING 1974-7~ AND 1975-76 

Central 

Target 

4,20 
0'45 

1 '45 
1 '61 
0,64 
1 ·90 
6 '57 

16'82 

3·70 
0·55 

1 ,25 
t ·65 
0,65 
1 ·40 
6,40 

IS ·60 

Actual 

3'68 
0'52 

1 ·38 
1 ·65 
0,68 
1-14 
5·71 

14'76 

4·34 
0,67 

1 '46 
2·23 
0,86 
1 -32 
5'57 

16 ,45 

Eastern 

TarKet 

30'80 
1 ·00 
1 ·80 

1 '10 
0'49 
0'66 
1 ,03 
5'50 

42 ·38 

31 ,00 
0·57 
1 ·80 

1'25 
0·45 
0·54 
0·78 
5·25 

41 ·64 

Actual 

28·98 
0,36 
\ ·48 

0·76 
0·44 
0'49 
0,71 
5'\5 

38·37 

33·91 
0,49 
1 ·94 

l'OS 
0·70 
0'70 
0'87 
6'OS 

45,71 

Northern North Eastern Northeast Frontier Southern South Central South Eastern 

Target 

0'63 
8·30 
0'70 
0·60 
5'92 

16 ·IS 

0'54 
6·90 
0·68 
0,72 
6·7S 

15 -59 

Actual Target 

0·43 
5-16 
0·68 
0,72 
6·29 

13 ·28 

1975-76 

0'53 
5'80 
0-79 
0·85 
6 ,52 

14·49 

1 ·08 
0·15 
0,26 
3'78 
5·27 

0·68 
0·17 
0-15 
3 ·65 
4·65 

Actual Target 

0·48 
0·17 
0'10 
3 '63 
4 ·38 

0,01 

0'01 
0,73 
0·15 
0,11 
3,55 
4 ·56 

0·30 
0'09 

0'01 
0'42 
0'11 
0'84 
1·79 
3'56 

().4O 
0,09 

0·0\ 
0'25 
0-11 
0·75 
1 '50 
3 ·11 

97-98 

Actual 

0·15 
0·07 , -. 

0·01 
0'22 
0'11 
0·72 
1 '47 
2·75 

o ·IS 
0,10 

0-01 
0·32 
0·15 
0·85 
1 ·72 
3·30 

Target Actual 

0'03 
() -12 
:I ·04 
2'5M 
0·94 
1'16 
2·B 
4 '80 

14·80 

()'03 
0·12 
3·50 
2'55 
1,40 
1 'OS 
2·05 
4'40 

15 -10 

0-04 
0-03 
0·04 
2·26 
1 '65 
1-42 
1 '05 
2'06 
4'40 

12·95 

()'02 
0·04 
(1'03 
2 '39 
2·22 
1 '63 
1 -23 
2 '12 
3-69 

13 ·37 

Target 

4·20 
0·01 

1·86 ,·97 
0·82 
0·33 

~·02 
13 ·21 

5·20 
0'01 

2·00 
2 ·15 
I '12 
0'50 

4'05 
15 '03 

Actual Target 

4·31 
0·02 

1 ·25 
1·61 
1 ·24 
0·51 
6 ·27 
4'03 

13 ·24 

5'28 

1 '55 
2 ·12 
1-26 
0'58 
0·34 
4 -19 

15'32 

18·50 
17'22 
5'58 
7 ·10 
1 ·85 
1 ·15 
0·77 
1'08 

6 ·12 
59·37 

18 '20 
16 '55 
5'511 
8·50 
I '60 
1 '10 
0'77 
0'80 
6·50 

S9 ·60 

Actual 

17·76 
16 ,51 
5·20 
5,511 
1 ·411 
1'05 
0·77 
0·66 
6'43 

55·44 

20 '32 
18 '63 
5·75 
7·35 
2-34 
1·29 
0-88 
0·70 
6-91 

64 ,17 

Total Western 

Target Actual Target Actual 

2'50 
1-17 
I ·58 
4·39 

10·]0 
19'74 

2·65 
1·95 
1'73 
4 ,35 
9·00 

lQ'68 

1 ·89 
1 '96 
1 ·73 
4 ·36 
M·39 

18 '33 

0'01 

1·82 
2 ·18 
2-08 
4'40 
8·33 

18'82 

58·00 
18 ·80 
7'50 

12·00 
12 ·00 
16,00 
6·00 

12·00 
48'SO 

190·80 

58'SO 
17-80 
7-50 

19·00 
12,00 
IS '50 
6-20 

11 ·00 
47·S0 

190'00 

54,92 
17·51 
6·72 
9·09 
9·21 

13·62 
J6 ·19 
10·74 
45,50 

173'SO 

64·04 
19·93 
7·72 

11 ,29 
11 '56 
16 '14 
7·42 

11 '56 
46,53 

196 -19 
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ReeOllUDelldation (8. No.7, Para No. 1.25) 

In this connection, the Committee have noted with interest the observa-
tions of the rel'resentatives of the Ministry of Railways that if the Railways 
had been requl[ed to haul 240 million tonnes of originating traffic and if 
the lead had also gone up beyond 630 kms. "there would have been trans-
port bottleneck." 

Reply of Government 

The general point which the Railways want to emphasize is that the 
originating tonnage by itself is not a correct index of the work load on the 
Railways. For making a proper assessmCflt of Railways workload, both 
the originating tonnage as also the average lead have to be taken into 
account. Ther.efore if the originating tonnage during the Fourth Plan bad 
come up to the target envisaged at the time of mid-term appraisal, but at an 
average lead substantially higher than what was assumed for planning pur-
p08es, the Railways would not· have been in a position to carry the entire 
traffic as the resultant transport demand would have been substantially more 
than what the Railways had planned for. 

{Ministry of Railways (Rly. Board) O.M. No. 7S-B(RCC)-4227 
dated 22-9-1976]. 

Comments of the Coollnittee 

Please see Chapter I for Comments. 

Reeommendation (S. No.8, Para No. 1.26) 

The Committee would therefore once again emphasize that for drawmg 
1Jp a ~e~tic p~ it ~s ess.ential tc? spec~Y the total dimensions of ~e. tra!1s-
portatlon JOb wI!ich m thiS case IS posSible only when both the orlgmatmg 
tonnage and the distance over which each major commodity would be 
required to be carried, are ascertained scientifically in advance as a result 
of detailed studies. The Committee would, therefore, reiterate the need for 
the Ministry of Railways and the Planning Commission to address them-
selves squarely to this task so as to overcome this deficiency in Railway 
planning as expeditiously as possible and provide firm basis for investment 
.decisions Ilnd for evaluating performance. 

Reply of Gcwemment 

The observations of the Committee are noted. 
It may, however, be submitted that Railway planning is necessarily 

-derivative in nature inasmuch as Railways have to depend primarily 011 the 
forecasts .of traffic given to them by the user Minilltnes. These forecasts 
are duly scrutinised and vetted by the Planning CoJDJDiSsion and in fact are 
discussed in detail in inter-Ministerial meetings, in which the Planning 
Commission and Railways are also involved. However, :jtmaybemenUon-
cd that neither the Planning Commission nor the user Ministries have been 
able to give to the Railways origin-destination pattern of traffic and hence 
the Railways are left with no alternative except to 'plan on the bailis of past 
trends and known developments. The Railways have tried to pertly remedy 
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tbis situation in case of coal by undertaking detailed transport Planning 
studies. But even bere, tbe conclusions of study teams would help only to 
the extent the production-consumption pattern given by tbe concerned 
Ministries actually materialises. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dt. 22-9-1976]. 

Comments of the Committee 

Please .see Chapter I for comments. 
Recommendation (S. No.9, Para No. 2.6) 

The Committee observe that the actual expenditure during the Fourth 
Plan period exceeded the mid term. Plan provision of Rs. 1400 croces by 
Rs. 19.5 crores. The increased expenditure has been attributed to escala-
tion in prices during this period. 

Reply of Government 
The observations of the Committee are noted. 

{Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dt. 22-9-19761. 

Comments of the Committee 

Please see Chapter I for Comments. 
Recommendation (s. No. 10, Para No. 2.7) 

The Committee however note that at the time of mid-term Appraisal 
when the target of originating traffic was lowered from 264.7 million tonnes 
to 240.5 million tonnes, the Plan outlay was also reduced from the original 
outlay of Rs. 1525 crores to Rs. 1275 crores. This was subsequently raised 
to Rs. 1400 crores (the traffic target remaining the same), mainly to take 
care of the escalation in prices. Inspite of this the expenditure has exceeded 
the Plan outlay. Furthermore as indicated in Chapter V of this Report there 
has been heavy shortfalls in attaining some of the key physical targets during 
the Fourth Plan. The Committee are constrained to observe that the whole 
matter requires a fresh approach so that a careful and critical appraisal 
could be undertaken ill respect of the investments made by the Railways in 
various sectors with a view to taking necessary remedial measures for the 
future. 

Reply of Government 
Observations of the Committee are noted. 
2. As regards the shortfall in achieving the physical targets during the 

Fourth Plan it is submitted that in our methodology/system of planning. not 
only on the Railways but for the country as a whole, the estimates/outlays 
are based on constant prices. However actual experience shows that over 
a period of time these prices do not remain constant, but show an upward 
trend, with the result that even when the amount originally sought is spent. 
the physical targets envisaged originally, are not achieved. The mid-term 
appraisal of the Plan was done in 1971 and was based upon prices prevail-
ing at that time. It could not take into account the escalation in prices 
during the remaining years of the Fourth Plan. The whole sale commodity 
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price index increased from 181.1 in 1970 to 254.2 in 1973-74 (1961-62= 
1(0) and is indicative of the steep rise in prices during the period following 
the mid-term Appraisal. For example, in the case of rolling stock, the 
outlay provided was Rs. 568 crores against which the expenditure was 
Rs. 587.18 crores, though the actual procurement was 934 locomotives 
57608 wagons and 6585 coaches against the target of 1132 locomotives, 
68776 wagons and 7291 coaches. The shortfall in procurement was 
mainly on account of steep increase in the cost of rolliQg stock. 

3. As regards shortfall in the achievement of physical target of traffic, 
the reasons for shortfall have been already explained to the Committee in 
Chapter II of the Report. There was steep drop in the achievement of 
production targets of major industries which have a vital bearing on the 
quantum of freight traffic on the Railways. For example, the shOl1fali as 
compared with the target was 33 per cent in the case of cooking coal, 19 per 
cent in the case of petroleum products, 56 per cent in the case of fertilisers 
and 53 per cent in the caSe of pig iron. It may, however, be stated again 
that although the quantum of freight traffic in tonnes did not come up as 
anticipated, the workload on the Railways measured by the correct index of 
net tonne kilometres continued to increase during the Fourth Plan right up 
to 1972-73. This trend would have continued in 1973-74 also, but for the 
serious labour unrest during that year. So far as passenger traffic is con-
cerned, the actual growth (23%) was in fact higher than what was provid-
ed for in the Fourth Plan (20 per cent). 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-<4227 
dated 22-9-1976J. 

Comments of the Committee 

Please see Chapter I for comments. 

RecommendadOil (S. No. 14, Para No. 2Al) 

The Committe.e constrained tQ note that the anticipations of the 
Planning Commission and the Ministry of Railways in regard to originating 
traffic in the Fourth Plan have proved to be wide off the mark just as they 
did in the Third Plan. The shortfall was as much as 79.8 million tonnes 
with reference to the original target and 55.6 million tonnes vis-a-vis the 
revised target. In fact the traffic has stagnated around 200 million tonnes 
and is still far short of the anticipation of 249 million tonnes made at the 
time of formulation of the Third Plan i.e. as far back as in 1960-61. A 
relieving feature of the situation however is the unexpected increase in the 
average lead of traffic which has gone up by about 49 kms. during the last 
five years (55 kms. on the basis of 1972-73 figures) thereby inflating the 
figures of net tonne kilometres carried. 

Reply of Government 

Although the originating traffic lifted by the RaiJways during the Fourth 
Plan period did not go up to the estimated target of 240.5 million tonnes, 
yet the real workload on the Railways, as measured in terms of Net Tonne 
Kilometres, which is a better and correct index of assessment, had been 
constantly on the increase during the Plan. By 1972-73 thill figure had 
gone up to 136.5 billion from 125 billion at the beginning of the Plan. 
During 1973-74 the last year of the Fourth Plan, it was anticipated that 
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Railways would lift 215 million tonnes of traffic which, at the leads then 
prevalent, would have meant a workload of about 146 billion net tonne 
kilometres for the Railways-more or less equal to the taIget workload of 
148 billion Net tonne kilometres, for which provisioo was made in tbe 
Fourth Plan. Unfortunately, however, this level of traffic did not materia-
lise in that year due to stagnation in the economy and a large number of 
strikes, bandhs and agitations, etc. which adversely affected Railway 
·operations. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-1976]. 

Comments of the Committee 

Please see Chapter I for comments. 
ReouuuneDdation (S. No. 15, P.ara No. lA2) 

As pointed out earlier the increase in lead was not specifically mentioned 
in the Plan document. The Committee would therefore like the Ministry of 
.Railways and the Planning Commission to lay down henceforth specific com-
modity-wise tar~t both in terms of originating tonnage and net tonne kilo-
'metres so that IDvestment could be related to carefully assessed needs and 
'the Railways performance also properly evaluated. 

Reply of Government 

The observations of the Committee are noted. Implementation of this 
recommendation would, however, depend upon the availability of origin-
destination data for various commodities from different user Ministries and 
the Planning Commission. The recommendation is, therefore, being brought 
to the notice of the Planning Commission who are responsible for coordina-
tcd development of various sections of economy. 

[Ministry of Railways (Rly. Board) O.M. NQ, 75-~(RCC)-4227 fl. dated 22-9-1976]. 
Comments of the Committee 

Please see Chapter I for comments. 

RAIcommendafion (8. No. 16, Para No. 2.43) 
The Committee observe that the Railways have been budgeting for an 

annual increase of 12 to 15 million tonnes in the Fourth Plan period but the 
,originati~ traffic has consistently fallen below the.targets.Even taking into 
consideratIOn the revised targets finalised at the time of Mid-Term Appraisal 
in January, 1971, thc Committee find that the originating traffic fell short of 
the targets by 2.5 million tonnes in 1970-71, 12.2 million tonnes in 1971-72, 
25 million tonnes in 1972-73 and as' much as 55.6 million tonnes in 1973-74. 
The Committee are, therefore, unable to accept the contention of the Min-
istry of Railways that had Railways carried 215 million tonnes at an average 
lead of 678 Kms.as envisaged for thelnst year of the Fourth Pian, they 
would have been within 1 per cent of the prescribed target. In fact the 
budgetary anticipations for the last year of the Plan were highly over pitched 
and could hardly be considered realistic in the context of the Railways per-
formances in the earlier years of the Plan, the stagnation in the economy of 
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which the Railways we!e undoubtedly quite aware and last but not least, the 
labour problems besettlDg them. The Committee are therefore driven to the 
·concluslOn that the methodology of forecasting the estimates of growth of 
traffic from year to year not to speak for the plan as a whole leaves much to 
be desired inspite of Railways long experience in this field. The Committee 
however note that in the interest of coordinated planning, the Railways have 
necessarily to take into account the targets and requirements as set out by 
the respective Ministries/Departments and the Planning Commission to 
obviate any distortion of the planning process. The Committee would there-
fore, like the Ministry of Railways to study the matter in depth and take 
appropriate corrective measures to ensure that the forecasting of growth of 
traffic is done on a scientific and rational basis in future. 

Reply 01 Government 
As has been noticed by the Committee, in fixing their traffic target, the 

Railways have necessarily to take into account the targets and requirements, 
as set out by the respective Ministries/Departments and the Planning Com-
mission to obviate any distortion of the planning process. This is unavoid-
able as the railway planning by its very nature is derivative planning. 

The reasons for the sbortfall in the traffic materialisation for different 
years have already been explained to the Committee. These were primarily 
general stagnation in the economy during the Fourth Plan period, shortfall 
in the production/output in different sectors of the economy and unsatis-
factory law and order situation. Even so, the Railways had achieved a traffic 
level of 136.5 billion net tonne kilometres during 1972-73 as against the 
revised anticipation of about 148 billion net tonne kilometres by the end of 
the Fourth Plan, based upon an originating tonnage of 235 million tonnes 
and an average lead of 630 kilometres. Further, liS has been indicated by 
the Committee earlier, from the second quarter of 1972-73. the law and 
order/osition.had shown improvement and the loading and movement had 
picke up on the Railways. There was a good upsurge of activity in the 
eastern sector after two difficult years. It was, therefore, both reasonable 
and realistic to expect an increase in traffic during 1973-74 over the 1972-
73 level. Therefore, had the originating tr~ffic increased to the anticipated 
level of 215 million tonnes the Railways would have come very close to the 
target of 148 billion NTKMs. Unfortunately, the last year of the Plan 
proved an exceptionally bad year, both in regard to the general economy as 
also the labour situa~on on the Railways. But for these factors, the tralJic 
materialisation on the Railways would have been very close to the anticipa-
tions. 

As has been appreciated by the Committee, the forecasting of traffic 
growth on the Railways has to be done in close coordination with the plan-
ning of the user Ministries, Public Sector Undertakings and under the over-
all guidance of the Planning Commission. Hence, the Railway Planning 
has to be closely dovetailed to the planning for other key sectors of the 
economy. Inevitably the forecasting of traffic growth on the Railways would 
prove only as accurate and scientific as the growth forecast for the other key 
sector~ of the economy. 

However, the observations of the Committee arc being brought to the 
notice of the Planning Commission. 

[Ministry of Railways (Rly. Board) O.M. No. 7S-B(RCC)-4227 
dated 22-9-1976]. 
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Comments of the Committee 
Please sec Chapt~r I for comments. 

Recommendation (S. No. 17, P .... No. 2.44) 
In regard to the question of additional capacity created as a result of the 

inve~tments made during the five year Plans the Committee note that 'no 
specific assessment of the capacity of the Railways for carrying freight traffic 
as at the end of the Third Plan appears to have been made.' However 80 
f~r as the Fourth Plan is concerned the Railways have built UP. a capacity 
(m ~rms of wagons and locomotive) of lifting about 215 million tonnes 
of freIght traffic at an average lead of 678 kms. (i.e. 146 million Net Tonne 
Kilometres>. So far as line capacity is concerned, the Committee learn 
that 'no such assessment is pOssible unless specific details of origin lind desti-
nation of various streams of traffic arc available'. 

Reply of Government 

The observations of the Committee are noted. 
[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-"4227 

dated 22-9-1976J. 

Comments of the Committee 
Please see Chapter I for commcnts. 

Rec:ollllDelldations (S. No. 18, Pant No. 2AS) 
Since 75 per cent of the total revenue earning traffic is traditionally 

accounted for by eight commodities which move in bulk on a programmed 
basis, the Committee consider that the Railways should have made a detailed 
assessment in conjunction with the concerned Ministries and field organiza-
tions on the basis of origin-destination-wise linkage, in any case this sbould 
be done now. 

Reply of Government 
The observations of the Committee are noted. It may however be point-

ed out that despite all possible efforts to obtain the point to point anticipated 
movement of traffic, the Railways have not been able to get this information, 
either from the Planning Commission or from the user Ministries. In order 
to make a realistic assessment of the transport likely to be handled during 
the Fifth Five Year Plan, the Railways on their own set up two Study Teams 
for Ihe Coal Transport Planning which have since submitted their Reports. 
Similar studies in respect of other major commodities are in progress. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-1976]. 

Comments of the Committee 
Please sec Chapter I for comments. 

Recommendation (S. No. 19, Para No. 2.46) 
The Committee would also like the Ministry of Railways to initiate WUh-

out delay detailed study of the freight carrying capacity including line capa-
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city built by them, section-wise and the extent to which the same is utilised 
so that the areas. whe~e such capacity. exists or falls short of the requirement 
could be clearly Identified an? ~utu~e mvestmen~ regulated accordingly. This 
study may be completed wlthm SIX months time and the findings thereo1l 
reported to the Committee immediately thereafter. 

Reply of Government 
As has been indicated to the Committee vide comments under recom-

m~ndations ~o. 86 to 88, a study regarding the transport capacity available 
With the Railways at the end of the 4th Plim period in respect of rolling 
stock capacity for lifting freight traffic is already in progress. Howev~ 
similar assessment in regard to the line capacity is not feasible. Rolling 
stock being moveable asset can be deployed anywhere on the Railway system 
and therefore an objective assessment of capacity in this regard is possible. 
The capacity on the line on the other hand is fixed, which being a non-
transferable asset does not lend itself to objective quantification. This can 
only be assessed in terms of specific routes for which a detailed and reliable 
picture of the pattern of traffic would be necessary. 

It may, however. be clarified that as far as the availability and build-up 
of sectional capacity and its utilization arc concerned. this picture is worked 
out by the Railways every year in terms of number of trains that can be run 
on a given section. Projections of line capacity demands. as also line capa-
city built-up are also made at the end of flie Plan period taking into account 
the information available and the works in sight. This enables the Railways 
to identify th~ sections on which the line capacity is likely to fall short of the 
requirement and plan for future development. 

This analysis however does not lend itself to quantification of total capa-
city available on the line for the entire Railway system for the reasons 
mentioned above. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-19761. 

Further information called for by the Committee 

(a) Please indicate the outcome of the study regardin~ the transport 
capacity (in terms of rolling stock) available with the Radways at the end 
of the Fourth Plan. (The note may also explain why it has not been possible 
to complete this study within six months' time as recommended by the Com-
mittee). 

(b) Please state whether any study has been made of the utilisation of 
additional capacity created during the Third and Fourth Five Year Plans for 
handling the projected increase in freight traffic in major commodities at 
least in the principal producing areas e.g. coal, mineral belts, steel mills 
etc.) and on the trunk routes and if so, the results thereof, if not. the reasons 
therefor. 

Reply of Government 
(a) The study. which has been completed recently. has indicated that 

the actual capacity of the Railways in terms of rolling stock at the end of 
F(\urh Plan was around 215 million originating tonnes. It has not been 
pos5ible to finalise the study earlier as the methodology for undertaking the 
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study was under consideration from various angles. The study has attempted 
to assess the capacity by alternative methods in terms of wagons as alSo in 
terms of locomotives. The capacity in terms of wagons has been assessed 
both on the basis of turn-rounds also on the basis of net tonne kms. per 
wagon day. The capacity in terms of locomotive is based upon net tonne 
kms. per loco day. 

(b) As far as the availability and utilisation of sectional capacity, in 
terms of number of trains, is concerned, a section-by-section analysis of the 
capacity, including trunk routes, is prepared by the Railways every year. 
This analysis, however, is not done for specific commodities, as the !otal 
capacity vis-a-vis, the total traffic moving on a section has to be taken into 
account. However, transport planning studies for coal have been under-
taken in the context of the Fifth Five Year Plan and a Transport Planning 
Study for steel traffic has also lJeen completed recently. 

[Ministry of Railways (Rly. Board) O.M. No. 7S-B(RCC)-4227 
dated 22-9-1976]. 

Comments of the Committee 

Please see Chapter I for comments. 

Recommendation (s. No. 20, p.,. No. 2.63) 

The Committee note that expenditure under the Plan heads 'Rolling 
St~k, Signalling & Safety works', 'Other Electrical Works' 'Users' Ameni-
ties', 'Investments in Road Services' and 'Inventories' has exceeded the revis-
ed Plan out-lay the total excess being of the order of as much as Rs. 96.62 
crores. The IlUlXimum excess has occurred under the head 'Inventories" 
where the actual ex~diture was fivo tillUls the Plan allocation and exceed-
ed the provision of Rs. 15 crores by as much as Rs. 59.09 crores. 

Reply of Gonmment 

The position of inventories on Railways has significantly improved by 
the introduction of modem techniques and adoption of other important 
economy measllres. As against the price increase of about 60% during 
the last three years, the inventory has been brought down from Rs. 204.13 
Crs. as on 13-3-1973 to Rs. 184.09 crores as on 31-3-1975 i.e. notwith-
standing the price increase, a reduction of Rs. 20.04 Crores has been affec-
ted in the inventory. 

Further the High Powered Committee under the Chairmanship 6f Shri 
Mohd. Shaft Qureshi, Minister of State for Railways which was set up to 
atreamline the stores procedures obtaining on the Railways has submitted 
their First Report regarding procurement of Stores, payment of Suppliers' 
Bills and! Disposal of Stores etc. The recommendations of the Committee 
which have sinc\! been implemented are also expected to stimulate economy 
in expenditure resulting in reduction in inventories. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-1976]. 



107 

Further information called for by the· Committee 
XXX XXX XXX 

"It is observed from the reply to serial No. 20 that the recommen-
dations of the High Powered Committee set-up to streamline-
Stores Procedures obtaining on the Railways, have since been 
implemented and it is expected that as a result .it would be 
possible to effect further economy in expenditure resulting in 
reduction in inventories. 

It is requested that 30 copies of a detailed note showing the pre-
cise action taken on each of the recommendations contained 
in the Report of the High Powered Committee and the results 
achieved may kindly be furnished for information of the Rail-
way Convention Committee at an early date." 
XXX XXX XXX 

In their First Report, th_e Committee on Inventory Management had 
made 31 recommendations. Out of these, 29 recommendations have al-
ready been accepted and implemented by the Ministry of Railways. Recom-
mendation No. 12 is only an observation. Although Recommendation No. 
13 has been accepted by the Ministry of Railways, it requires detailed ~xa­
mination in consultation with the Ministry of Supply & Rehab. (Depart-
ment of Supply). Hence, the implementation thereof has to await the-
final out-come of the inter-Ministerial examin.ations. 

As the recommendations of the Committee have been implemented only 
recently, it is too early at this stage to have an assessment of the results 
achieved consequent upon the implementation thereof. This can be asses-
sed only after a period of 2/3 years by which time it may be possible to 
have a realistic view of the results achieved. 

However. a statement showing the precise report of the Action Taken 
by the Ministry of Railways on the Recommendations of the Committee is. 
enclosed as Annexure 'A'. 

Comments of the Committee 
Please see Chapter I for Comments. 
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A.NNEXU RE : • A.' 

STATEMENT SHOWING THE PRECISE ACTION TAKEN ON THE 
RECOMMENDATIONS CONTAINED IN THE FIRST REPORT OF 
THE COMMITTEE ON INVENTORY MANAGEMENT OF RAILWAYS 

Text of the recommendation. 

Procunment 0/ Storts : 

1. Tho re-order level system of recoupment and provi-
sionina should be continued for all the items other 
than those procured through DGS&D, J.P.C. 
Railway Board and imported sources. The annual 
review system should continued to be adopted for 
stores procured through DGS&D, Railway Board, 
J.P.C. and imported sources. 

(para: 3·4) 

2. A rcplar and periodical review of actual con-
sumptions, the forecast consumption, revision of 
limits, the quantities to be declared as surplus or 
OlICCSS, and the rephasins of deliveries required 
should be done by officers stated asainst each of 
the categories of the items listed below :-

(a) For 'A' category items-Monthly review per-
lonally by the Controller of Stores, irrespective 
of the method of recoupment Diz. annual re-
view or re-order level. 

(b) For 'E' category item-Half yearly review by 
Dy. Controller of Stores, personally. 

(c) For 'C' category item-Annual review at the 
lavel of the A.C.O.S. 

(para : 3 '5) 

3. The recoupment sheets and the annual estimate 
sheets win be examined in detail at the depot level; 
consumption level and the provisionins required 
win be finalized at the depot level in consultation 
with the associated finan<:e for demands exceeding 
Its. t 0.000. The Depot Oftkler will make the 
provisioning for 'A' and 'B' catelOry items and 
A.C.O.S. and Senior Depot supervisors for 'C' 
category items. Except for 'A' category items, 
the provisioning made for 'A' and 'B' categories by 
the Depot officers shall be accepted by tbe Pur-
chase Oftklers for purchase action. There shall be 
no additional scrutiny of these items unless the 
purchase officers have information of new factors 
necessitating changes in the forecasting made at 
the depot level. 

(para: 3·6) 

Action taken by MIO Rly&. 

Accepted in todo and imple-
mented vide Ministry of Rail-
ways' letter No. 751RS(G)/ 
754/8 dated 27-8-75. 

Accepted in toto and imple-
mented vide Millistry of Rail-
ways' letter No. : 7S/RS (G)I 
75418 dated 26-8-75. ---
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Text of tbe recommcadation 

.. 4. For only • A' category items, the COSs at tbe bead-
quarters will examiDe the scrutiny and provisionillJ 
made at the depot level before initiating purchase 
action. 

(para :.3 '6) 
S. Consequent on the implementation of tbe fore-

Joina reco,n n~nj.ltiol1~ the provisioning time 
111 the headquarters office is fixed at a maximum of 
39 daysr and· it shall be the responsibility of the-
Controller of Stores to ensure tbat this time is pot 
exceeded. 

(para : 3 '7) 
6. Having regard to the increa'lCS in priCOl', the adver-

tised tenders shall be in respect of items of Rs. 
50,O:>:>(-and ab:>ve, and the purchase of Items Ics.~. 
than Rs. 50,000 shall be made through tbe issue 
of bulletin tenders only. 

(para: 3 '9) 

7. In cases of safety items where souroo& of supply 
are limited because of the special nature of these 

· . items. limited tenders sball be issued regardless 
. of the value, to sources who have tbe required 
capacities and are capable of supplying the items to 
the needed specification. 

(para: 3 '9) 

8. The registration cell existing in the Railway should 
: be re-organized into Procurement and Develop-

ment . Cell, . comprisilll an officer each from the 
Engineering, Purchase and Finance Branches. The 
Cell so reorganized should be asked to take up 
work of indigenous ancillary development as also 

. .the maintenance of lists of approved suppliers 
· Item wise for the usc of the Tender Committee and 

the purchase officers. It shall be the reponsibility 
of the Cell to screen the vendors performance based 
on the information obtained from tbe Computed 
Cell. 

(para: 3 '10) 

Actioo tekoa by M/o alii . 

Accepted III to to and imple-
mented '"'- Ministry of RaIl-
way's letter No. 70{F(S)/I/ 
PW 7/1 dated 3-19-74. 

Accepted f. toto and imple-
mented .,ide Ministry of Rail-
ways' letter No. : 75/F(S)I/PW-
411 datod 20-9-75 . 

Acceptod with ,lipt modi-
fication and modifiod recom-
mendation implementod vide 
M/O Railways' letter No. : 

751 RS(G) 164/18 dated 2()..8-75, 

9. The financial limits of authority for oarchase of Accepted with slight modifi-
stores now existing for the various offlcers in the cation and modified recom-

· Controller of Stores' office should be liberalized as mendation implemented vidc 
under :-

ACOS : Items upto Rs. 5,000 to Rs. 10,000 
DCOS : items upto Rs. 25.000 
DY. COS: items upto Rs. 50.000. 
ADDL. COS: items upto Rs. S lakhs. 
C.S.O. : items upto Rs. 30 lakh~. 

(para: 3 '14) 

M/O Rail 
ways' Jetter No. 70/F(SfI) 
PW-77/1 dated 3-J0-74. 

10. In the case of stationery items. the C1(i~ting limit for Accented in toto and implc-
cmergency purcha'IC should he revi'lcd to 3 months men ted vide M/O Railwavs : 

. rcquiredments or Rs. 25.000 whichever is lower letter No. 72/F(S) I/PW-4/3 
and Ministry of Railways should take up the matter dated 27-11-75. 
with Ministry of Supply. 
M~ ~~:~~ 

8-1101 LSS/77 
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Text oftbe recommendation. 

11. Tbe standard conditions of contract sbould be 
amended suitably to permit instalment/stagered de· 
liveries in the case of high value items and the 
clauses of the contract sball permit the Railways 
to amend tbe quantities in the Purchase Order on 
giving a clear 90 days notice to the supplier. 

(para: 3 '12) 
1 Z. in the case of Production Units. corporate plannina. 

covering material procurement should be tried. The 
Ministry of Railways should approve the produc-
tion programme on a S year advance basis for 
a full plan period. which will be subject only to 
minor modifications-Based on this. a material 
consumption and procurement proaramme which 
dovetails into the production programme should be 
dewloped. By so doing. material managemcnt would 
make for optimum inventory bolding while 
making available the required items in time. A 
final recommendation will be made after the study 
now under contemplation bas been completed. 

(para : 3 '13) 

13. Purchase from Public Sector Undertakings should 
be done by the Railways themselves instead of 
through DGSct.D. The Railw'ya Ministry should 
seekCabinet approval for this chanac. 

(Para : 3 '8) 

PayfMtll of ,uppUm' bills : 

14. The time taken by Southern and Northern Rail· 
ways is much 10njlOl' than what Is justified. How· 
ever, the Committee was intormed that in the 
Western Railway bills are paid within 6 to 7 days. 
The Committee therefore. sU8JCst that the other 
railways should study thc Western Railway sys· 
tem as to bow they are able to do the payment with· 
in 6 to 7 days and efl'ect necessary improvements. 

(para : 4 '2 &; 4 '3) 

IS. For small value contracts (excluding time pre-
ference orders) say upto Rs. 10,000/· the Depot 
Officer should be authorized to waive liqui-
dated damages for delays upto 6 months. In the 
case of high value orders the existinll Powers of 
Depot Officer to accept delayed supplies (except for 
time preference orderR) upto 21 days hsould also 
continue. 

(para: 4 '5) 

Disposal of surplus slores and scrap : 

16. At the time of periodical review for provisioning. 
the railways should throw up the surpluses and 
arrange for circulation of the lists of surplus items 
to the internal user department as also to other 
railway systems lriving them time of 60 days for 
indicating what they could use. 

(para: S '2) 

Action taken by M/O R1ya. 

Accepted In toto and implo-
mented vide Ministry of RaD-

ways letter No. : 64/R.S(O)/ 
779/49/App. VI/AB/eR dated 
23·8·75. 

This is only an observation. 

Accepted In toto. Since tbIs 
!'CCiulres the concurrence of the 
M/O Supply &; Rehabilitation. 

(Department of Supply) 
the matter Is still under uamf-
nation. 

Accepted I" toto and ImpIo-
mentcd ,1M Ministry of Rall-
wa):s letter No. : 7S/A~mf 
28/3 dated 4-6-7S. 

Accepted in toto and imple-
mented ,ide Ministry of RaD-
ways' letterNo. : 73 RS(O)/77S 
dated 13-8-75. 

Accepted In tolo and imple-
mented vidt' Ministry of RIIII./ 

ways' letter No. : 7S/RB(S) 
751 /S(IC) dated 28·8· 7S. 

----------- --------------------------------------------------
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Text or tbe recommendation 

17. On the expiry of the aforesaid period the dispos-
able Items (not required for usc) should be put up 
to the Survey Committee for taking action in line 
with the existing rules for disposing these 
items. 

(para: 5 '2) 

Action taiten by M/O R1ya. 

Accepted III toto and imple-
mented Yide M/O Railways' 
letter No. : 7S/RS(S)/751/5(1C) 
dated 28-8-75. 

18. Instructions should be issued to the Railways to Accepted In toto and tmple-
(ol1ow from now on strictly the procedure given in mcnted Yide MID Railways' 
Stores Code Chapter XXII to anticipate/identify the letter No. 75/RS(S)/1SI/6(lC) 
surplus/over stock for prompt disposal in toto datod 26-8-75. 
aviod unnecessary building up of the surplus 
stocks. 

(para: 5 '3) 

19. 1be financial powers delegAted to the officen for Accepted in toto and imple· 
accepting the recommendations of the Survey Com- mentcd ylde M!O RIUW8YS' 
mittce shall be revised as UDder :- letter No. : 68/RS(G)/151/I(JC) 

dated 6-9-74. 

(a) Depot officer to arrange disposal without putting 
up before the Survey Committee-Rs. 1,000 per 
Item. 

(,,) A.cc:eptance of recommendations of Survey Com-
mittee by Oy. Controller of Stores-Rs. 10,000 
per item. 

(.:) Acceptance of recommendation, of the Sur· 
vey Commitee by Controller of Stores-RI. 
21.000 per item. 

(para : S '6) 

20. The Stores Officers oriainatinl items for consi· Acceph:d in to'o and imple-
deration of the Survey Committee shall be the con- mmted vide M {O Railwyas' 
VOJIDI'.s also member of the Survey Committee. leiter No. : 74/RS{G)f179/21 

(para : 5 '7) dated 20-9-74. 

21 • ..,., Sunrey Committee should meet in the Stores Accepted ill toto aDd imple-
Depot regularly twice in a month on any 2 days mente" vlth M /r P ai'wI,.' 
~ch shall be fixed at the be,inninl of the year letter No. : 74fRB(0l1779/21 
And applicable throughout the year. This would dated 20-9-74. 
bell' in items being regularly and periodically con-
sidered for auitale recommendations for diapoll81. 

(para: 5 '8) 

22. Action all diRoosal shall be initiated within one 
month from the date of apDroval by the com-
petent authority and completed within a period of 
3 months. 

(para: S '9) 

23. In the case of imported stores, the Survey Com- Accepted ill IMP and imple-
mlttce should draw seoarate reports showln~ also rrmttd vide W/O I'eilwllys' 
how those items involvinll foT'tl~n exC'hllnpe were letter 1"0. : 74/RS(G)1779/21 
procured. The ~urvc:y Committee should eXlJlline dated 21-8-1975. 
such items carefully before recommending dis· 
posal. 

(para: S'IO) ._---_ ... -._-------_ ........ - ._ .. ----_ .. - .. __ ._ ..... -
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Teltt of the recommendation Action taken by M/O. Riys. 

24. Procurement of stores for non-standard rolling 
stocks likely to be condemned in the next few 
years should be initiated only on a non-stock basis 
after taking into account the number and life of such 
Btock in service. All deliveries due for compo-
Dents of such rolling stoc'k should be pruned to suit 
the actual level of requirements for the remaining 
period in service of such rolling stock. 

Accepted ill toto and imple-
mented 'vide M/O Railv.a)'l' 
letter No. : 75/RS(S)/751/90C) 
dated ]3-B-1913. 

(para: 5 '11) 

2'. Existing accumulation of scrap in the' Railways is 
quite heavy and instructions should ensure reduction 
of holding 10 Ol,e months arising only. 

(para: 5 '19) 

Accepted i" toto and itrple-
mC'lltccl vide M/O RPi.!!<!ts 
letter No. 7S/109J(12/(RB(S) 
dated 12-8-197'. 

26. Remaining F.P.S. partl! in colo carriage and walOD 
components should be expeditiously replaced 
with metric standards and the surpluses accruing, if 
any, should dispoilCd of expeditiously. 

Accepted ill tDto and imple-
mented vide M/O R8U .. ay'l 
letter No : 75R5(S)I7S1/9/lC 
dated 13-8-76. 

(para: 5 '12) 

27. An item once recommended and accepted for 
scrapping by the General Manager in terms of 
para 2223-5 of the Stores Code should not be 
put up again for approval for disposal,Relevant 
code rules in para : 2408-5 should be amended suit-
ably to avoid duplication of action. 

(para : 5 '20) 

Accepted in toto anil iD"ple-
meted vide M/O Railway. letter 
No : 75/709/13 RS(S) dated 
10-8-75. 

28. Scrap lying with stock holden/imprcst holders Accepted in toto and imple-
should be identified early and transferred to the mented vide M/O Railw __ ys 
SCores Depot for arranging disposal. To do so, letter No : 75/509/14/1l5(8) 
the stock verification of the stores with the imprest dated 10-8-1975. 
holden and other stock holders should be done with 
care so that surplus/unmoved stores could be identi-
fied. 

(para: 5 '21) 

29. Departmental inspection of the user depart-
ments .holJld al,o be tightenetl up so that stock, are 
inspected at least once in siX months f'r identiftyin, 
surplus Don-moving/scrap for suitable action. 

(para : 5 '21) 

30. Surplus stocks lying with the Permanent Way De-
partment should be reported to the stores orga-
nisation with a view to Iiqui,late them early as per 
the el(isting instructions for disposal. 

(para : 5 '22) 

31. No item, which has been disposed of as ~ur­
"Ius, should be allowed to be Jlurchllsed WIth-
In a period of one year from the <'ate of dis-
pORal. If the nec~ssity IIri~('s in IIny rllr~ 
cases to purchase such an it .. m. sp .. cific aJlJlroval 
of the Head of the Dlll'lllrtment concerned 
and Controller of Stores sholl'd be obtained 
after bringing it to their notice this fllct. 

(para: S "0'1) 

Accepted ;n toto and Imple-
mentetl ,1M M/O Rllilwafl 
letter No. 7S/RS(S)/15tI8I1C 
dated 26-8-75. 

Accepted In toto and implc 
mented vld .. Ministry or Rall-
ways' letter No. 75/RS(S)(1,tl 
7/lC dated 26-8-75. 

Accepted ;" tfJt(l and Irrple-
ment .. " vidt' Ministry of R"iI-
wPys' l<"fter No. : 7S/RS(S)/ 
7S1/10/Ie dated 23-8-75. 
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ReeolUleadatioa (s. No. 22. Para No. 2.65) 

The Committee further observed that an adverse balance of Rs. 8.21 
crores has occurred in the Diesel Locomotive Works, Vanmasi as a result 
of production targets not being achieved. The Comntittce also find that 
an adverse balance of Rs. 11.97 Crs. in the Chittaranjan Locomotive 
Works is stated to be due to build-up of development suspense of Rs. 10 
Crs. which does not represent materials actually in shops under proccaing. 

Reply of Government 
The comments of the Committee have been noted. The position of 

inventories in the Production Units is periodically reviewed with a view to 
ensuring effective control on them. Recently the High Power Committee 
on Inventory Management on Railways, which was set up by the then 
Ministers for Railways, to review the policies and procedures prevailing on 
the Indian Rail\\-ays for Inventory Control and suggest improvements to 
have proper inventory management; deputed one of their Members to 
examine the Systems and procedures in vogue in Production Units to aa-
certain the reasons for holding high inventories and to suggest suitable 
remedies and improvements necessary in the systems and procedures foUow-
ed thae to reduce the investments. Shri Kamath submitted his report 
in: Octoher, 1975 which has since been accepted by Government and the 
three Production Units have been advised in Nov. 1975 to implement the 
recommendations made in that report forthwith. It is expected that with 
the implementation of the recommendations of Shri Kamath the position 
of inventories in the P. Units will considerably improve in the coming 
yean. 

[Ministry of RaHways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-1976). 

Further btfonn&tlon called for by tbe Committee 

Please furnish three copies of the Report of Shri Kamath together 
with a statement showing the important recommendations contained in the 
Report and the precise action taken on each of them by the Production 
Units and the results achieved. 

Reply of Government 

Three copies of the Report of Shri M. V. Kamath on Inventory Control 
in the Production Units are enclosed. The recommendations made by Shri 
Kamath in his report have becn accepted by the Government, and the 
Production Units of the Railways (vix., C.L.W., D.L.W. & J.C.F.) have 
been advised to implement the same in toto. 

A summary of the main recommendations is indicated in the statement 
at annexure 'A'. These are under various sta2es of implementation and 
periodical meetings of Controllers of Stores, FA & CAOs and CMEs of. 
these three Production Units presided over by Director, Railway Stores are 
held to watch the progress. 

In addition to streamlining the systems and procedures recommended 
by the Committee on Inventory Man,!!gement, steps were taken to identify 
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tbe materials available in stock and the product mix was modified i.ppr.-
priately so as to use up the materials available in stock instead 0( procur-
ing ma~riaIs afresh. These have resulted in substantial improvement in 
the management of working capital/inventories in the three Production 
Units reducing them during ~e year .1975-76. 

The turnover of the inventories/working capital at the end of the year 
to the total production value is an index of the efficiency of maintaining 
inventories/working capital. The comparative figures for the last 3 years 
are given below : 

(Value in Cn.) 
Year c.L.W. D.L.W. I.C.F. 

Total 'Y.,age of Total 'Y.,age of Total rtaeof Inv. Inv. to Inv. Inv. to Inv. nv. to 
total total total 
Prod. Prod. PrOd 
value value ftlue 

2 3 .. S 6 ., 
1973·74 43 '52 1869- 40'46 166.0 13'20 

418 1974-75 47·67 133 • 37'93 J18% 15 ·90 41" 
1975-76 38'64 84% 34·30 87% 12'26 "9. 

It would be seen that the progress achieved is very satisfactory. 
[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCX::) 4227 

Vol. II dt. 23-11-76] 
Comments of the Committee 

Please see Chapter 1 for Comments. 
ANNEXURE A 

THE IMPORTANT RECOMMENDATIONS MADE BY SHRI KAMATH 
IN RESPECT OF STORES MANAGEMENT IN 3 PRODUCfION 

UNITS ARE AS UNDER 
1. Unification of Materials Management control under one authority 

in the Production Units. 
2. Unification and improvement of documentation, maintenance of 

records pertaining to Material Management viz., stock status, un-
covered dues particulars, order particulars and position of supply 
quantities under inspection etc., 

3. Location of non-moving stores in shops as well 83 in StoR8 and 
initiating necessary action for disposal. 

4. Control on Material requisitions for batch orders-Materials 
analysis after completion of each batch with respect to standards 
prescribed for materials. 

5. Collection of data in movement and routing of Materials/com-
ponents between stages with a view to ascertain optimUDl lead 
time in shops-Review of flow dial!J'am for work in pro-
gress with a view to reduce overall investment. 
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6. Formulation of a precise procurement policy with a view to COll-
trol inventories keeping in view that:-
<a> loco items should be ordered as per bill of materials for 
supply in instalments in time as per manufacture/purchase lead 
time. 
(b) Non-loco items should be ordered for supply so as to limit 
stocks to 4 months level at a time. 

(c) To organise a pl~frr!:onnation system to obtain timely 
reports for ensuring f .. t of the objectives. 

7. To organise a committee of 3 COSS (3 Production Units) to 
meet every alternate months for review of major orders. sup-
lies, terms, procurement policy etc. and exchange ideas. 

8. OrF,ise a production advisory committee to discuss procedures, 
facilities, powers and authorities to be vested etc. 

Recommeadatlon (S. No. 23, Para No. 2.66) 
The Committee take a serious view of the abnormal excesses of expen-

diture over the Plan provisions in respect of a number of heads, particular-
ly Che "Inventories". The Committee would like the Ministry of Railways 
to tate expeditious follow-up action in the light of the Report of the High 
Powered Committee on Inventory Management on the Railways so as to 
ensure that the stores procedures are streamlined in consonance with 
modern concepts of materials management. They woUld like Parliament 
to be kept informed of the action taken by Government in this regard RI 
eiU'ly as possible. 

Reply of Government 
The recommendations made by the High Powered Committee on in-

ventory Management on Railways pertain to procurement of stores, pay-
ment of. suppliers' Bill and disposal of stores. These recommendations 
have since been accepted (except one which requires the concurrence of 
the Ministry of Supply) and the;. Indian Railways/Production Units advis-
ed to implement them forthwith. 

The position of Inventory on Indian Railways has alliO Ilignificantly 
improved by the introduction of modem techniques and adoption of other 
important economy measures. As against the price increase of about 
60% during the last 3 years, the Inventory has been brought down from 
Rs. 204.13 Crs. as on 31-3-1973 to Rs. 184.09 Crs. as on 31-3-1975 i.e. 
notwithstanding the price increase, a reduction of Rs. 20.04 Cr. has been 
eftected in the inventory. 

fMinistry of Railways Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-1916]. 

Comments of the Committee 
Please see Chapter I for Comments. 

Recommendation (S. NOfI. 25 8IId 120, Para NOfI. 3.12 and 6.60) 
The Committee find that as the investment for carrying additional tra-

me: anticipated for the Steel Plants in the Fourth Plan bas already been 
made and therefore, they presume that there will already be now a built-
up capacity to carry 29 million tonnes of Steel Plants traffic. TIle Com-
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mittee stress that a detailed assessment of each of the Steel Plants with 
linkages of raw materials and distribution of finished products should be 
carried out, year-wise, - in consultation with tl1e Steel Planti and action 
taken to resolve in time any bottlenecks which come in the way of meet-
ing the traffic requirements. The Committee presume that ordinarily there 
should be no case for making any additional heavy investments over and 
above those already made in the successive plans and the capacity should 
be far in excess of that being utilised at present. ~ 

In paragraph 3.11 of this Report, the Committee have pointed out that 
the maximum of Steel Plants traffic carried by the Railways in any single 
year of the Fourth Plan did !lot exceed what the Railways had already car-
ried at the end of the 'Third Plan and that the Railways were already geared 
to carry upto 28 million tannes of such traffic at the end of the Fourth 
Plan. In view of the marked shortfall in materialisation of traffic in suc-
cessive Plan periods, the Committee consider that there is imperative need 
for laying down realistic targets and establishing finn linkages for movement 
of raw materials to and finished products from the Steel Plants. The Com-
mittee are of the view that since the steel industry is predominantly in the 
public sector, coordination with the Steel Plants which are controlled by a 
single agency viz. the Steel Authority of India Ltd. should be no problem. 
The Committee would like the detailed requirements with firm linka.gei 
to be worked out before making any sizeable investments for meetinr; tile 
projected increase in Steel Plants traffic. 

Reply of GovemmeDt 
The observations of the Committee in regard to a critical scrutiny be-

fore making any further investments for handling Steel Plant traffic are 
noted. It may, however, be added that before creating any additional 
capacity for handling traffic, the same is gone into in considerable detail 
with the concerned Ministry and the Planning Commission. This applies 
to the Steel Plants traffic also and the capacity is augmented after the 
sources of raw materials and dissipation of finished material etc. are firmly 
defined and established. Close coordination is maintained with the Steel 
Plants to lay down realistic targets of movements based- on information avail-
abJe. The reasons why Steel Plants traffic did not come up to expectations 
have already been explained to the Convention Committee and reviewed 
in paras 3.1 to 3.10 of Chapter III of the Eighth Report of the Railway 
Convention Committee--1973. 

It may further be added that with the progressive return of normalcy 
on the Railways after the All India Strike by Railwaymen in May 1974 
there was an improving trend in Railway operations which received a fur-
lhe fillip after the declaration of the Emergency in June 1975. Coupled 
with improved function of the public sector undertaking including Steel 
Plants, there has been a progressive increase in the off-take of Steel Plant 
traffic, as would be seen from the figures given below :-

1972-73 
1973-74 
1974-75 
1975-76 

23 ·7m. tonnes 
22 ·0 m. tonnes 
24'2 m. tonnes 
27'0 m. tonnes 
(Provisional) 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC) 4227 
dated 22-9-1976]. 
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Further Information caDed for by the Conuaittee 
(a) Please clarify if definite and firm linkages both in respect of supply 

of raw materials to and movement of finished products from the Steel Plants 
have been established with reference to the production targets for each 
year of the Fifth Plan. 

Reply of Government 
The basic raw materials for, the Steel Plants are Iron Ore, Limestone. 

Dolomite, Manganese Ore and Coal. The sources for these raw materials 
are limited and well known. Consequently the movement of raw mate-
rials to the Steel Plants takes place according to a well established pattern. 
These sources are indicated in the attached Annexure. The movement of 
the raw materials excluding coal to these plants is decided in accordance 
with a tri-monthly programme. While the planned linkages of Steel Plants 
with the sources are by and large maintained, the quantities required by 
each Plant are determined every quarter on the basis of the actual needs, 
stock held and the availability at the mine head. 

As far as the movement of coal to Steel Plants is concerned, movement 
of three types of coal takes place, viz. washed coking coal, raw coking coal 
& blendable coal. The exact quantum of movement is decided on a monthly 
basis by the Coal Controller after taking into account the availability of 
coal, the stocks held by the Steel Plants, the lik~ly production from the 
washeries, the blend required between Primary and Medium Coking Coal, 
etc. etc. The programming also takes into .!!ccount the rationalised pat-
tern of movement of coal by Rail. 

Regarding finished products, since the Steel Plants specialise in different 
types of products, the question of any firm linkage does not arise. The 
movement has to be in accordance with the order position of the various . 
Sleel Plants. However, movement is organised in block rakes on an esta-
b]isht'd pattern to about 22 Steel stock yards all over the country in addi-
tion to piecemeal and rake movements to speCified industries. 

(Ib) Please indicate the additional investments already made/pro-
posed to be made during the Fifth Plan period for augmenting' the capacity 
for steel plants traffic and the justification therefor. 

(c) Please also indicate precisely how the investments made in the 
Fourth Plan to meet the anticipated increase in iron and steel traffic which 
did not materialise, have hsen fully taken into account for each year of 
the Fifth Plan. 

Reply of Govemment 
The Committee is requested to refer to reply under Recommendation 

No. 28(b) and (c). 
[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC) 4227 

Vol. II dated 23-11-1976]. 
Comments of the Committee 

The Committee note that transport planni~ litudy in regard to steel 
bas been completed l'f.'Cendy. The Committee reiterate that the require-
ments IihouJd be worked out mOlit carefllUy direcdoo/destl .. atlon-wise a"d 
cross-checked W:th the conditions obtaining In the field as kYIown to the 
Zonal Railwav!I before coftlmittin2iarge resources for augmendng nil capa-
city for handling steel traflic. 
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ANNEXURE-I 

SOURCES OF RAW MATERIAL TO STEEL PLANTS 

Raw material 

1 

Coal 

Iron Ore 

Limestone 

Dolomite 

Manpne8e Ore 

Steel Plant 

2 

• Bhllai 

Rourkela 

TISCO 

BOKARO 

. Bhiali 
Durppur 
Rourke)a 

Boakro 

TISCO 
lISCO 

• Bhilai 
Durgapur 

Rourkela 

Bokaro 
TISCO 
lISCO 

• Bhilai 
Durppur 

Rourkela 
Bokaro 
Tiseo 
lISCO 

Bhitai 

Durgapur 
Rourkela 
Bokaro 
Tiseo 
liSCO 

Sources 

3 

Dusda, Santalldih, Karpli, 
Kathara, Swans, Patherdlh 
and Chasna)a. 
Dusda, Santalldih, Karpli, 
Kathara and SwanK. 
Santaldih, Jamadoba, Kathan, 
Chasnal&, Oidl and Welt-
Bokaro. 
DUlda, Karpli,Kathara and 
Oidl. 

Dalli, Rajhara. 
Bolani, Baraiamda and Baraua. 
Baraua, Kalta, Barajamda and 
Kiriburu. 
Klriburu, Bolani, Barajamc!and 
Oua. 
Noamundi and Banspani. 
Oua, Barajamda and Maoohar-
pur. 

Nandini (Abiwara) 
Birmitrapur, Chopan, Bhav-
nathpur and Nandini Mines. 
Purnapani, Birmitrapur and 
Satna. 
Bhavnathpur and Kuteswar. 
Birmitrapur and Satna. 

Birmitrapur, Demo Kcchhi 
and Satna. 

Hirri Mines (Dadhapara) 
Baraduar, Jainti Bhutar, and 
Chopan. 
Baradauar. 
Tulsidamar. 
Birmitrapur, Baraduar, Raj-
pngpur and Rourkela. 
Birmitrapur, Baraduar, 

Jainti Bhutar. 

Tumsar, Tirodi and Bala-
shat. 
Barabil. 
Barabi! and Banua. 
Barabi! and Banua. 
Banpalli. 
BarabU. 
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ReroauaendatioD (s. No. 35, Para No. 3.47) 
.. Committee further observe from the statement given in para 3.37 

that the movement of coal by road has gone up from 10.09 milion tonnes 
in 1969-70 to 19.89 million tonnes in 1973-74 i.e. almost 100 per cent 
w~. the total despatches have gone up only by about 4.5 per cent in 
this perIod. As the cost of haulage by road is considerably higher than 
that by rail, it is obvious that non-availability of wagons has compelled 
the industry to resort to road transport. The Committee are, therefore, 
unable to accept the contention of the Ministry that the quantity of coal 
left for movement by rail was not sufficient for Railways to achieve the 
taraet ~ 77.5 million tonnes. 

Reply of Government 
The observation is noted It is, however, clarified that according to 

the provisional statistics furnished by the Coal Controller the total produc-
tion, total despatches and total despatches of coal by other than rail ha5 
beea as per the following figures :-

1973-74 
1974-75 
1975-76 . 
(Appro. to Nov.) 

Pro-
ductioD 

2 

77'87 
88'41 
61 '55 

Total 
des-
patches 

3 
68'33 
78'96 
55 ·78 

Despatches ~J:ae or ~Pof By other ot er than o er thaft 
than rail rail move- rail 

ment to move-
production ment 

to total 
Dee-
patches 

4 5 6 

18'50 23·8 27 '1 
21 '73 24'6 27'5 
14'17 23.0 25'''' 

It would be seen from the above that despatches by other than rail, 
which included road movement, have remained more or less steady in re-
lation to the total production. As the despatches during 1975-76 have 
picked up substantially and this percentage has not shown a decline, it 
would be quite reasonable to conclude that the impact of movement of 
coal by other modes has not been pronounced, in relation to the movement 
by rail. 

An important factor to be borne in mind is that a number of collieries 
do not have a rail siding and coal from the pit head has to be broul'ht by 
road transport to the nearest rail siding. This entails double handling of 
coal On consideration of handling/stacking costs, the producing collieries 
and consumers prefer to transport such coal directly by road transport to 
the consuming centres, a situation on which Railways have hardly any 
control. Even so, as already brought out in the statistics given above the 
proportion of rail movement has registered an increa.'le in 1975-76. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC) 4227 
dated 22-9-1976]. 

Comments of the Committee 
'n.e Rallwav Convention C"II1mittP.e, 1 1»73 have In this .......... re-

ferred to the Coal loedlag position obtatnJng In 1969-70 ad line ~-
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pared the !JIUIle with tbat obtaining at the coadustoa of die FOUJ1b PIIa 
Le. 1973-74. On the other band, the Ministry's note refers to the improve-
meot in coal loading in the first two years of the Fi.tb Plan 10 comparison. 
with the situation in the last year of the Fourth Plan. So far as the ques. 
(on of sidings is concerned, the Committee consider that this Is not a n~ 
factor. As sucb they would like to reiterate the recommendation made by 
them Railway Convention Committee, 1973 and would ~e the Ministry 
of RaUways to analyse in detail in consultation with the Department of 
Coal the reasons lor diversion of coal traffic to road and take coneemed 
measures to bring back tlds traffic. 

Recommendation (5. No. 46, Para No. 3.82) 
The Committce would, in this connection, like to reiterate the following 

recommendation made by the Estimates Cominittee in para 5.79 of their 
68th Report (5th Lok Sabha). 

"The Committee suggest that as the sidings from which loading of 
coal is done, arc now being nationalised, it should be possible 
to provide weigh bridges at suitable points and obviate com.-
plaints of short despatch etc. from the consumers." 

Reply of Government 
As has been stat6d in. reply to the recommendation of the Estimates 

Committee, referred to by the Railway Convention Committee, the policy 
of the railways is to encourage installation of weigh bridges by colliery own-
ers who are offered rebate in weighment by way of incentive. Railways 
themselves ,too provTde wei~hbridges at booking points wherever justifica-
tion exists, on. a programmed basis. 

However, the Committee's recommendation has been noted. 

[Ministry of Railways (Rly. Board) O.M. No. 75·B(RCC) 4227 
dt. 22-9-76} 

Further iufonnation caned for by the Committee 
Please state the ptecise progress made by the Railways (zone-wise) in 

providing weigh·bridges vis-a-vis the provision made therefor during each 
year of the Fifth Plan. 

The position regarding wei/!hbridees planned for and actually installed 
in each of the first 3 years of the Fifth Plan is as follows :-
--_ .. --------
Railways 

O"ntral 
EAAtem 
Nnrthem 
N.E. 
N.F. . 
S"uthem. 
S.c. 
S.E. 
Western 

1974-7S 1975-76 1976-77 
Planned Installed Planned Installed Planned In.taUed 

3 

2 
3 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC) .4"'~7 
Vol.I1 dated 23-11-1976). 
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Celnments of the COllUllittee 
Pl. see Comments against S. No. 47. 

Recommendation (s. No. 47, Para No. 3.83) 
As the Railways' Policy is to encourage colliery owners to provide 

weigh bridges at their own cost and since all the coal mines have now been 
nationalised, the committee would like the Ministry of Railways to take 
up the matter with the Ministry of Eoergy so that the weighing facilities are 
suitably augttlented. 

Reply of Government 
The matter has been taken up with the Ministry of Energy, as sugges-

ted. 
[Ministry of Railways (Railway Board) O.M. No. 75-B(RCC)-

4227 dt. 22-9-76] 
FwtIter iaformatioo called for ..,. the Committee 

It has been stated that the question of encouraging the colliery owners 
(flOW Coal India Ltd.) to provide weighbridges at their own cost, has been 
1IJc:en up with the Ministry of Energy. Please indicate the outcome there-
of and the progress made in augmenting the weighing facilities. 

Reply of Govemment 
The Ministry of Energy have intimated that Coal India Ltd., have taken 

action to instal weighbridges at important coal loading points over the 
Indian Railways. 27 weighbridl!es are already available at important coal 
loading points. 15 more weighbridges ~re under installation. In addi-
-..plans are a foot to instal 32 weighbridges at various coal loading 
points. 

[Ministry of Railways (Railway Board) O.M. No. 75-B(RCC)-
4227/Vol.lI dt. 23-11-76] 

Latm position with regard to the progress mode in the matter of we;~ 
bridges at major coal loading points. 

Replv of Government 
As brought out in the reply to recommendation No. 46 in pora 3.82 of the 

Eighth Repon of the Railway Convention Committee, 1973 on Railways' 
Fourth and Fifth Five Year Plans and other Ancillarv Matters, the policv of 
Ule RaiJways is to encourage installation of weigh-bridges by the colliery 
who are offered rebate in weighment by way of incentive. Railways abo 
provide weigh-bridges at booking points wherever justification exists, on a 
programmed basis. 

The procurement of weigh-bridges is planned on an overall basis taking 
into account all the requirements including that of general goods, coal loading 
points" departmental requirements etc. The final location of the weigh-bridg-
es so procured is decided with reference to the position obtaining at the time 
of installation of weigh-bridges. 

Tn thi~ backgrounci no additional weiszh-bridl!es on Railway account have 
been installed on the Railways as indicated in the supplementary infonnatiOft 
furnished to the Commi'tec. The OO"itjon of the Fastern Railwav is awaited. 
Ho~ev<!r. it may be stated that the coWeries themselves in a number of easel, 
have procured weigh-bridges for installation in the colliery sidings. 



The up-to-date position in regard to the number of coal loading points 
where weigh-bridges 

(1) have been installed by the colliers themselves; 
(2) have been installed by the Railway; 
(3) are in the process of installation either by the Railways or by the 

colliers; and 
(4) have been planned. 

is being collected and would be furnished to the Committee. 
[Ministry of Railways (Railway Board) O.M. No. 77-B(RCC)-4229 

dated 15th December 77] 
Comments of tbe Committee 

The Committee regret that no progress bas been made during the last 
about 4 years in the installation of weigh.·bridges programmed by the Jlail.. 
ways. Upto-date information witb regard to the number of weigh-bridges 
actuaUy ~ed by the coUiery owner,s at their own cost or those pro· 
grammed to be instaUed e:ther by the railways or by the colHery owael'S, 
luis abo DOt been furnished to the Committee. ... 

The Committee attach great importance to the provision of weigh-
brIdps at major coal IoadinE points in the interest of the public sector as 
DOt only the producers of coal belOll£ to this sector but sobstlmtial qaandty 
01 coal is consumed by units in the public sector and Is transported by the 
Railways. The Committee stre. that there should be the closest coordina-
tion betweeu the R1lDways a'lld the coer India Ud. in this behalf 110 dlat 
w~ are instaUed and operated at major coal loading points with-
ill die aeii two yean. 

Recommendat:on (s. Nos. 68-70, Para Nos. 4.21-4.%3) 
The Committee observe that there has been a marked decline in the occupa-

tion of Frrst Qass air-conditioned coaches in almost all the trains on the 
important trunk routes and that, as a result, this facility has been withdrawn 

.. -.... - .. -.---.--. ----- ... --.--. _. ---. 
-Nole: At the stage of printing of the Report, the following further 

information has been furnished by the Ministry vk1e their O.M. No. 77-B-
(RCC)-4229 dated 8th February, t 978. 

"A Statement showing the uD-to-date position in regard to the number of 
coal loading points and the number of weigh bridges provided by the railways 
and the collieries is enclosed. 

One weiJ!hbridge has been planned for in 1977-78 over the Easte!rn 
Railway on Railway'S account. The collieries, themselves have also plan-
ned for two weighbridJ!es during the year on Eastern Railway. Proposals 
are also under examination for installation of 16 weiehbridecs on the South-
Eastern Railway and 6 on the Central Railway bv the collieries. The <.'o11i-
eries have also planned for provision of nine weighbridges in the sixth plan 
on the South-Eastern Railway." 

S'a,~~n' rllowi"" 'h~ up-'o-dn'~ POSfoiOll in regard to tM number of Coa"oadi", 
points and th~ ,."".b,r of w,ighbldB~s provided on Rai/way.s auou", Qtld prfvat• aC'NJunt 

N'I'11fl I)f NU'tIl,e r f)f Cf)'\1 
Railway loading points 

Nqm"er of S.tations 
serving the coal 
loading points 

Ea~I~t~e~~--------·S~48'----------26 

8"l1th-ButerD 141 11 
Central 26 , 
SOuth-Central 9 S 

TOTAL 724 47 

Number of weig""ritlges 
I'rovitletl "v-

Railway Private parties 
21 20 
9 3 
3 1 
1 IS 

34 31 
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with effect from 1st November, 1974 from foW' pairs of trains, while on the 
Bombay-Howrah Mails (via Nagpur) the frequency has been reduced from 
daily to tri-weekly service. 

A similar trend is noticeable in regard to the occupation of A.C. Chair 
Car Coaches. 

The Committee consider that this may be due to the steep increase in the 
fares for these classes of accommodation in the last two years. 

The Committee consider that the occupancy ratio of A.C. First Ow and 
Chair Car accommodation provided on a number of long distance trains needs 
to be continuously watched and the facility may be withdrawn wherever it is 
found to be below the breakeven point. The Committee need hardly add 
that wherever facility is' withdrawn, priority should be given to provide 
additional second class/sleeper coaches on trains where there is heavy over-
crowding. 

Reply of Government 
TIle observations of the Committee have been noted. 
2. The occupation of Air-conditioned First class and Air-conditioned 

Chair Car coaches provided on all trains including A.C. Express and Rajdhani 
Express trains is closely watched. Wherever the utilisation is not adequate, 
the composition of the train is changed suitably to cater to the needs of traffic. 
The higher class coaches thus withdrawn are replaced generally by second 
class coaches. 

3. With effect from 1-5-1976, the rail fares for Air-conditioned First c1a&s 
and Air-conditioned Chair Car have been reduced on all trains including 
Rajdhani Express trains. With this reduction in fares, the traffic in theIe 
classes has been picking up. However, railways have been asked to keep a 
cloee watch on the occupancy ratio of A.C. FIrst class and Chair Car accom-
modation on all long distance trains. 

[Ministry of Railways (Railway Board) O.M. No. 75-B(ROC)-4227 
dt. 22-9-16J. 

Further information called for by the COllllDluee 
Please indicate specIfically the extent of improvement in the occupancy 

of AC FIrst aass and Chair Cars of various long-distance trains (train-wise) 
sinced the revised fares became effective w.e.f. 1-5-76. 

Reply of Government 
With effect from 1-5-1916, the rail fares for Air-conditioned First class 

and Air-conditione~ Otair Car have be~n reduced c>n all trains including 
Rajdhani Express trains. With this reduction in fares. the traffic in these 
classes has been picking up. A sfatement showing occupation in AC first 
class and AC Chair Cars of various lonl! distance trains after the revision of 
fares as compared to occupation figures before revision of fares is attached. 

[Ministry of Railways (Railway Board) O.M. No. 15-B(RCC)-4227 
dt 23-11-76J 

Comments of the Committee 
The Committee are coacemed to note from the statement faml8hed by 

the Ministry tbat the Ot'cupancy In AC ClII8S provided on 1 Dn/l UD AT 
MaD and 79 Up/SO DN Tai ExpJ'e!iS was as low a.Il 17-44% and %7-31 % 
r"pectIv ... v durilla June, 1976. The Commfttee have DO doubt tII.t the 
matter will be gone Into In depth by the Railways 80 IS not to refill" tV 
.enice<l w*b do Mt serve the DUblk! I .. tere!lt .. d are "80 lI"HCelllllAry. 
The ~itv tbas relea&ed eouId weD be pot to etleef..n _ by IIUIkIng 
........ e add1tioa1 IICICOID8IOdado ... Secoad a... 
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Recommendation (S. No. 74, Para No. 4.35) 
The Committee observe that although the surveys for Third Tenninal 

Station in Bombay city and Corridor Six Project were completed, construc-
tion could not be authorised. In Delhi and Madras further dctai:ed data is 
being collected by the local authorities. In Calcutta while thl.: proposal to 
have a suburban dispersal line has been dropped, the techno-economic feasi-
bility studies for Mass Rapid Transit system also do not appear to have made 
much progress because of certain special problems relating: to soil and climate. 

Reply of Government 

The present position in rcgard to various M.T. Projects is indicated be-
low:-

BOMBA Y. The cost of the Bombay's Corridor Six scheme W,l~ estimat-
ed at Rs. 90.86 crores in the techno-economic feasibility n:port (1972). TIl(; 
final location survey of this line had been completed at the end of 1974-75. 
The revised cost of the scheme at 1973-74 prices came to Rs. 159 crores and. 
the scheme will take nine years to construct when implemented in two phases. 
Its first phase only i.e. Raoli In-Fort Market line costing Rs. 67 crores had 
hl.:en included in the 1975-76 budget with a token provision of Rs. 35 lakhs so 
that its construction if approved could be taken up late in the year. 

·l11c Railway Board's recommendation for taking up the Phase I construc-
tion work has been submitted to the Planning Commission in January 1975. 
A technical committee had, however,. been set up by the Planning Commission 
in August '75 to examine the scope of 'he Bombay suburhan railways optimi-
sation scheme vis-a-vis the proposed Raoli In-Fort Market line. The Com-
mittee's report will he available after further data haw heen collected and 
studied. 

DELHI. The techno-economic feasibility studies for a rail based Mass 
Rapid Transit System for Delhi have since been complt:ted and the Govern-
ment arc yet to take a view on the modified schemes proposed by this Ministry 
and recommended to th(: Planning Commission. Only nfler the Government 
have taken a decision on the Project against background of difficult resour-
ces position, the next stage of the work i.e. for detailed designing and planning 
of priority corridors can be considered. Provision had he-ell kept in the 
.1 975-76 budget for this work. 

MADRAS. As a result of feasibility studit's carriL-d (lUi hy the MTPCR) 
Organisation, the alignment of a Rapid Transit linc Oil the North-South 
(Eas'ern) Corridor has been determined. 'l11e alternative lines selected have 
hl·en designated as the initial system and the recommended svstem is an under-
j!.found rapid transit line 16.4 kms. in length along the canal and street and 
estimated to cost Rs. 173.3 crorcs to Ill' execuu.'d in 'wo stage-so the first sta!!t: 
cqS! being Rs. 117 crores for a length of 11.30 kms. 

The Project Report after examination in the Ministry of Railways has 
been forwarded to the Planning Commission with the Railway Board's com-
men's and recommendations thneon in favour of the Report's a\t('fflative 
overground SYstem aloll!! the canal whose first stage construction w(1uld cost 
Rs. 80 crores for a length of ahqut 9 km. The Board haY(' r "Commended 
the takin!! un of the work relatinl! to the planning and detai'ed '~f'Cigninl! of 
the North-Sou'h (Fastcm) Corridor at a cost Of Rs. 1.0 crorc~ frlr which 
hudi!et provisions have been made. 
9-1101 LSS/77 
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The Planning Commission have desired to examine the report of the Delhi 
School of Architecture and Planning, who have been appointed to report on 
the modera.ion done by the M.T.P. (R) Organisation, of the traffic projec-
tions of the Slate Traffic Cell. The report is expected in April '76. 

CALCUTTA. Tbe Metropolitan Transport Project Organisation Calcutta 
~ubmjUed the Project Report to the Railway Board in October 1971 and 
recommended the construction of an elec rilled (750 V & DC on a third rail) 
16.7 kms. underground Rapid Transit line between Dum-Dum and Tollyganj. 
Government approved the Project in March 1972 at an estlmJted cost of 
Rs. 140 crores. Based on 1973-74 level of prices and the system design so 
far finalised the Project cost was reviewed to Rs. 250 crores. 

The actual construction work which started in the latter half of 1973 is in 
progress and the overall progress UplO January 1976 is 8.5%. The work on 
this project is progressing at a pace commensurate with the modest annual 
outlays as are being possible to be provided under the present constraint of 
resources and on the basis of the inter-se priorities among the projects in 
various sectors. 

[Ministry of Railways (Railway Board) O.M. No. 75-B(RCC)-4227 
dt. 22-9-76] 

Comments of the Committee 
Please see comments against S. No. 130. 

Recommendation (S. Nos. 75 and 76, Pam Nos. 4.36 and 4.37) 
In paragraphs 9 &. 11 of their Third Report, the Committee have obser-

ved : 
"The Committee note that the Planning Commission initiated action 

for preparation of comprehensive integrated plans for suburban 
traffic etc., for cities with a population of 10 lakhs and mere 
only in the Third Plan. The Committee note that these plans 
have not yet reached a conclusive stage. Considering the 
urgency of the problem, the Committee cannot help observing 
that had Government been alive to the realities of the situation 
and the pressing problems of the common man, they would 
have initiated this process of preparation of integrated plans 
at least at the commencement of the Third Plan so that it 
provided an appropriate perspective for undertaking short term 
and long term measures to relieve the problem of transportation 
which has been responsible for !,:cnerating a j!reat deal of 
unrest. The Committee re!!Tet to have to point out that even 
now the integrated perspective plans have not yet heen fina-
lised. They cannot too strongly stress the need for earlv fina-
lisation of these plans and takin!! of decisions in conliultation 
with the State Authorities, Railways and others concerned 
about the short term and long terms measures whirh are re-
quired to be taken to orovide the hard pressed workin!' classes 
in these lar!,'e cities with an assurcd means of transport at a cost 
which is within their reach. 

"The Committee note that out of four metropolitan cities of Cal-
('utta. Madras, Bombav and O,.lhi. a concrete se-heme has been 
fi.,alised so far in res~ct of Calcutta only. The sch("mes for 
Bombav. D~lhi and Mlldras are at various staoes of flnftlisa-
tion. The Committee feel unhappy that these schemes for MIlS 
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Transit requirements should not have been finalised before the 
commencement of the FIfth Plan. The Committee would like 
Government to take urgent measures in co-ordination and con-
!mltation with the State authorities and all others concerned 10 
that the schemes for Rapia.ransit System are finalised and 
appropriate decision~ taken "'Ihout delay for their- implementa-
tion in the Fifth Plan." 

The Committee would like the Ministry of Railways to inform Parlia-
ment at an carly date about the steps taken in implementation of the above 
recommendations. . 

Ileply of C;overnmnent 
The Techno-economic feasibility reports on the proposed schemes of 

Mass Rapid Transit Systems in the cities of Bombay, Delhi and Madras 
have since been received by the Railway Board from the respective M.T.P. 
(R) Organisations. It may be recalled that the traffic studies carried out 
by the State authorities were the basis of justification for the identified OlaIA 
transit systems. 

2. After due scrutiny and examination of these projects the commentli 
and recommendations of the Ministry of Railways on these reports have 
been furnished from time to time to the Planning Commission, who have 
been requested to concur to the taking up of the next stage of planning and 
designing of thc priority corridors in each of the cities of Delhi and Madras 
and of the construction of a part corridor in Bombay. 

3. A mass transit system is an extremely high cost solution to a difficult 
traffic problem related to urban planning and growth targets. The existing 
mass transport systems should, therefore, be optimised first to the extent 
possible and its likely impact on the urban development determined car~ 
fully for each city, before any decision to go ahead with the costly long term 
schemes should be taken. 

4. The feasibility of funding of the Rapid Transit Schemes under the 
current resources strain has also posed a serious problem. A balanced view 
of the capacities of the existing mass transport system, the moderation of the 
traffic generation likely to be achieved by the review of planning strategy, the 
inter-se-priorities between the competing demands for plan resource. i., 
therefore, required to be reached by the Government at the earliest. 

S. The decision of the Planning Commission who are already seized 01 
the problem, is awaited. 

6. It mliy be pointed out that while planning is proceedin~ for m. 
maior metrooolitan cities it is increasin/Zly becoming evident that the country 
is finding difficult to allocate adequate resources even for limited schem~ in 
the principal metrooolises leave alone the question of other metropolitan 
town and cities. Moreover, considering other developmental needs includ-
ing that of expandin!! the regular railway net work, the claims for re~ourcel 
is eXf),,"ding so fast that Questions are beinl! raised as to why priority at aU 
shOl\ld he ~ven to Metropolitan Transport development scheme 01 thi. 
magnitude. -

[Ministry of Railways (Railway Board) O.M. No. 7~-B"RC'C)-
4227 dt. 22-9-76J 

Comments of the Comm'ftfoe 
PI. see Comments against S. No. 130 
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Recommendation (S. Nos. 86-88, Paras Nos. 5.49-5.51) 

The Committee ~ote that the Ministry of Railways have recently under-
taken ~ study regard~n~ the t~ansR2f!, capacity available with them in respect 
o~ rolhng st~ck for hftmg, freIght 'WIPtlc and that prima facie it appears that 
wIth the roIlIng stock avaIlable as at the end of the Fourth Plan about 215 
million tonnes of freight traffic at an average lead of 678 kms. ~an be lifted 
by the Railways. 

In t~is connection, the Committee would like to recall the following 
observatIOns made by the Puhlic Accounts Committee: in para 1.37 of their 
47th Report (Fifth Lok Sabha) :-

"The Railways' calculations make no objectiw effort to establish the 
capacity of the wagon fleet to carry trHffic. The Committee 
would like to emphasise that realistic norms on the basis of best 
performance obtained by the Railways themselves should be 
fixed so that the surplus already held and the future wagon pro-
curemen~ could be suitably adjusted to ."eet future require-
ments." 

The Committee trust that the Ministry of Railways would keep in view 
these observations of the Public Accounts Committee while carrying out the 
abovc mentioned study. They would like to be informed early about the 
methodology followed in this study, the findings and the action taken in pur-
suance thereof. 

Reply of Government 

Thc observations of the Committee are noted. The study is in progress. 
The methodology followed in the study and the findings thereof would hc 
advised to the Committee as desired. 

As regards the obscrvations of the Public Accounts Committee for basing 
the assessment t)f wagon requirement on the best performance, it may be 
stated that the various factors which prevented the use of such norms were 
explained to thc Public Accounts Committee. It was briefly clarified that 
any norms for best performance were workahle only if other thinj!s like 
pattern of traffic, conditions of w<?rking and the deten!ion t? wag(.ms at 
terminals remain uniform. Apart from thc \cad of trafhc whIch directly 
affects turn-round of :vag~ns, th~ patt~m o~ traffic it~elf is. continuously 
chan!!ing due to growln!! industrialization. dIspersal of 1ndllstr~es: concentra-
tion of agricultural surplus in the North. the extent of foodgraln Imports etc. 
Thl~ setting up and expansion of lar),!e industrial unil~ like steel nlants and 
devr\opmc'nt of ports have <llso an imoortant. ~earin!' on the cffi(';en~y of 
wal'on utilization. Similarly. the overall conditIOns of law :tnd ordcr 111 the 
COt;;1trv as a WI10lc. as well as the industri:II rclations sitlt:ltinn c'" the Rail-
waj'i nnd the majnr industrial units, have also to he taken into account. 

In \'iew of these constraints and the chanl!inl! conditions of working, it is 
cvident that it would not be rcalistic for the Railways to work tn th(' norms 
hased "'n the previ"us hest o('r{ormance as suggested in the observations of 
the Public Accounts Committee. 
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flowever, .as indicated abov~, the methodology adopted for the study 
would be advised to the Commtttee as desired. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
dated 22-9-1976) 

Comments of the ComlDfttee 
Please See Chapter I for comments. 

Recommendation(S. No. 106, P .. Ne. 6.11) 

. While the C?mmittee appreci~t~ the concern of the Planning Commi .. 
SIO~ ~nd. the Ratlways to ~. realistic targets t~~y consid,:r even the present 
antiCipation of 13 t~ 15 !lulhon to~nes of a~dltlOnal trafiIC per :mnum may 
prove to be on the high sIde. In this connection the Committee would recall 
that in his Budget Speech for 1974-75 the Railway Ministcr had made a 
'hopeful assumption' that the Railways will carry 25 million tonnes of addi-
tional traffic in that year ovcr that expected in 1973-74 (i.c. 217 million 
tonnes). However at the time of mid year appraisal it was realised that the 
traffic would not exceed 197 million tonnes. The latest assessment ii that 
it would be about 192 million tonnes only. Even after making allowance 
for the loss of II.8 million tonnes of traffic during the period April to June, 
1974, because of the Railway strike, it would be apparent that the estimate 
of 217 million tonncs of originating traffic for 1974-75 which was the first 
year of the Fifth Plan, was very much on the high side. 

Reply of Government 

1974-75 was the first year of the Fjfth Five Year Plan. The Railways 
Budget presented to Parliament in February, 1974, had envisaged that during 
the year, Railways would lift 217 million tonnes of freight traffic. However 
on account of the country wide strike of railway men in May, 1974, and its 
after effects in the earlier part of the year itself, it became apparent that it 
would not be possible to achieve this target. It was in this background that 
the supplementary Railway Budget presented to Parliament in September, 
1974, revised the frei~t traffic anticipations to 197 million tonnes. Against 
this, the actual matenalisation during the year was 196.6 million lonnes. In 
fact, as per the latest anticipations, freight traffic during 1975-76 may be 
17 to 20 million tonnes higher than in 1974-75. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 
dated 22-9-19761. 

Comments of the COIIImittee 

Please see Chapter I for comments. 

Recoaaendatioll (S. NOli. no and 111, Para NOB. 6.27 •• •.• 

The Committee note that in the absence of details of origin destination 
pattern of traffic Government hav~ not laid down targets. for the major 
c.ommodiies in terms of net tonne kdometers and that even IQ regard to the 
overaH increase in the average lead of traffic durin~ the Fifth Plan. there is 
a marked variation in the view!! of the Ministry of Railways and the Plan-
Ring Commission. While the Railways think that there is not going to be 
any appreciable drop in the average lead as recorded in the Fourth Plan 
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and that it may be around 660 kms. the Planning Commission coasid« 
that since a substantial portion of the additional traffic would be short 
lead traffic particularly of raw materials for steel plants, the weighted average 
would be about 630 kms. only. 

In this connection, the Committee would refer to paragraph 5.1 of the 
Report of the Working Group on Freight Traffic during the Fifth Plan 
where they have observed that "normally with the dispersal of various indus-
tries it would be more reasonable to assume that the average lead of 
freight traffic would reduce during the Fifth Plan period. It is however of 
utm",t importance for the concerned M;nistries/Public Sector Undertakings 
to take this aspect into account and furnish the pattern/lead of traffic to 
the Raiways so that they could plan on a realistic basis for the wOtid()llld 
expected from them." 

Reply of Government 
Observations of the Committee are noted. It may however, be brought 

to the notice of the Committee. that the actual lead which was 662 kms. 
in 1973-74, the last year of the Fourth Five Year Plan has increased to 
6Rh kms. in 1974-75, the first year of the Fifth Five Year Plan. 

LMinistry of Railways (Rly. Board) O.M. No. 75-B(RCC) 4227 
dt. 22-9-1976]. 

Further information allied for by the Committee 

Please state if the increase in lead in 1974-75 over 1973-74 has been 
brought to the notice of the Planning Commission 80 that the targets for 
the Fifb Plan are fixed on a realistic basis and, if so, with what results. 

Reply of Government 
The increase in the lead in 1974-75 over 1973-74 has been brought to 

the notice of the Planning Commission. Thc Planning Commission have 
advised that they would keep in view the trends regarding average lead of 
traffic while periodically reviewing the traffic targets at the time otl exercises 
connected with Railways' Annual Plans. 

rMinistry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227/ 
Vol. II !It. 23-11-76]. 

Comments of the Committee 

Please see Chapter I for Comments. 

Recommendation (S. No. 112, Para No. 6.29) 

The Committee regret to note that the factors which have jn~bited the 
Railways from planning realistically in the preceding five years plans viz. 
the absence of commodity-wise targets for each year of the Plan both in 
terms of originQting tonnage and the lead for each stream of such traffic 
determined in the light_ of detailed data and actual field conditions, continue 
to hamper Railway planning in the Fifth Plan. In paragraphs 1.24 and 
1.26 of this Report. the Committee have alre~dy stressed the need for 
specifying the total dimensions of the troansportation job expected of the 
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Railways by laying down commodity-wise targets both in terms of originat-
ing tonnage and net tonne Kms. They would, therefore, urge the Plan-
ning Commission/Railways, to obtain the requisite dala regarding dIrec-
tions/destination-wise break-up of traffic for major commodities from the 
Ministries/Public Undertakings concerned to enable realistic planning for 
rolling stock and line capacity works to be undertaken, partIcularly the 
latter which involve very heavy investments on fixed assets thal cannot be 
transferred elsewhere. In a later section of th:s Report, the Committee 
have drawn attention to the observations made by the Public Accounts 
Committee regarding inadequate utilisation of the additional capacity created 
by the Railways at a number of places. The Committee would, there-
fore, I:ke to stress that the Railways should examine critically the estimate 
of additional traffic likely to be generated and the earnings therefrom so 
as to &scemin in precise terms the financial returns that would accrue to 
them before committing themselves to any large seak· investment on !luch 
works, 

Reply of Govemment 

The observations of the Committee are being brought to the notice of 
the Plann;ng Commission. It may, however, be mlintioned that the 
traffic targets are reviewed in detail every year in consultati<'n w:th the 
concerned Mi"istries and t hn Planning Commission at the time of formula-
tion of Annual plans keeping in view the latest developmen < Th,,·, re-
news help in ensurinS! tJ,:1t t'" adriitio'1al inve~tment~ to he made are baled 
on 8 realistic appraisal of traffic growth. Investments in line capacity works 
are undertaken after detailed traffic justification and appreciation of likely 
finaacial returns. . 

[Ministry of Railways (Rly. Board) O.M. No. 7S-B(RCC) 4227 
dt. 22-9-76]. 

Comments of the Committee 
Please see Chapter I for comments. 

Recommendation (5. No. 113, Para No. 6.31}) 

An interesting aspect of the apparently different stand-points of the 
Railways and the Planlli'lI' Comm;ssion both with regard to the anticipa-
tions of the origill'ating tonnage and the average lead thereof is that "AllIe 
the Railways seems to take a slightly conservative view of the growth of 
origlnating traffic, the Planning Commission, while agreeing to Ii higher 
target so as to accommodate the d~mands of the user Ministries. have taken 
a similar view in regard to the anticipated lead. In terms of net tonne 
KIDS. the traffic likely to be gcnerate.d would be aboul 184.8 billion net 
tonne kmsl. as per Railwavs' QalqtJlations .a"d 1 119 billion net tonne 
kIDs. as per the calculations of the Planning Commission. While 
agreeing to an investment of Rs. 2350 crores for 280 million tonnes. the 
Planning Commission feel that the Railways should be capable of c<arryint: 
up te 300 million tonnes i.e. 189 billion nct tonne kms. with this invest-
ment and by improving their performance. As the RRil~"'''· :.rp "I .... "rlv 
stated to have built u~ a ("'n'J"ilv to carry upto 235 million tooaea of 
ori~rrating traffic at an average lead of 630 km!! .• or in other wonts, meir 
total freight carrying capacity was 148 billion net tonne 1cms. at tbe end 
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of the Fourth Plau, the Committee consider it imperative that the antici-
pations in regard to the increase in lead in the Fifth Plan are subjected to 
close scrutiny in the light of data furnished by major users before any 
further hc'avy investments particularly on line capacity works arc made 
durmg the current Plan period. 

Reply of Government 

Observations of the Committee arc being brought to the notice of the 
Planning Commission. 

2. It may, however, be mentioned that it is not correct to say that at 
the end of the Fourth Plan the Railways had built up a capacity to carry 
235 million tonnes of originating traffic 'at an average lead of 630 kms. 
or in other words their total freight carrying capacity was 148 billion 
NTKMs. Ac; was exolained to the Committee earlier also, while the target 
of lifting freight traffic was fixed ~s 240.5 million tonnes at the time of 
mIU-LCl'lll appraisal of the .Fourth Pmn, provision of resources in the Plan 
was made for 235 million tonnes of traffic with an average lead of 630 
kms. Thus if all the inputs in terms of rolling stock etc. had been put 
iDto the system as envisaged in the Plan, the total transport capacity that 
would have become available would have been for lifting 235 million too-
nes at an average lead of 630 kms. equivalent to 148 billion NTKMs. In 
U('tl1 !I I fArt therc was substantial shortfall in the receipt of roUing stock 
during the Plan vis-a-vis the target as will be seen from the foDowing table 
and as Stich the capacity envisaged did not get created: 

---------------------_ .. _---------.. ---

Locomotives 
Electric 
Diesel 

Waaons (in temlS of 4-wheclers) 

As provi-
ded in 
the Plan 

300 
708 

68776 

Act-
ually 
received 

206 
597 

57608 

Short-
fall 

94 
III 

11168 

[Ministry of Railways (Rly. Board) o.M. No. 75-B(RCC) 4227 
dt. 21-9-76J. 

Further information called for by the Committee 

Please furnish a factual statement (year-wise) since the last year of 
the Fourth Plan regar.ding the transport capacity built up by the Rail-
ways. Also please explain H,c basis and rationale thereof. 

Reply of Government 

No specific study to determine the tran~porl c~pacity built up by the 
Railways since the Fourth Plan. h:l<; b~"n und~rtaken. The results of the 
specific study undertaken to determine the capacity (in terms of rolling 



133 

stock) at the end of the Fourth Plan have been already indicated to the 
Committee in reply to Recommendation No. 19. 

[Ministry of Railways (Rly. Board) O.M. No. 7S-B(RCC)-4227/1 
Vol. II dt. 23-11-76J. 

Comments of the Committee 

Please see Chapter I for comments. 

ReeeauDendatioa (S. No. 115, Pan No. 6.51) 

The Committee note that by the end of the Fifth Plan the Railways 
may be called upon to carry about J 20 million tonnes of coal out of the 
projected production target of 13S million tonnes. (The Report of the 
Fuel Policy Committee in fact enviS'ages that the coal requirement is likely 
to be of the order of 145 miUion tonnes by the end of the Fifth Plan). 
According to Railways' own estimate, however, the movement of coal will 
be of the order of 92 miUion tonnes out of the total traffic target of 280 
million tonnes. Thus, there is a wide variation of 28 miJlion tonnes bet-
ween the estimates of the Planning Commission and the Ministry of Rail-
ways. The Committee see no justification for such wide variation. They 
regret to observe that the Ministry of Energy have not been able as yet to 
furnish direction-wise movement pattern of coal to enable detailed calcula-
tion of rai] transport c!pacity, rolling stock and other al).cilJarv require-
ments being made by the Ministry of Railways in spite of the specific recom-
mendation of the Working Group on fre:ght traffic in this re~d. They 
woul4, therefore, like the matter to be gone into by a Task Force which 
might be asked to work out detailed production and movement require-< 
ments (direction-wise). This Task Force may 'include representatives of 
the Railwavs, the Coal M;ning Authorities and the Planning Commission. 
The Committee need hardlv IIrM that thl' lIc-tm' m~terialisation of coal tra-
ffic should be kept under continuous review and further investments decided 
in the light ther~f. 

Reply of Government 

The recommendation of the Cflmmittce i~ tw.ing brought to the notice 
of Planning Commission 'and the Ministry of Energy (Department of Coal) 
and the I~tter requested to in'itiate action .on the constitution of • TllIk 
Foroe. 

[Ministry of Railways (Rlv. Board) O.M. No. 75-B(RCC)-4227 
cit. 22-9-76]. 

Further infornudioa c:aIIed for by the Committee 

(a) Please indicate whether the information regarding direction-
wise movement pattern of coal has been furnished by the 
Ministry of Energy to the Ministry of Railways. 

(b) Also please state the latest position in regard to the constitutioa 
of the Task Force regarding coal production and movement re-
quirements. 
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Reply of Govemlllel1t 

The observations of the Committee were referred to the Ministry of 
Energy (Department of Coal). Detailed information regarding dlrection-
wise movement pattern of coal has not been furnished by the Ministry of 
Energy to the Ministry of Railways. As regards setting up of a Task Force 
recommended by the Committee, the Ministry of Energy (Department of 
Coal) have advised !hat the target of coal production and movement during 
the Fifth Five Year Plan has undergone change in view of the diSCUSSions 
held for finalisation of the Fifth Five Year Plan. In view of this, the ques-
tion of setting up the proposed Task Force by the Department of Coal, as 
recommended by the Commiltee, would have to be thoroughly examined by 
the Department of Coal, keeping in view the changed circumstances. The 
final decision in this regard will take some time. The pOSition will bl! indi-
"ated to the Committee as soon as final reply from the Ministry of Energy 
(Department of Coal) is received. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC) -4227/ 
Vol. II dated 23-11-76]. 

Comments of the Committee 

Please see Chapler I for comments. 

Recommendation (S. No. 12S, Para No. 6.72.) 

The Committee observe that an increase of 173 per ceDt is expectc4 in 
fertiliser traffic during the Fifth Plan over the level achieved at the end of 
the Fourth Plan. In para 3.123 earlier the Committee have drawn attention 
to the shortfall in materialisation of fertiliser traffic during the Fourth Plan 
which is indicative of the fact that the traffic requirements were not realisti-
cally planned. As a very ambitious target has been fixed for the Fifth PIB.D, 
the Committee would like the matter to be studied' in depth by a Task Force 
consisting of the representatives of the Railways and the producing agencie •. 
The Committee further suggest that for the additional traffic that might be 
forthcoming direction-destination wise studies should be undertaken and 
firm linkages established expeditiously In the interest of rationalisation of 
movement of traffic right [rom the beginning. 

Reply of Government· 

Attention of the Committee is invited to the comments given on Recom-
mendation No. 60. The Railways' Draft Fifth Plan envisages that the 
loading of fertilisers would be 15 million tonnes by 1978-79. This is based 
upon the estimates furnished by the concerned Ministry and accepted by the 
Planning Commission. However, the observations of the Committee are 
being brought to the notice of the Planning Commission aDd the Ministry 
of Agriculture and Irrigation for further action. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
dt. 22-9-76]. 

Comments of the Committee 
Pleaae see Chapler I for comments. 
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Reccmmendation (s. No. 130, Para No. 6.89) 

The . Committee observe that the number of originating suburban pas-
sengers m Bombay area is expected to go up from 970 millions at the end 
of the Fourth Plan to 1,172 million at the end of the Fifth Plan. The 
Co~mittee note that apart .from quadrupling of the Grant-Road-Churchgate 
sec~lOn of the ~este~n ~allway, !mplementatio.n of Phas~ I of the optimi-
satIon scheme mvolvmg mtroduchon of fi.ve mmutes servIce on each corri-
dor of the Central Railway suburban section is under consideration. The 
Committee would like integrated plan to be drawn up for optimisation of 
suburban services in Bombay area and implemented expeditiously. The 
Committee would also like speedy action to be taken for impkment&tion 
of scheml;s to augment facilities for suburban traffic in other metrupolitan 
cities and important towns such as Bangalore, Kanpur, Ahmedabad. 
Hyderabad and Pune etc. etc. 

Reply of Government 

Observations made by the Committee are noted. The quadrupling of 
Grant-Road-Churchgate section On the Western Railway has already been 
commissioned. Action is also being taken to progressively implement Phase 
I of optimisation on the Central Railway. Further phases of op1imisation 
in Bombay area are proposed to be taken up after the implementation of 
MTP Corridor VI for Bombay for which the clearance of the Planning 
Commission has been sought. 

As regards Bangalore, Kanpur, Ahmedabad, Hyderabad and Pune, the 
Planning Commission had tentatively considered the undertaking of surveys/ 
investigations for suburban/intra urbal\ transport in these cities in the draft 
fifth plan. However, due to the current resources constraint it appears un-
likeJy that these will come through in the near future. 

[Ministry of Railways (Rly. Board) O.M. No. 7S-B (RCC)-4227 
dt. 22-9-76]. 

Comments of the CommiUee 

While the Committee are fully aware of the problem of constraint 01 
~es and the competiq~ demaqds for develllJH1lerlt, they feel tltttt I" the 
interest of avoiding u1lbealthy conditions and growth of uR.'ie"mIv ~Iu ... 
it is imperative that deci~ions arc taken in principle on the traftlc fadlltiell 
wldeh are to be provided :n the four metropolitan dties of Delhi, B'lmhay. 
Calcutta and Madras. Subject to avaUabiltv of fu~, advance dOlI 
mould be taken to (larmark and acquire land as nece<l!ll8rv !I() flIat the 
approved schemes for mass rapid transit 8Ystems are implemented in due 
coars.. 88 per approved p"'Mmlmmf''I. 'I11e Committee apPrehend (hilt wftIa 
the efflux of time, the problem is likely to ~ more compln and defy 
an easy and early solution, as preS!illre on land and space in the!ie cities ir 
growing at a phenomenal rate every day • 

..... e Committee also feel that Government s~ld initiate dfiPI_ 
sNdle!l in coordination arid con..,.Ulltion with StIIte authorities and ... nthenl 
co.eernP.d so that rational transport fadt1tit!'l f"" meetfn~ the reQIli-elltetlts 
ill c8Pifal cities and odieI' I~ towns 01 the SCates are taken In hlmd. 1be 
COllllDlttee need lIardIy SfresoI that It is only In the contnt of pei'llpCdhe 
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plans that appropriate decisions and advance II£tion can be taken about 
eannarki~ and acquiring land to implement the plans for transport fadU· 
ties. The Committee would like the Planning Commission to give the re-
qu:site lead in this behalf. 

'11Ie Committee would like the Ministry of Railways and the Planni~ 
Commission to mention specifically in their Annual Reports tbe prOW-
made in preparing and executing the schemes for Mass Rapid Traask Sys-
tems in the metropolitaa towns and other capital cities. 

RecoOlmendation (S. No. 137, Para No. 6.118) 

The Committee have in an earlier chapter emphasised the need for 
making an assessment of the traffic carrying capacity i.e. line and rolling 
stock capacity already built up by the Railways so that further investments 
could be made on a rational and scientifie basis. 

to. 

Reply of Government 
T~ comments under recommendations 86 to 88 may kindly b. referred 

(Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
dt. 22-9-76]. 

Comments of the Committee 

Please sec Chapter j for comments. 

Recommendation (S. Nos. 138--140, Paras No. 6.119-6.121) 
The Committee trust that the Ministry of Railways would obtain full 

details of the expansion schemes frum the various economic Ministries! 
Public Undertakings etc. so as to cnsure that the need for augmenting line 
caplI£ity is fully established in cach case before work is actually started. 

In para 2.16 of their 22nd Report (Fourth Lok Sabha--1967-68) the 
Public Account Committee had observed: 

"The Committee are not convinced by the explanation that efforts were 
made by the Railways to find the cheapest means to meet the antici-
pated increase in traffic. They regret to find that in the ease of ~ 
many as 16 works including 12 works of doubling of tracks costinJ 
Rs. 27.03 crores the capacity actually utilised in 1965-66 was less 
than the capacity available before the works were undertaken. The 
Committee strongly deprecate the tendency of the Railways to go 
in for works, including doubling of tracks without critically examin-
ing their economics." 

Again in para 1.72 of their 120th Report (Fifth Lok Sabha-1973-74) 
the PAC have stated: 

"The Committee have been expressing concern over the inadequate 
utilisation of line capacity which accounts for the bulk of Railways 
investments. The Railways regard 85 per cenl utilisation of thc 
charted capacity as a signal for augmenting it. In view of over-
capitalisation on Railways and the need to examine the return, the 
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Committee feel that the Railways should aim at better utilisation 
of line capacity. 

The Committee, therefore, desire that all the lines where the utilisation 
of the line capacity is below the optimum level should be expedi-
tiously identified and aU out efforts made to attract more traffic fail-
ing which steps should be taken to cut down the expenditure on 
them without affecting its utihty." 

In the light of the foregoing, the Committee would like to lay .,atticular 
empbasis on the imperative need to examine, critically the financUlI impli-
cations of the line capacity works proposed to be undertaken in the Fifth 
Plan so as to ensure that investments on these fixed assets yield at least the 
minimum financial return. It is essential that detailed studies are made and 
meticulous, planning done before such works are taken up. The Com-
mittee recommend that in CIL'Ies of projects costing Rs. 1 crore and above, 
detailed linkages in regard to the projected level of traffic over each such 
line/section should be drawn up. Based on such studies suitable priorities 
may be fixed and the progress of such works reviewed continuously so as 
to take corrective measures that might become necessary. 

Reply of Government 

Observations of the Committee are noted. It may however be mention-
ed that as per the extent orders financial implications of aU the line capa-
city works are worked out and critically examined before any work is 
approved and executed. For aU the new works costing Rs. 50 lakhs and 
more detailed traffic surveys are carped out before the works are included 
by the Zonal Railways in their Annual Works Programme, and these pro-
posals of the Railways are later examined and discussed at the Railway 
Board level. while finalising the Works Programme of the Railways. Further 
the progress of the works is watched through the system at monthly / 
'l.uarterly progress reports received from the Zonal Railways and the execu-
tion of work is accelerated or slowed down taking into accollnt the actual 
build up of traffic as also the latest development in different sectors of eco-
nomy, the traffic anticipation from which had warranted the line capacity 
works. Priorities for new works are decided on the basis of demands of 
various users and capacity needs in differen1 areas. 

[Ministry of Railways (Rly. Board) O.M. No. 75-8 (RCC)-4227 
dt. 22-9-761. 

Comments of the Committee 

Please see Chapter I for comments. 

Recommendation (S. No. 145, Para No. 7.28) 

The Committee note that the wagon turn-round represents the interval 
between two successive loadings of wagon. The faster the movement, the 
less the turn-round time. The Committee ohserve that the position regard-
ing turn-round of wagOll.t; has shown persistent deterioration over the last 13 
yeat's both on the broad galll!c and the metre I'lIUIfC in so far as it has gone 
up from 11.5 days in 1961-62 to 15 day!'l in 1973-74 on the broad Imuge and 
froIl'l. 8.34 days to 12.,5 days on the metre gauge. Even conceding that 
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1973-74 was an abnormal year for the Railways, the deterioration is still or 
the order of 2 days on the broad gauge and about 2.5 days on ~he metre 
gauge on the basIs of 1972-73 figure. 

Reply of Government 

This is an observation. The broad reasons which led to the increase in 
the Lurn-round of wagons durmg the last few years have been furnishcd to 
th>! Comm,ttee with reference to item No. 51 (a) and 52 of the.r question-
naire of Railways' 4th and 5th Five Year Plans and other ancIllary matters. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
dt. 22-9-76]. 

Comments of the Committee 

Please see COlllments against S. No. ] 48. 

Recommendation (s. Nos. 146 and 147, PIn Nos. 7.29 and 7.30) 

The Committee note that wagon turn-round is' not the only conclusive 
index of wdgon utilisation and that other factors such as the lead of trallic, 
the incidence of empty haulage, traffic density, the speed of goods trains, 
speed of loading and unloading operations, detention Lo wagons at various 
points, seasonal difficulties etc. are also to be taken into consideration. The 
Committee note that several other factors such as heavy detentions to 
wagons in the Steel Plants, Ports etc. (which even otherwise enjoy a higber 
free time), the general deterioration in the law and order situation in the 
country, particularly in the Eastern region and the staff agitations on the 
Rnilways themselves have also affected the mobility of wagons in recent years. 
The Committee, however, consider that there is also a positive side to this 
picture which needs to be emphasised and that i~ the heavy investments made 
by the Railways on acquisition of better traction power, higher capacity 
wagons, more sophisticated signalling and telecommunication facilities, 
modernisation and expansion of marshalling yards etc. which were intended 
to help the Railways in improvin~ their operational efficiency in all directions. 
The Committee, therefore. of the view that the deterioration in the tum-
round of wllgons, even as a rough and ready guide of railway efficiency, is a 
pointer to the deeper malaise from which the Railways are suffering i.e. their 
failure to put to optimum use and obtain best results from their essets, both 
human and matenal. 

The Committee consider that many of the difficulties listed above could 
he got over or at least their impact minimised with more detailed planning. 
better deployment of resources, stricter supervision and closer co-ordination 
with other Government agencies etc. 

Reply 01 Government 

The Committee have inter-alia observed that the deterioration in the 
turn-round of wagons is a pointer to the deeper malaise from which the 
Railways are suffering i.e. ~heir failure to put to optimum use and obtain best 
results from their assets, both human and material. In this connection it 
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ill stated that while it is true that there has been d t' t' . the o d f . th e enora 10D m turD-C un ? wagons m e past few years for reasons already explainc:d to the 
Ol,llnutt~, nevertheless It ~ou1d not be correct to compare the performance 

of a p~rtJcular year ~)flly. wIth respect to turn-round or any other sin Ie in-
~e~ WithOut corre~~tmg .It to other related indices. For a proper a g reci-
cabon of. the posItiOn, Important indices relating to quantum of Pfr:Uli.c 
moved vIs-a-vIS other relevant efficiency indicators arc given below:-

1 2 

1. Revenue earning 
traffic (in million 
lonnes) 

2. Total Traffi~ (in 
million tonllC8) 

3. Average Lead (in 
Kms.) 

4. Net tonnes Kms. 
in revenue earning 
traffic (in 
million) 

5. Net tonnes Kms. 
of total traffic 
(in million) 

6. Net tonnes Kms. 
(in millioh) per 
route Km. per 
annum 

7. Net tonnes Kms. 
per !loods loco· 
motive in use (SO) 

8. Speed of goods 
trains in Kms. 

00 .. 
MO 

9. Wagon turnround 
(in days) 

00 
MG 

.-- .. ------ --~---~ .. 
1960-61 1965·66 1970·71 1'172·73 1973·74 1974-75 ,-----

2 3 

119 '8 162 167'9 175·3 162-1 173·6 

156'2 203 196'4 201'3 184'9 196'6 

561 576 648 678 662 686 

72333 98778 110696 121164 109391 121374 

87680 116936 127358 136531 122354 134837 

2'76 

65011 

16 ·1 
13·7 

11 ·5 
8·3 

3·40 

75762 

16·4 
14·0 

11 ·8 
8·4 

3·61 

85083 

17·9 
14·7 

13 ·3 
10 ·1 

3·80 

90496 

18.0 
15·2 

13 '5 
10·8 

3·42 

8326S 

18·3 
15"S 

IS -0 
12 ·5 

3·79 

90713 

18'4 
15·2 

14 ·6 
12'() 

It would be seen from the foregoing that the quantum of traffic carried 
and the efficiency of performance during the year 1972-73 (the penult,mate 
year of the 4th Plan) have shown marked improvement over 1960-61 (the 
end of the Second Plan) and also 1965-66 (the end of the III Plan), the 
percentage increase in revenue-earning traffic in 1972-73 being of the order 
of about 45 % as compared to 1960-61. It may also be mentioned that 
revenue traffic carried in 1972-73 was the highest in any year. 

The average lead of traffic on the Railways too has increased consider-
ably, having risen from 561 Kms. in 1960-61 a~d 576 Kms. in 1965-66 to 
678 Kms. in 1972-73 and 686 Kms. in 1974-75. which figure is an all time 
record. There has been a significant improvement in the figure of net t.,nne 
Kms. moved which is a more comprehensive measure of rail transport. In 
1972-73, the Railways achieved an out.,ut of 13,563 million tonne Kms. 
as compared to 87,680 m. tonne Kms. ID 1960-61 and 116,936 m. toone 
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Ktns. in 196.5-66. Similarly, there has been an improvement in loco utili-
sation also. There has been improvement in the average speed of goods 
trains both on BG and MG. It may be mentioned that all these improve-
ments in railway operation have been made possible only because ot the 
intensive utilisation of the assets such as diesels/electric locos, signalling 
and tele-communication facilities, line capacity etc. 

With progressive return of normal working conditions on the Railways 
after the All India Railwaymen's strike in May 1974 and the fillip received 
to the improving trends on the Railways after the declaration of the Emer-
gency in June, 1975, the wagon turn-round too has shown an improvement 
as would be seen from the figures given below :-

Year Wagon tum-round 
(days) 

B.G. N.G. 
1973-74 15 ·60 12·5 
1974-75 14·6 12·0 
April 1975 13 ·8 11 '5 
May 1975 14·2 12·6 
June 1975 14'6 13 ·1 
July 1975 14·1 12·7 
Auaust 1975 13 ·9 12'0 
September 1975 13 ·5 11 ·9 
October 13 ·9 12 ·1 
November 1975 13·5 11 ·8 
DeI.lcmber 13·0 11·(1 
January 1976 12·9 10 ·5 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
dt. 22-9-76]. 

Comments of the Committee 
Please see comments against S. No. 148. 

Recommendation (s. No. 148, Pan No. 7.31) 

The Committee note that a reduction in the turn-round of wagons is 
erlVisaged from 15 days at present to 12.1 days on the broad gauge during 
the Fifth Plan. This is clearly an admission of the fact that considerable 
improvement in this regard is called for and must be effected. 

Reply of Government 

This is an observation. There can be no denying the fact that there is 
seope for improvement in the turnround of wagons. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
dated 22-9-19761. 

Comments of ahe Committee ""e r.ftfttmllfee no~ tllaa tile ,,~ ...... -anct _wed Oft1" • IIttft"'hUli' 
....... tlon III 19'72J73 c:om.arect flo 191C)..71 eve. tItough 'the .... 
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earning traffic was about 8 million tonnes more and the average lead also 
increased by 30 kms. in that year. In the subsequent two years, however, 
there \\ itS a perceptible deterioration in the performance. 

The fact that it has been possible for the Railways to improve the 
wagon turn-round both on the B.G. and the M.G. in the post emergency 
period, goes to show that the increase in traffic as well as in the lead there-
of, need not adversely affect the turn-round of wagons provided the resour-
ces and manpower available are efficiently utilised. 

Recommendation (5. No. 149, Para No. 7.32) 

Of the various measures that are proposed to be taken to improve wagon 
turn-round, the Committee would like to place emphasis on the rationalisa-
tion of movement of bulk commodities such as coal, POL products, ferti-
lizer, cement etc. so as to avoid wasteful cross movements and/or longer 
leads. In fact, this task should have received urgent attention in the Fourth 
Plan itself when the Railways were beset with a number of operational diffi-
culties. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4227 
dt. 22-9-76]. 

Reply of Government 
The observations of the Committee are noted. 

ComDlents of the Committee 

Please see Chapter I for comments. 

Recommendation (5. No. 150, Para No. 7.33) 

The Committee urge that definite linkages should be established with-
out delay in the matter of supplying raw materials to and movement of 
finished products from all major public and private undertakings in the 
country so that the available transport capacity is put to optimum use. 

Reply of Government 

The observations of the Committee are noted. 

[Ministry of Railways (Rly. Board) O.M. No. 75-B (RCC)-4221 
dt. 22-9-1916]. 

Comments of the Committee 

Please see Chapter I for comments. 

Recommendation (5. No. 160, Para No. 7.63) 

The Commitree observe that the Indian Institute of Management, 
Ahmedabad have made an extensive study of the working of the marketing 
organisation on the Western Railway and have made a number of useful 
suggestions to tone up the working of this organisation. The Institute have 
inter alia observed that the "key word in the organisation appears to be 
100llOlLSS/17 
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'Watching' and that the organisation most of the time is only keeping track 
of what is happening in various product arcas, markets and services without 
much attention to the remedial action that is required on the basi, of an 
analysis of changing trends and new developments in business." "further, 
routine paper work and a wide charter of operations has led to casual atten-
tion being paid to the vital tasks of marketing ........ Information about 
total market size and Railways' share in it, which is vital for planning work, 
is totally missing except for some broad idea at the macro level." 

Reply of Government 

The observations of the Committee have been noted. 
[Ministry of Railways (Rly. Board) O.M. No. 75-B(RCC)-4227 

dt. 22-9-76]. 

Comments of the Committee 

Please see Comments against S. No. 162. 

Recommendatioo (S. No. 162, Para No. 7.65) 
The Committee are surprised that no conclusive action has yet been 

taken to implement the recommendations made by the Institutc. Although 
there is to some degree in inevitable trend of hign rated trattic getting diver-
ted to road services, the Railways can counter it to an appreciable extent 
by improving their services through sustained action on lines suggested. 
The Committee would stress the imperative need to streamline the func-
tioning of the Marketing and Sales Organisation so as to make for better 
coordination with the trading and business community. Ultimately the 
success of the organisation has to be judged by the performance of each 
individual engaged on the task of sales promotion. It is, therefore, neces-
sary that the organisation is revitalised in a manner that would make it 
fully responsive to the needs of the customer. 

Reply of Government 

The recommendations made by the Indian Inslitute of Management, 
Ahmedabad fall under the following thr"~ broad categories :-

(a) Restructuring of the Marketing &. Sales Organisation and re-
cruitment & training of marketing personnel for effective mar-
keting and sales promotion; 

(b) Adoption of marketing strategies for combating road competi-
tion; and 

(c) Revision of the priority system and ensuring guaranteed supply 
of wagons for high profit yielding commodities. 

The !ecommen~a.tions falling under category (a) above mainly relate to 
creatIOn of addItIOnal posts, gazetted as well as non-gazetted, both in the 
zonal headquarters and divisional offices, involving sizeable additional ex-
penditure. In view of the present need to observe strict economy in cx-
pendit~re, it has been decided that the question of creating additional posts, 
as envIsaged by the Institute should pend till the financial position of the 



~ys improve. Nevertheless, with a view to giving the requisite thruJt 
an'd ditection to tire trlatketing organisation, the posts of Marketmg "Sales 
SuperintendentS on five major Railways have been raised to the level of 
Head of Department. The Railway Administrations have also been directed 
to teorgallise the set-up by suitable re-allocation, combination and adjUlt-
ment of duties amongst the officers and staff of the Commercial and Trans-
potta'tiott departments, to help intensify the marketing and sales activities 
aitIled at greater customer satisfaction. The Marketing & Sales officera 
have also been asked to shed any non-marketing functions they may be 
perfo~ so that they and their organisation are relieved of all distrac-
tions commg in the way of their marketing activities. 

The recommendations falling under category (b) also largely depend 
upon restructuring the Marketing &. Sales organisation involving addibonal 
rocruitmcnt and training of personnel. A systematic assessment of total 
freisbt business, assessment of the business strategies followed by the corn-
~titO£, J)leparation of operational plans etc. call for additional staff exclu-
sively engaged in this work. Non-availability of additional hands how-
ever has not been allowed to affect the adoption of marketing stratepes for 
combating road competition. Introduction and expansion of contamerised 

uaffi.c IUld traffic from the freight forwarders, apart from upgradation of 
pftoritiet for commodities having a high profit yielding character, guaranteed 
supply of wagons at nominated stations and for certain specified commodi-
ties, doing away with the need of depositing the wagon registration fee for 
certain high profit yielding commodities etc. are steps already taken to coun-
teract the competition from. road. 

As regards the recommendations falling under category (c), action had 
beIm· initiated on the lines suggested by the Institute, even before submissioD 
of thclJ( report and the priority of movement of several profit yielding com-
modities has already been upgraded. Proposals for similar upgradation of 
the priority of some more commodities are under active consideration. In 
addition, as pointed out in the preceding paragraph, certain specified high 
PrC>~t yj.eldin:g coinmodities and alsp ce~tain importa~t station,S ~ave been 
aec1iliec1 completely free from the piJrVlew of operatmg restnctIons Bn.d 
CJ.uota' limitations,' thus ensuring guaranteed supply of wagons and exp"..di-
tious· olearance' of traffic. 

Thus; the Railways are keenly alive to the problem of attracting and 
sUSWn1l1g- mpre goods traffic aI?-d contir:tu()US eff~ are bein~ made to ~ 
b8.cl:: traffic lOst to road, by paYJbg speCial' attentloti' to the vanous customer· 
oritlnted services introduced by the Railways. 

[Ministry of Railways (Rty. Board) O.M. No. 75-B(RCC)-4227,1: 
dt. 22-9-76). 

Further bilOi1iiation called for bY' the Committee 
" ,pt~~' Nrriish a -note showing the a~hieV'ements of the Mat"~etl.ri~ a: 

S8].et'Otganisation' as' a' result of the vanous measures taken to streattiline 
this' Otganisa!ion. 

Reply of GoftI'nment 
'tJie' RailW~YS haVe set up Marketing &. Sales .Organisation on all zonJ!.l 

railwaYs iri' 1967. The functions of this organisation are to conduct market 
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research for prospecting and development of traffic, convassing additional 
traffic for railways, studying the pattern, and movement of traffic byrait : 
and by road, maintaining close liaison with trade & industry to meettheir-' 
requirements ascertaining their difficulties to provide necessary assistance--
to meet their u:ansport needs specially through customer-oriented services. - ! 

To make the marketing organisation more effective the posts of Marketing -
&. Sales Supdts. (Junior Administrative grade) were upgraded to level II . 
Addl. Chief Comml. Supdts. (Marketing & Sales) in June 1974 and further 
raised to level I in March, 1975 on certain railways. ' 

2. Railways are laying special stress on customer oriented services and 
trying to sustain and augment traffic by giving better service to customen. 
Some of the results achieved are indicated below : 

(a) Loadillg of High Profit Yielding Commodities : Broad1y the como. 
modities classified as class 60 and above are termed high rated, but it is not 
the classification alone which determines the intrinsic profitability of a com-
modity in relation to its cost of haulage. The Profitability of a commodity 
also greatly depends on its loadability in a wagon and the lead for which it 
is to be carried and its vulnerability to claims compensation. Having regard 
to the cost henefit point of view the Railways have identified 78 commodities 
whic~ are high profit yielding. These commodities cover a wide range and 
include products like coffee, tea, cement, ground-nut, leather goods, wool, 
vegetable oils, paints and varnishes, electric III goods, cotton, jute Ilnd alco-
holic beverages etc. 

Loading of these high profit yielding commodities has recorded an in-
crease of 8.7% and an increase in earning to the tune of 17.6% in 1975-
76 as compared to the performance in 1974-75. During 1976-77 (up to 
Aug.) the increase in loading and carnings from these commodities have 
been of the order of 6.8% and 14.4% respectively as compared to the 
performance during the corresponding period of the year 1975-76. This 
can be seen from the following table : 

(Figures in thousand 

----- ---
1974-75 1975-76 1975-76 1976-77 % variation 

(upto (up to 1975-76 1976-77 
Aug.) Aug.) over over 

1974-75 1975-76 
. (up to Aug.) 

------------
Tonnase . 12404 13482 5111 5461 +S·7 H'8 
Earnings Rs. Rs. Rs. Rs. 

, 

1302883 1531716 591072 676051 +17'6 +14,4-

(b) Container Services: This service provides an integrated inter-
modal door-ta-door service practically free from delays and <iamages. This 
service combines the advantages of road and rail transport and also has 
enabled the customers considerable economy in the cost of packaging.· The 
goods are booked at the premises of the consignors in these containers 
which arc hauled by the Railway's own specially designed road vehicles. 
taken to the rail head where the containers are then tra!1sferred to specially 
designed railway wagons. At the destinations again, these containers are 
taken on road vehicles to the consignees premises for delivery. This ser-
vice, started in February 1966 has beconre popular and from a small be~ 
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ginning made in 1966 .. 67 when 1846 containers were loaded yielding a 
revenuo of Rs. 3.68 lakhs, during 1975-76 the number of containers load-
.ed was 3639 with earnings of Rs. 270.99 lakhs. The trend of loading 
·during the current year has also been very encouraging in as much as up 
to August, 1976, 17447 containers have been loaded yielding revenue of 
Rs. 138.14 lakhs compared to 14342 containers loaded in the correspond-
ing period of 1975-76 which gave an earning of Rs. 107.66 lakhs. In other 
words there has been an increase in loading up to August, 1976 by 21.1 % 
folIowed by an increase of 28.3 % in the earnings as compared to the cor-
responding period of las.t year as will be seen from the following table :-

. No. of ('ontalners 
loaded 

Frei,ht eamlli 

1974-" 197!1·76 1975· 76 
(up to 
Au,.) 

1976-77 
(up to 
Aua.) 

%aac: 
I 97!1-76 

over 
1974-75 

30319 36939 14342 17447 +21 ·7 
Re. 203 '!l8 R,. 270 ·99 Ra. 106 '66 Rs. 138 ·14 +33,1 
lakhs lakhs lakhs lakhs 

Variation 
1976-77 
over 

1975-76 
(up to 
Aua.) 

+21'7 
+28·3 

(c) Freight Forwarded Scheme: This scheme is another form of inter-
modal door to door service combining the advantages of rail and road 
transport. In this scheme, freight forwarders are appointed by rairways 
to collect 'smalls' consignments and offer these as bulk to the railways to 
form a wagon load. At destination also, the freight forwarders arrange 
delivery of the goods at the premises of the individual customers. In 1976-
77 (up to Aug.) 6801 wagons were loaded as compared to 4973 wagons 
loaded in the corresponding period of 1975-76. There was, therefore, an 
increase in loading by 36.8% during the current year 35 compared to the 
corresponding period of last year. The earnings also increased by 40% 
as compared to the corresponding period of 1975-76 as will be seen from 
the folIowing table :-

2 

No. of wason! loaded 
freight earned 

1975-76 1976-77 
(up to (up to 

Aus' 75) Aua. 76) 

3 4 

%ase 
variation 
in 1976-
77 over 
1975·76 
(up to 
AlJ8Ust) 

5 

. 4973 6801 +36 '8 
. Rs. 166·46 Rs. 233 ·22 +40 0() 

lakhs lubs 

• 3. Achievements mentioned above have been brought about by the 
Marketing & Sales Organisation on the Indian Railways through some of 
the .. following steps : 

<a> The Railways have opened up street collection and delivery 
services and mobile booking services in important towns. Out-
agencies have been provided in areas not served by railways. 



(b) Super Express goods trains have been introduced on major 
trunk routes to provide rapid transit of goods. 

(c) 

(d) 

Under the Quick Transit Service, Railways have undertaken 
to deliver goods within a target time on payment of nOQlina1 
surcharge of 5 % of the freight which is now only realis~ ~t 
the destinations. 

Important high profit yielding commodities suscep~ble tp diver-
sion to road have been exempted from the purvIew of opela-
tional restrictions and quota limitations. 75 goods sheds QD 
Indian Railways have been declared guaranteed wago,n supply 
stations and traffic booked from these goods sheds is exempt 
from quota limitations and operational restrictions. However, 
as a temporary measure, all operating restrictions and quota 
limitations have been done away with on Indian Railways up 
to 31-3-1977. 

(e) The Railways hl!ve been empowered to quote apecial Stati9D 
to station rates which are lower than the normal tariff fates in 
order to attract traffic. . 

(f) Wagon registration fcc in respect of important commodities 
have been waived. 

(g) Movement of block rakes has been encouraged to provide 
faster transit. . 

(h) Certain commodities have been upgraded in preferential traffic 
schedule based on their profitability. . 

4. Claims Prevention Organisation has been re-vitalised and strengthen-
ed to mil'\imise the incidence of claims as also to deal ~ffectively with the 
claims arising out of damage or loss of goods. The moveIl1ents of smalls 
is also being re-organised on the Indian Railways to ensure better cl\Stomer 
satisfaction. 

lMinistry of Railways (Rly. Board) O.M. No. 76-B(RCC)-4227/ 
Vol. II dt. 23-11-76]. 

Comments of the Committee 
'I1Ie Committee attach great importance to sustained efforts being made 

to .ttract larg~r and larger traflic partkularly biah·rated tra8ic to Rail..,. 
on sectors where surplus capacity exists. The Committee notetbe eftortl 
~iog made by the· aanway spedally through the Madretlq and sales 
Organisation to WiD additional traffic. While noting the p~·macIe In 
this behalf, the OJmmittee feel that there is SCope for attracting a ... 
volume of traffic as the efficiency and the public jm~ of the RailwaYli ...... e 
areatly improved in the recent past. 1be Committee Deed bafdly __ 
that the expenditure incurred on the Marketing and Sal" Organblatioti sIIollN 
be related to the additional traffic lEenerated throuJth Its eftQI1I SO ,,8 10 
provide ~ inbui,lt check on avoidable iocrease in staft and ondedlne th8t 
~ new organisation hats to be judP.cI ),y the addltioul I\MIIUe eandac 
~It~.· ..... 



CHAPTER V 
RECOMMENDATION IN RESPECT OF WHICH FINAL REPLY OF' 

GOVERNMENT IS STILL AWAITED 
~~on (S. No. 43, PMa No. 3.U) 

The CoIpmittee would further like Government to inform ParliaQJellt 
~t tJt~ deinand projoUtioos of steam coal for various indus~ iQ tl;Ie 
f:ourth Plan. their actual demands (year-wise) and the extent to which 
these were met so that a correct overall picture is available aad r~l 
.~ q ~~ ~or IPllY b. ~Jl. 

Reply of Government 
The maU8r RS refemd to the Dcwartment of ~ who have clarified 

rP~ ~ig9~ Il$ {gllpws : 

". demand for coal during the Fourth Plan was assessed by the 
Committee on Assessment of DeJJlalld which had appointed two sub-com-
mittees for the purpose, one for coking coal and the other for non-coking 
coal. These sub-committees included representatives of the Planning 
(;;qP.Wl.is~iont P,Q.T.D. and tlle coal producers. The assessment was made 
fPr !=ICh yell!' 01. the Plan for each consuming sector and it was anticipated 
~ by the end oil the Fourth Five Year Plan, the total requirement of 
~~ woul4 be 99.14 million t.ormes. Grade-wise and sizewise assessment 
of the demand was not made. The industry-wise grade schedule of coal 
scnerally adopted specifies the allotment of steam coal to certain consumers 
lik.~ ll.~"'.}'S, ~frac'0ri'8, Engineering and Foundries, Glass Potteries, 
~ 'fe~es, Jute etc. and for hand fired bOIlers in Power, Chemicals 
and Aluminium industries. In addition, soft coke is also manufactured 
almost entirely from steam coal. The requirement of steam coal weuJd 
be about 60% of the total demand which is roughly th~ percentage of 
steam coal in the total production. 
~ ~111M4 ftIld supply in some of the main areas of consumpdoo of 

Iteam ~ fer which data could be collected are indicated below: 
Coaswn1DJ sector 

I. Ilailways 
2. Sort Coke . 

3. Cotton MilIa 

• Demand 
Supplies 
Demand--
Supplies 
Demand 
Supplies 
by rail 

., I Estimated demand It Actual lI11pplies 

1969- 1970- 1971· 1972· 
1970 1971 1972 1973 

16·20 16 -00 '15 -00 14·80 
16·20 -IS ·30 15 ·30 14·80 
3·64 4 ·19 4-82 5·S4 
3 ·13 2'65 2'50 2·23 
1 ·74 1 ·84 1 ·94 2-04 
1 ·74 )·45 1 ·64 1 '83 

1973-
1974 

14·6 
13-40 
6·36 
2'93 
2'20 
1'78 

----------------------------------------------------------------.R.eaulated to actual neecIs . 
• eTbfa demand Is entirely of low ,rade coal whereas most of the other industries usina 

Iteam coal require superior grades. 

[Ministry of Railways (Rty. Board) O.M. No. 7S-B(RCC)-422? 
dL 22-9-76) 
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Further btformation called for by the Committee 

Please state if the demand projections of steam coal hav~ been made in 
precise terms, industry-wise, for each year of the Fifth Plan. If so, please 
furnish details. 

Reply of Govemment 
. The information regarding the demand projections of steam coal, in-
. dustry-wise, for each year of the Fifth Plan is being collected by the Ministry 
of Energy (Department of Coal) from the concerned tlgencies, and the 
same will be furnished to the Committee as soon as it is received from the 
Ministry of Energy. 

[Ministry of Railways (Rly. Board) O.M. No. 75~B(RCC)-4227/ 
Vol. II dt. 23-11-76] 

Further information called for by the Committee 
Please state if the demand projections of steam coal have been made in 

precise terms, industry-wise. for each year of the Fifth Plan. If so, please 
furnish details. . 

Reply of Govemment 
The information regarding the demand objections of steam coal, indus-

try \Vise, for each year of the Fifth Plan called for by the Ministry of Energy 
'(Department of Coal) from the concerned agencies is· still awaited. That 
Mimstry has been reminded to expedite the information. The same will·be 
furnished to the Committee as soon as it is received. 

LMinistry of Railways (Rly. Board) O.M. No .. 77-B(RCC)-4229i 
dt. 2S-10~77] 

NEW DELHI 
December 29, 1977 

Pausa 8, 1898 (S) 
KRISHAN KANT, 

Chairman, 
. Railway Convention Committee. 



APPENDIX 

Analysis of the action taken by Government on the recommendations contained in the 
Eiahth Report of the Railway Convention Committee, 1973. 

I. Total No. of recommendations 

II. Recommendations which have been accepted by Government (l'iIk re-
commendations at 81. Nos. 11--4, 21, 24, 26-34, 37-39,44,45, 
48-55, 57-67, 71-73, 77-81, 83-85, 89, 91, 94,95,100-105, 
108, 109, 114, 116-119, 121, 122, 124, 126-129, 131, 136, 141-
144, 151-159, 161 and 163) 
Number 
Perccntaae to total 

III, Recommendations which the Committee do not desire to pursue in 
view of the Government's replies (vide recommendations at 81. 
Nos. 36, 40-42, ~6, 82, 90, 92, 93,96-99, 107 and 123) 
Number . 
PerccntaJC to total 

IV. Recommendations in respect of which replies of Government have 
not been accepted by the Committee (vide recommendations at SI. 
Nos. 1-10, 14-20, 22, 23, 25, 35,46, 47, 68-70, 74-76, 86-88, 
106, 110-113, 115, 120, 125, 130, 137-140, 145-150, 160 and 162). 

163 

15 
9·2 

Number . 53 
PerccntaJC to total 32 .$ 

V. Recommendation in respect of whicb final reply of Government is still 
awaited (vide recommendation at 81. No. 43) . . . . 
Number . 1 
Pcrcentap: to total 0 '6 

11011.SSm-oIPF. 149 
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